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HOUSE OF THE PEOPLE
Thursday, 19th March, 1953

The House met at Two of the Clock
[Mg. DEPUTY-SPEAKER in the Chair]

ORAL ANSWERS TO QUESTIONS

CuBaN DELEGATION

#g71. Dr. Ram Subhag Singh: Will
1het Prime Minister be pleased to
state:

(a) whether 3 three-member Cuban
delegation had  recently come to this
country; and

(b) if so, what was the mission of
that delegation?

The Deputy Minister of External
Affairs (Shri Anil K. Chanda):
(a) Yes. A three-member delegation
led by H. E. Sr. Santiago Clarety
Marti, Ambassador Extraordinary
and Plenipotentiary, visited India
December last year.

(by It was an Official Good-will
Wssion from Cuba, and the purpose
of the visit was to establish official
contacts with the Government of

India.

Dr. Ram Subhag Singh: May I know
whether the delegation also discuss-
ed the question of diplomatic mission
here and if so. with what result?

Shri Amil K. Chanda: This matter
is receiving our attention.

Dr. Ram Subhag Singh: May I know
whether India is having any diplo-
matic mission in Cuba? If not. how
is our work being carried on there?

Shri Anil K, Chanda: We have not
got any diplomatic mission in Cuba,
tut we are considering the question
of appointing ‘a ‘mission there.

3 PSD.
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Dr. Ram Subhag Singh: May I know
the authority through which our work
is being done there?

Shri Anil K. Chanda: We generally
deal through our Ambassador in the
United States.

Shri Nanadas: May I know whe-
ther the Government had invited this
delegation? If so. what is the ex-
penditure incurred by this Govern=
ment?

Shri #Anil K. Chanda: Obviously we
extended an  invitation; otherwise,
they could not have come here, But,
Sir., I would like to know whether it
is proper for us to advertise to the
world the amount of money we spent
on the delegation.

Shri K. K. Basu: Why
peoples” money.

Mr, Depuiy-Speaker: In many mat-
ters we leave it to the Government
to decide whether a particular thing
has to be kept confidential in the
public interest. That is the conven-
tion.

Shri N, Sreekantan Nair: . May we
know the amount spent?

Mr. Deputy-Speaker: If it is known,
it is known to the world.

Shri Anil K. Chanda: There is
rothing secret about it. Rs. 2,863
have been spent.

Mr. Deputy-Speaker: The honm.
Minister could have said it before.

Shri Anil K. Chanda: They said:
“It is peoples’ money”.

not. it is

Pupric Co-OPERATION FOR COMMUNITY
ProjECTS

*g73. Shri M., L. Dwivedi: Will the
Minister of Planning be pleased to
state:

(a) the steps which Government
have taken to entlruse people to give
-wvoluntary support to the Community,



1209 Oral An;-:wers

Development programme by contri-
buting personal labour or in cash or
kind; and

(b) whether Government have been
able to get necessary public co-opera-
tion in the execution of wvarious pro-

jects?
The Deputy Minister of Irrigation
and Power (Shri Hnth.i) (a) The

steps include—

(i) setting up of Project Advisory
Committees with Local Members of
Parliament, State Legislature, repre-
sentatives of Village Panchayats,
leading Social Workers etc.,

(ii) setting up of non-official organi-
sations such as the DBharat Sewak
Samaj, and

(iii) individual, group, Community
and mass approach by the officers of
the Community Projects Administra-
tion. the State Governments, as well
as the project personmel, in which it
is explained that the community deve-
lopment programme is a people’s pro-
gramme in which Government parti-
cipates only to provide necessary
technical assistance and a modicum of
finance.

The giving of suitable pMres and
.awards to villagers as incentives, is
also contemplated.

(b) Yes.

Sﬁ'mo@o&iﬁ:ﬁﬂ'qﬂ?@
tftaee & fom 7 & s
atTz § F19 w7A T oamar fEa g
AT FHFT@E ?

Shri Hathi: I cannot give the names
-of the different institutions.

=it q®o qm. frAdt: w1 ¥ 1
gt g B aoerd & g arimeET
&N 9T g A FEFTHT T FHR
# 775 & sewfaa oy man € fe 9w
T IH ATAIR T HW F 7 e
& srraft ?

Shri Hathi: Yes, Sir.

Shri Damodara Menon: May I know
whether the Government have fixed
the proportion of expenditure to be
met by voluntary contribution and
whether the Project Advisory Com-
mittees that will be formed have the
power to alter this proportion, if in
their opinion such an alteration is
necessary?

Shri Hathi: No definite prcporhon
has been fixed, but the Project Ad-
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visory Committees can collect volun-
tary contributions and can adjust
accordingly.

fPandit K. C. Sharma: Is there any
liaison between the Planning Minis-
try and the university authorities to
harnesg the youths of the country in
the community development pro-
gramme?

=t qRo geo fradt | F1A AW @
oY s £ ol & e des A A
¥ FE Fr arar frar § SRS
1 @ 7 ¥ar g g ?

Pandit K. C. Sharma: May I repeat
my question which the hon. Minister
did not understand, Sir. Is there any
connection between the Planning
Ministry and the University autho-
rities in order that the enthusiasm of
youngsters may be harnessed in the
service of the community projects?

Shri Hathi: There is no direct com-
munication between the Planning
Commission and the universities.
Youth camps and organizations can
have their own schemes and the Plan-
ning Commission will take steps to
give guidance to these youths.

Shri N. Sreekantan Nair: May I
know whether Government recruit
volunteers for these community deve-
lopment projects, and if so, do they
pay any allowances and honorarium?

Shri Hathi: Government as such
does not do it.

Eumari Annie Mascarepe: May I
know if awards are given and if so,
by whom and to whom?

Shri Hathi: As I mentioned already,
that is being contemplated.

Dr. Lanka Sundaram: May I know
whether Government propose to re-
convene the National Committee for
public co-operation which once sat
gome time in August last year?

Shri Hathi: After some time. I am
not sure of that.

Shri Namdhari: ‘Is it a fact that the
Communist leaders in Amritsar Dis-
trict tried to stop the public from
serving voluntarily in community
projects when they were arrested?

Shri Hathi: I have no information.

Shri B. Shiva Rao: Is the hon. Minis-
ter aware that complaints have been
received by Government regarding
delays in the sanction on Government’s
part of schemes, even where the
villagers concerned have come for-
ward with offers of free labour?
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Shri Hathi: In the beginning, Sir, it
was a fact that complaints were re-
ceived because of delay in the sanc-
tion. But these have been looked
into and are being expedited

Shri Dabhi: May I have some idea
of the extent and the nature of co-
operation?

Mr. Deputy-Speaker: A book has
been published.

Shri Hathi: I may even say that we
are publishing a gquarterly report and
that will. be placed here.

Shri Punnoose: May I know whether
this Government are advising State
Governments to resort to legislation
such ag by stopping eviction. reduction
of rent etc., so that the public may be

enthused to co-operate in the Com-
munity Projects?
Mr, Mputy-$maker: Is it a sug-

gestion for action?
Shri Punnoose: No, Sir.

Shri Hathi: That is a suggestion for
action, Sir.

IR Yo THo WS : THT A
@t e £ fogid 38 & areTd
FOF A FH FH FT ITHT TR
g ?

Skri Hathi: The Bharat Sewak

Samaj branches .and other youth
organizations have volunteered.

it qHo wwo fra@: a7 I
F e Y femm F I EFA ¥
fodt a1 foar §, weamit w1 syfaal
3, st &t gwere s g 3@

= ?

g !

Shri Hathi: They are not paid any-
thing in cash.

DEeTAILS OF CONSTRUCTIONS

*g874, Shri M. L. Dwivedi: (a) Will
the Minister of Works, Hous and
Supply be pleased to lay on the Table
of the House a statement containi
the details of constructions complete
by December, 1952 and those to be
_ completed by the end of the current
" financial year, category-wise with cost
of construction unit-wise whether
sponsored by or constructed under
the control of the Ministry since the
year 1947-487

(b) Does the target of construe-
tions reached utilise the budgetary
sanctions of each year?

{c) If not, what are the differences
of lower or over expenditure with the
reasons therefor?
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The Minister of Works, Housing and
Supply (Sardar Swaran  Singh):
(a) The statement asked for involves
tabulation of as many as 1000 items of
work executed by the Central Public
Works Department and is under pre-
paration. I shall lay it on the Table
of the House in the course of the
next few days and shall try to give
as many of the particulars asked for
as are readily available.

(b) and (c). I am placing on the
Table of the House a statement show-
ing the final grants sanctioned for
the financial years 1947-48 to 1951-32,
the actual expenditure incurred dur-
ing those years and the savings. [See
Appendix VI, annexure No. 12.]

Generally. the amounts provided for
are not fully expended. The reasons
for such shortfall of expenditure vary
from year to year and work to work,
but generally are—

(i) delay in the issue of adminis-
trative approval by the Administra-
tive authority concerned,

(ii) delay in the land
procedure,

(iii) delay in changes of designs er
adoption of cheaper specifications
than those originally contemplated,

(iv) recall of tenders where there
is inadequate competition, and

(v) difficulty in obtaining controlled
materjals, like steal and cement.

=t gae o=o frast: w1 ¥ Q@
g% g fF duadig e & st
FERA WA ferft @ 93
FTE?

Sardar Swaran Singh: It is, Sir, a
very difficult question and no correct
and firm figure can be stated now
straightaway. comprising, as it does,
the various Ministries.

st gro geo fraAdt: § qv FHar g
fF oY %17 wEAE @0 § fRd ooy
€ 98 §FT &TT §09 gU FH &7
fread & agw =8 AT o= 1 &
THHT T FRUE °
Sardar Swaran Singh: I do not

accept, Sir, the suggestion contained

in the first part, and the second part
does not arise.

acquisition

Barance oF TRADE
*875. Shri K. K. Basu: Will the
Minister of Commerce and Industry
be pleased to state:
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(a) the balance of trade of India
during 1952-53;

(b) the ipvisible receipts during this
period and from what countries and
on what account; and

(c) the position of balance of pay-
ments during this period?

The Minister of Commerce (Shri
Karmarkar): (a) to (c). A statement
is laid on the Table of the House.
[See Appendix VI, annexure No. 13.]

Shri K. K. Basu: May we know
what was the main commodity which
has‘:i led to this adverse balance of
trade?

Shri Karmarkar: Sir, the point is
that our total exports have been less
than our total imports leading to a
deficit balance. It is not a particular
commodity that leads to a deficit
balance.

Shri K. K. Basu: What I want to
know is this; is there any special
reason that we have got to import
particular things largely than what is
normally done?

Shri Karmarkar: Sir, it all depends
from year to year. For instance last
Yyear the cotton imports were heavy.
It all depends upon the wicissitudes
of every year.

Dr, Ram Subhag Singh: May T know
whether the American wheat which
was diverted tc Pakistan last year is
included in this?

Shri Karmarkar: 1 should like to
have notice. If it is diverted it is
export.

Shri K. K. Basu: Arising out of
answer to (b), can we get the cate-
, Bory-wise break up of the figure?

Shri Karmarkar: No, Sir.

Shri T. K. Chaudhuri: How does the
position stand with regard to our terms
of irade?

Shri Karmarkar: I should like to
‘have notice.

MEMORIALS TO MAHATMA GANDHI

*877. Shri S, N. Das: Will the Prime
r be pleased to state:

(a) the names of the foreign coun-
tries where memorials to commemo-
Tate the memory of Mahatma Gandhi
have been erected or are proposed
to be erected; and

(b) the nature or form of these
mmemorials in these countries?
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The Deputy Minister of , External
Affairs (Shri Anil K. Chanda):
(a) and (b). A statement is laid on
the Table of the House. [See Appen-
dix VI, annexure No. 14.]

In brief, the position is that Gandhi
memorials already exist in Brazil,
Burma._Belgian Congo, Ceylon, Ethi-
opia, Fiji, Indonesia, Mauritius,
Malaya., and the United Kingdom; and
that proposals are being considered
for having memorials in the T.S.A.,
New Zealand, British Fast Africa,
British West Indies and lndo-China.

Shri S. N. Das: May I know, Sir,
whether all these memorials are re-
sults of non-official efforts or have
the Governments of those countries
associated theraselves in ary way with
these memorials?

Shri Anil K. Chanda: As far as we
have information, it is by other thzn
official agencies.

Shri S. N. Das: In how many such
cases the Government of India was
consulted with regard to the nature or
form of the memorials?

Shri Anil K. Chanda: We were rot
directly consulted in most of the
cases but naturally our Missions
abroad took interest in the matter.

Shri Velayudhan: May I know whe
ther the Minister will be in a position
to give the position of the memorial
to be erected in Delhi?

Shri Anil K, Chanda: I am afraid,
Sir., I have ng information on the
point.

Shri R. K. Chaudhury: Has any
contribution been made by India
either prn-atelv or from Dubhc coffers
for raising the memorials in these
countries?

Shri Anil K. Chanda: The Govern-
ment of India have themselves not
contributed any money to any of these
memorials but they have incurred
small items of expenditure.

Shri K. K, Basu: May we know
whether any attempt was ever made
te have a memorial in Souvth Africa?

Shri Anil K. Chanda: We have
ourselves made no effort. anywhere,
Sir. It is the local people who have
taken the initiative in the matter and
from the information that we have at
our disposal. it seems nothing has
been done in South Africa.

IroN ScraP (EXPORT)
*878. Shri Jasami: (a) Will the
Minister of Commerce and Industry
be pleased to state how much iron

scrap was exported from India in
1952 and to what countries?
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(b) What was the amount of ex-
change ivained by the export of this
commodity?

The Minister of Commerce (Shri
Earmarkar): (a) and (b). A state-
ment is laid on the Table of the
House. [See Appendix VI, annexure
No. 15.]

Shri Jasani: From the statement it is
known that about 330 lakh tons scrap
were exported to foreign countries
annually. May I know why this was
not utilised in our country when the
re-rolling industry is suffering for
want of scrap?

Shri Karmarkar: I should like to
make a correction. It is not annually,
it is for the year 1952.

Shri Jasani: Why is it not utilised in
our country when the re-rolling in-
dustry is suffering for want of scrap?

‘-

Shri Karmarkar: I am afraid, Sir,
my hon. friend’s information is wrong.
We are taking all steps to secure
ample supplies for internal consump-
tion. The difficulty is there are no
electric furnaces to absorb the total
scrap iron available in the country.
We wish to see that our consumers

* do not suffer. At the present moment

our Iron and Steel Controller is not
*issuing licences normally for export.
We are reviewing the position.

Shri V. P. Nayar: May I know whe-
ther Government are taking any
steps to utilise the entire scrap iron,
in India. for making up the deficiency
of iron and steel in the country?

Shri Karmarkar: Sir, Government
are considering the installation of
electric furnaces near Bhakra Nangal

.-and Hirakud where cheap electricity
can be available after the hydro-elec-
tric projects are completed.

Shrimati Renu Chakravartty: May
I know, out of the total figure for
1852 which has been given, -which
country has made the biggest bulk
purchase?

Shri_‘Ka.rmarkar: The figures are

there in the statement Japan 155,661

~tons. next Italy 101.224 tons and then
comes UK. 51,785 tons,

Shri R. K. Chaudhuri: Is it a fact,
Sir. that as a result of the exports.
" the scraps are selling in India at
higher prices than in the countries to
which they have been exported?

Shri Karmarkar: We are not aware
of that, Sir.

Shri Velayudhan: May [ know. Sir.
«hether large quantities of s°rap were
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exported simply because there is no
furnace here?

Shri Karmarkar: The scrap . iron
available in the country was far more
than what was needed for intermal
consumption with the result that we
have exported and by the export we
get wvaluable foreign exchange.

Shri G. P. Sinha: Do we import raw
material for steel production in this

country?
Shri Karmarkar: So far as I think.

HFQT Qo OHo Wgms : T
T GG A & fog W g
FPT AT HHE SqTEr ITET § SART
qg TTH 37 F FOHG?

St WTITHT © AT TE@ T FT
deEF FW & feggd awt fom-
7% ¥ geafer & fas, @ o

JET IT AT AT FIH 37

Shri S§. C. Samanta: Is Government
aware, Sir, that a huge amount of
serap iron and steel is Jying idle in
the Andamans? Have Government in
contemplation any plan to collect that
for proper utilisation?

Shri Karmarkar: If there is a lot of
scrap in the Andamans and if it is
useful for any purpose, the Govern-—
ment will be happy to utilise it.

SLuMP IN Mica INDUSTRY

*879. Shri Jajware: Will the Minis-
ter of Commerce and Industry be
pleased to state what are the reasons
for the slump in the Mica Industry
and what specific steps the Govern-
mg’nt of India zre taking to stabilise
it?

The Minister of Commerce and
Industry (Shri T. T. Krishnamachari):
There is no evidence of any real slump
in the mica industry. Leaving out
1951-52, the period of stock-piling,
when there was an unusual rush to
obtain supplies, the overall level of
exports has been fairly well-main-

ined.

With the disappearance nf a sellers’
market. there is no doubt a demand
from buyers that supplies should be
made according to higher standards
of quality.

For stabilising the industry, Govern-
ment have been advised that the
quality for export should be improve I
by adopting a univer=al standard for
grading mi~a. Acticn is being takex
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in this direction. Other suggestions
include:—

(i) creation of a central organisa-
tion for taking over export operations,

(ii) imposition of a ban on export
of scrap mica; and

(iii) promotion of research work to
encourage use of mica in the country.

These suggestions are at present be-
ing examined.

Shri Jajware: May I know, Sir, what
percentage of the produce has been
exported to the foreign countries?

Shri T. T. KErishnamachari: Very
neasly all, Sir.

Shri V. P. Nayar: May I know whe-
ther Government are taking any steps
for the utilisation of mica 1n India,
especially in electrical industries, and
thus preventing the dependence of
the industry on the whims and ca-
prices of exporters?

Shri T. T. Krishnamachari: Sir, the
question of ‘the utilisation of mica
would arise if electrical industries are
started on large scale. Such of the
industries as require mica are usin
it but they are not comparable wii
on export figures. ©Our internal
consumption is very small indeed.

Shri Kelappan: May I know, 5Sir,
how the export of scrap mica affects
adversely the export of mica splittings
and mica blocks?

Shri T. T. Krishnamachari: The hon.
Member asked a similar question on a
previous occasion which I answered.
It is contended by some people that
-export of scrap mica would ultimately
adversely affect export of mica, be-
cause it is understood that in certain
countries the serap mica is powde:
end mica sheets are synthetically
manufactured. I did mention to the
hon. Member at that time that con-
sidering the very small quantity of
export of scrap mica from our coun-
try and also because of the fact that
scrap mica is available elsewhere in
the world, we felt that the question
ought tc be examined further. That
examinatton is now being conducted.

Shri Nanadas: May we know, Sir,
whether Government have explored
any new markets for mica in Hungary,
Russia and other countries?

Shri T. T. Krishnamachari: I su
pose, Sir, some markets exist. We
export, I think. now and again, some
mica to U.S.SR. But I am not aware,
Sir, of the possibility of market in
other countries,
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Shri N. P. Sinha: The hon. Minister
just now said that Government is
contemplating the establishing of a
Central Marketing Board. By what
time is the HBoard proposed to be
constituted?

Shri T. T. Krishnamachari: I am
afraid the hon. Member did not catch
me right. I merely said some people
have made those proposals which are
being scru

Shri Raghuramaiah: May 1 know
whether mica exports to Japan have
reached, or are likely to reach, pre-
war level?

Shri T. T. Krishnamachari: I would
like to have notice of that guestion.

Shri V, P, Nayar: Arising out of the
answer to my supplementary question,
may I know how much of mica is
consumed by indigenous industries
and what is the proportion of that
mica to the total production in this
country?

Shri T. T. Krishnamachari: I would

like to have notice of that question.

Shri Gopala Rao: In view of the fact
that this is a most valuable strategic
material, may I know whether Govern-
ment contemplate using this material
in our own country for the develop-
ment of industries?

Shri T. T. Krishnamachari: The ques-
tion put by my hon. friend Mr. V. P.
Nayar has been asked in a different
manner. If electrical industries in
this country grow, naturally a greater
portion of the mica produced in this
country will be absorbed.

Shri G. P. Sinha: 1s Government
aware that many of the mica mines
have already stopped production in

Bihar, because they are not getting
markets?
Shri T. T. Krishnamachari: The

answer fo the question itself does
not seem to accept that proposition.

GERMAN EXPERT For ENQUIRY ABOUT
AutomoBnLE INDUSTRY

*881, Shri M. R. Krishna: Will the
Minister of Commerce and Industry
be pleased to state what are the terms
and conditions on which the German
Expert has been appointed by the
Government of India to assist the
Tarifl Commission in its enquiry about
the Automobile Industry?

The Minister of Commerce and
Industry (Shri T. T. Krishnamachari):
I lay on the Table of the House a
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statement giving the required infor- Shri Kelappan: May I know the
mation. [See Appendix VI, annexure remuneration that this expert re-
No. 16.] ceives?

Shri M. R. Krishna: May I know, Shri T, T. Krishnamacharl: It i

Sir, what changes are proposed to be
effected in the automobile industry as
-a result of this expert's advice?

Shri T. T. Krishnamachari: I am
.afraid, Sir, this expert has not comne
to advise us in regard to making
rhanges in the automobile industry.
He has come for a very specific and
limited purpose about which the House
X&nows, because I explained this mat-
ter at the time when a supplementary
demand for this purpose was placed
before the House. He was merely
brought here to advise the Tariff
‘Commission in order to help them to
make up their mind in regard to the
quantum of protection and other an-
cillary and incidental matters, which
-are now engaging their attention.

Shri M. S. Gurupadaswamy: May I
&know, Sir, whether this expert is an
expert who served the German Govern-
ment before, or he was attached to
a private firm there?

‘Shri T. T. Krishnamachari: Before
the left for India he was apparently
emplcyed by a firm.

Shri ¥. P. Nayar: May I know whe-
ther this expert has any particular
experience in setting right an auto-
mobile industry consisting mostly of
assembling plants and run under
the joint auspices of foreign and local
capital?

Mr. Deputy-Speaker: How does ‘his
question arise? Whether it is this
capital or that capital, it is not rele-
vant. Hon. Members during Ques-
tion-hour will just elicit information
and not go on arguing. It does not
matter whether the capital comes
from X or ¥. He may put a question
as to whether the expert has got any
knowledge for the work for which he
has been called.

» Shn V. P. Nayar: The proklem here
is. .

Mr Depnts -Speaker: We are not
going into all the problems. Has the
hon. Minister any answer to give?

Shri T. T. Krishnamachari: I do not
know what the question was.

Shri K, K. Basu: May I know whe-
ther the expert is an expert in cost
accounting o manufacturing process?

Shri T. T. Krishnamachari: I hear
he is an expert engineer. I do not
‘know whether an engineer's quali-
fications include knowledge of cost
accoun

contained in the statement.

Shri G. P. Sinha: Is it a fact that
Germans are the best automobila
manutfacturers in the world. and that
was the reason why an expert was
called from Germany?

Mr. Deputy-Speaker: Hon. Member
is arguing.

SUBSTITUTE FOR IRON AND STEEL

*882. Shri Jhulan Sinha: Will the
Minister of Commerce and Industry
be pleased to state whether any substi=
tute or alternative to be used for
structural purposes has so far beem

o found to relieve the continued shor-
tage of iron and steel in India?

r of Commerce and
l.nllustry (Shri T. T. Erishnamachari):
No satisfactory substitute has been
found so far.

Shri Jhulan Sinha: In view of the
answer given, may I know what fur-
ther steps. if any, are being taken to
relieve the shortage of iron and steel?

Shri T, T. Krishnamachari: As T
said, so far as Commerce and Industry
Ministry know. no substituteg can
take the place of iron and steel it
the guestion is in relation to any parti
cular purpose for which iron and stee’
is used. ag for instance housing, I
think, the guestion should be directed
to the Minister in charge of Housing

Shri Jhulan Sinha: Is it a fact that
wood can be substituted for iron and
steel in the case of telegraph posts
and the like?

Shri T. T. Erishnamachari: I think
wood is now used in a large measure
for telegraph poles; as also reinforced
concrete where the gquantum of irom
and steel is comparatively negligible.

CroTH PRODUCTION

*883. Shri Jhulan Sinha: Will
Minister of Commerce and lndnstry
be pleased to state:

(a) the extent of improvement in
cloth production during the year 1952
as compared to that of 1951; and

(b) the change in the price level
of cloth during the year?

The Minister of Commerce and
Industry (Shri T. T.é:hhumchaﬂ}:
(a) The production cloth in 1952
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was 4608 million yards as com
to 4076 million yards in 1951.

(b) A statement is laid on the Table
of the House. [See Appendix VI,
annexure No. 17.]

Shri Jhulan Sinha: What is the pro-
duction of cloth at present?

Shri T. T. Krishnamachari: The
production of cloth in 1952 wag 4,608
million yards,

Shri V. P. Nayar: May I know whe-
ther this includes cloth produced by
handlooms?

Shri T. T. Krishnamachari: No, Sir;
this is only mill production.

Shri N, Sreekantan Nair: What is
the total production of dhotis and
sarees?

Shri T. T. Brishnamachari: I would
like to have notice.

. Shri Gopala Rao: May I know whe-
ther there is any improvement in the
consumption of cloth and if so how
much: if not, why not?

Shri T. T. Krishnamachari: 1 would
like tc have notice.

Shrimati Tarkeshwari Sinha: May I
know if the prices of cotton cloth were
a® all adversely affected by the fact
that damaged cotton worth about a
crore of rupees was sent by some
Californian firms?

Shri T. T. Krishnamachari: I don't
think so.

Shri Damodara Menon: May I know
whether there has been any increase
in the export of cloth during this year?

Shri T. T. Krishnamachari: The
export of cloth during last year was
somewhere under 600 million yards.
It is too early to say what the export
of cloth this year will be.

Shrimati Tarkeshwari Sinhi: May I
know if Government is awars of the
fact that some cotton manufacturers
have filed suits against certain Ameri-
can firms and steamship lines for
sending one million dollar worth of
damaged cotton?

Shri T. T. Krishnamachari: Actually,
“Sir, the suits have not been filed by
the people who own textile milis but
by the insurers. * Some Indian as
well ag foreign insurers who had
underwritten the import of estton
from US.A. have. I understand, filed
suits against original shippers.

8hri V, P. Nayar: The hon. Minister
gald that his reply to ‘the extent of
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improvement in cloth production” does
not include production by handlocms.
May I know from himt why eloth does
not include hand-loom cloth. Is it
not because the total production has
gone dowm?

Shri T. T, Krishnamachari: I can
only say that the (ﬁgures given by me

include only textile prodiction, that
is production by textile mills,

Shri Kelappan: May I know fhe pro-
duction of handloom cloth during the
same period, 1951-527 i

Mr. Deputy-Speaker: He has not
got the figures.

Shri T. T. Krishnamachari: I have
not got the accurate figures. I can only
make a guess on the: basis of
supplied, It is rather difficull for
me to give an estimate. If tha hon.
Member will put down a question 1
will answer it

MNEWSPRINT

*885. Shri L. J. Singh: Will the
Minister of Commerce and Industry
be pleased to state the estimated re-
quirement of newsprint for India for
1953-547

The Minister of Commerce (Shri
Karmarkar): Between 60/70,000 tons.

Shri L, J. Singh: May I know how
much of the estimated requirement of
newsprint is going to be imported and
how much ig produced ‘in India?

Shri Karmarkar: The whole of it
is being imported at present, but it is
hoped that the Nepa Mills will be
producing something by the end of
this year.

Shri L. J. Singh: What will be the
estimated value of the newsprint that
is going to be imported?

Shri Karmarkar: The present prices,
I understand, are round about £ 53

per ton for reels and £ 58 per ton for
sheets.

Shri L. J. Singh: Is it proposed to
have self-sufficiency in newsprint, and

what is the policy of the Government
in the matter?

Shri Karmarkar: We have besn en-
couraging one mill which, ag I said,
is likely to produce something by the
end of this year. We have advanced
them aid and the Government of
Madhya Pradesh is also sponsoring the
scheme,

Shri M. S. Gurupadaswamy: May T
know whether we are importing news-
print from dollar areas now, and whe-
ther there is any possibility of import-
ing newsprint from Russia hereafter
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because newsprint
in large guantity?

Shri Karmarkar: With regard to
import of newsprint, licence is given
for all areas. Most of it comes from
soft currency areas at present, but if
newsprint comes from any country
we are prepared to welcome it.

Shri M. L. Dwivedi: May I know
whether there has been a rise in the
prices of newsprint as compared to
last year?

Shri Karmarkar: In September 1951
it was quoted at £ 115 to 120 per
ton as compared to £ 40 to 50 per
ton in the corresponding period of
1950. But now the prices have

is available there

Shri L. J. Singh: May I know whe-
ther the newsprint to be imported for
1953-54 will be increased or decreased,
as compared to 1952-537

Shri Karmarkar: It is likely to
increase. but we are trying to control
it if supplies are not sufficient.

MacuHine TooL Facrory

#§86. Shri §. C. Samanta: Will the
Minister of Production be pleased to
lay on the Table of the House a copy
of the agreement entered into by toe
President of the Republic of India with
the Swiss Firm in connection with the
establishment of a Machine Tool
Factory at Jalahalli near Bangalore
and siate:

(a) whether the building for hous-
ing the factory has been constructed;

(b) whether the expenditure incur-
red or to be incurred in building the
premises for the factory has been in-

~cluded in the capital;

(c) whether the 15 per cent. shares
to be had in the name of the Swiss
Firm will be paid for by Government
to the Swiss Firm,;

(d) whether the
and machinery have
and

(e) if so. what is the imported cost
of the same?

The Minister of Production (Shri
K. C. Reddy): A statement showing
the salient features of the agreement
entered into with the Swiss firm, is
laid on the Table of the House. [See
Appendix VI, annexure No. 18]

necessary plant
been imported;

A copy of the Agreement
available in the Library
ment.

(a) The factory will for the present
be housed in hangers whose erection
is nearing completion.

is also
of Parlia-
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(b) Yes.

(c) 10 per cent. of the issuea and:
subscribed capital of the Company
will be paid for by Oerlikons. In.
addition, when the factory goes into
production, 5 per cent, of the shares
of the Company will be assigned by
Government to Oerlikons, free of~
charge, in consideration of the transfer -
by the Swiss firm of the licence for -
the manufacture of machine tools imx.
the factory

(d) and (e), Orders for plant and
machinery worth about Rs. 100 lakhs
have been placed abroad. The ship--
ment of the machinery has started
and some consignments have already
arrived al Jalahalli.

Shri M. L., Dwivedi: In view of the--
fact that the terms of contract entered
into by the Government with a simni-
lar firm, namely Schlierens, were
enforceable not in this country but in
Switzerland, may I know whether -
the terms of this agreement are en—-
forceable in this country or in their
country? -

Shri K. C. Reddy: They are enforce- -
able in this country, but if there is
any dispute between them and us it
is referrable to arbitration for which

a clause has been provided in the -
agreement.
Shri M. L. Dwivedi: What will be-

the total investment to be put forth
by Government in connection with
this deal?

Shri K. C. Reddy: I do not know
exactly what the hon. Member wants.
but I can venture an answer. If what
the hon. Member wants is the amount
invested by the Government so far in
the building of this factory. the issued
capital of this Company is Rs,
crores. and so far the Government
have placed orders for machinery
worth about hundred lakhs.

Shri M. S. Gurupadaswapw rose—

Shri M. L. Dwivedi: [ have one mare
question,

Mr. Deputy-Speaker: The hon.
Member may have a hundred ques-
tions. I must distribute the questions
overall the Members,

Shri M. S. Gurupadaswamy: May I
know whether .the experts that have
come to Jalahalli have no work at
present and have been invited to
come here prematurely and the invita-
tion could have been postpened till a
later date? Is it a fact that many nf :
the experts are not having proper
work to do and are idling away their -
time?"
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_ Shri K. C. Reddy: I am afraid the
Jinformation of the hon. Member is
.mot correct.

Shri K, K. Basu: Arising out of the
~answer to part (d) of the question,
.may I know the name of the country
from wheregthe goods were imported
.and actually who certified as to the
~quality of the goods?

Shri K. C. Reddy: With regard to
the latter part of the question the
“Oerlikon Company has certified re-
.garding the quality of the gcods.
Regarding the country from which
* they have been imported, they have
"been obtained from several countries
-on the Continent and elsewhere.

Shri M. L. Dwivedi: It is mentioned
‘in the statement that for the direction
and supervision of the production of
“the factory the firm, namely Oerlikons.
“will be responsible. May I know who
will be responsible for the manage-
ment of the company?

Shri K, C. Reddy: The management
-will vest in a Board of Directors.

Shri Joachim Alva: Did Government
“have any information or did Govern-
ment seek any information in regard
“to the activities of this firm which
wag one of the major firms listed in
‘the supply of arms to the Egyptian
Government, in connection with the
“failure of the Egyptian forces against
‘the Israeli forces?

Shri K, C. Reddy: I am mnot aware
‘of the relationship of the firm with
the Egyptian Government, but it is
one of the most outstanding firms in
thelssphere of production of machine
“tools.

Shri K. K. Basu: What is the pro-
vision in the agreement if there is a
‘breakdown of the arbitration clause?
Which country will have jurisdiction
in determining the issue?

Shri K. C. Reddy: If the hon, Mem-
ber will look into the copy of the
sgreement which I have placed in the
‘Library of the House he will get the
answer. But I do not think, so far as
1 know, that the matter is referrable
to any court at all.

Shri S. C. Samanta: With reference
‘to tha answer to part (d) cf the ques-
‘tion, may I know whether over and
above the imported plants any indi-
genous plants have been procured,
and whether any indigenous firms
have expressed their wish to sell their

lants to Government because those
grms will die very soon?

Shri K. C. Reddy: 1 am not aware
of any specific offer. But all such
'machinery as is locally available has
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certainly been looked into, and I may
say for the information of the hon.
Member that some reparation
machinery has been secured for the
purposes of the factory.

NILOKHERI DEVELOPMENT BOARD

*887. Shri K. C, Sodhia: (a) Will
the Minister of Planning be pleased
to state what grants and loans have
been given to Nilokheri Development
Board during 1951-52 and 1952-537

(b) What was the annual budget
of this body during the last two years?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) There is
no Development Board for Nilokheri.
The colony is administered direct by
the Central Government.

(b) 1951-52..........Rs. 12,29.7T10
1952-53............Rs. 8,52,000.

Shri K. C. Sodhia: What is the total
population of the colony?

Shri Hathi: About 5,000,

Shri Nambiar: May I know whether
many of the industries which were in
Nilokheri are not functioning?

Shri Hathi: I cannot follow the ques-
tion.

Shri Nambiar: Whether the many
industries which were working in
Nilokheri are not functioning today?

. Shri Hathi: They have been fupc-
tioning.

. Pandit Thakur Das Bhargava: What
is the total amount of investment in
Nilokheri?

Shri Hathi: Rs. 95 lakhs.

Shrimati Renu Chakravartty: May I
know whether any body else purchases
except the Government Irom Nilo-
kheri?

Shri Hathi: I think many otherg do
purchase,

Shri Nambiar: May I know whether
there is large scale unemployment in
Nilokheri due to the closure of so
many industries?

Mr. Deputy-Speaker: This is general
administration which is not under
review.

LUBRICANTS

*888. Shrimati Remn Chakravartty:
(a) Will the Minister of Works,
Housing and Supply be pleased to
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state how many firms are there in
India which produce lubricants ?

(b) How many of them have foreign
capital invested in them and in what
.amounts?

(¢) How many of them utilise vege-
table oil for their manufacture?

The Deputy Minister of Works,
Housing and Supply (Shri Burago-
hain): (a) to (c). Assam 0Oil Com-
pany ig the only concern which
produces lubricants. They use a
little quantity of vegetable ail for the
manufacture of lubricants. The entire
issued capital of £ 400,000 invested
by it is foreign. In addition to this
:some firms, however, import base eil
from abroad and blend it with mate-
Tial available locally including vege-
table o0il for making different grades
of lubricants.

Shrimati Renu Chakravartty: May I
know what is the quantity imported
and how much foreign exchange is
involved in this?

Shri Buragohain: In the year 1951-
52 the lubricants imported were of
‘the order of 34 million gallons and the
~value would be Rs. 2.17 crores.

Shrimati Renu Chakravartty: Arising
from the answer. it isg obvipug that
there are no lubricants indigenously
produced but may I know whether,
in view of the Planning Commission’s
Tecommendations about the growth
of this industry., anything has been
done in this direction to produce
lubricants from vegetable 2il?

Shri Buragohain: T have stated that
the Assam Oil Co. does produce
lubricants in this ecountry but it is
not very much. The rest. of course.
is imported. So far as the use of
wvegetable oil is concerned. it is more
expensive than the importing of base
oil and blending it with vegetable
0il. In fact, this matter was tried
during the war years and vegetable
oil wag used as a substitute but =ince
the war, it has been stopped.

Shri R. K. Chaudhury: May I know
whether there are any Indian share-
holders in the firms which are maru-
facturing lubricants in Indiag and what
is the percentage?

Shri Buragohain: Assam Oil To. 1s
the only concern who are manufactur-
ing these lubricants and their entire
capital is foreign. That is what I
have stated.

Shri R. K. Chandhory: I want to
know whether they have invited any
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mdlgenous capital in the meantim=>
Are they going to admit any indi-
genous Indian shareholder in that
rm?

lt.m Buragohain: I am not aware of

Shri B. S§. Murthy: May 1 know
what steps Government have taken
already or propose to take in order
tu increase the lubricants in India?

Shri Buragohain: The Government
are trying all they can to locate new
sources of oil by prospecting throu
its own Geological Survey of Indi
and through Oil Companies who are
interested in this work.

Shrimati Renu Chakravartty: May I
know whether Government proposes
to revise the Five Year Plan in this
part because the Minister said that it
is more expensive to have indigenous
lubricants?

Mr. Deputy- Speaker It is a sugges-
tion for action.

Shri V. P, Nayar: Is the Assam Oil
Co. producmg any mineral oil lubri=
cants?

Shri Buragohain: I do not know
what the hon. Member 1neans by
mineral oil lubricants,

Shri V. P, Nayar: The hon. Minister
should find out what it is. all
the lubricants. mineral oil lubricant is
most extensively used.

Shri Buragohain: Lubricant, if T
may explain, is not a product in it
self. It is not a petroleum product
It is actually produced as a by-product
at Digboi and is a mineral oil lubri-
cant.

CLASSIFIED LIST OF ENGINEERING ESTABLISH=
MEXT ofF C.P.W.D.

*889. Shri M. S. Guruopadaswamy:
Will the Minister of Works, Housing
and Supply be pleased to state:

(a) whether it is a fact that the
classified list of the Engineering Gazet-
ted Establishment of the Central
Public Works Department. corrected
upto the 1st January, 1949 was pub-
lished in 1950:

(b) why ‘Displaced officers appoint-
ed as Officiating Assistant Engineers
in Central Engineering Service Class
II'" were grouped separately;

(¢) whether the list was up-to-date;

() ¥ the smswer to part (c) sbowe
be in the negative, what were the
reasons for publishing a list which
was not up-to-date; and
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(e) when an up-to-date list is ex-
pected to be published?

The Minister of Works, Housing and
Supply (Sardar Swaran Singh):
(a) Yes, Sir,

(b) These officers were grouped
separately as principles regarding
fixation of their seniority were not
settled at the time the list was sent
to the Press.

(c) The list was corrected upto
1st January 1949 as shown in the list.

(d) Does not arise.
(e) By the end of April, 1953.

Shri M. S. Gurupadaswamy: May 1
know whether the Government have
settled the claims of these officers with
regard to their status, conditions of
service, pay etc.

Sardar Swaran, Singh: The list wili
be up-to-date. The publication of
the list does not have anything to do
really with the settlemeat of claims.

Shri M. S, Gurupadaswamy: What
are the reasons for such inordinaie
delay in publishing these lists?

Sardar Swaran Singh: I would re-
mind the hon. Member that I gave
him the reasons sometime back in
reply to arother question. if h¢ wants
them again, I have no hesilation in
repeating them.

Shri S. C. Samanta: In reply to a
similar question last time, the hon.
Minister said that the irregularities
and mistakeg that crept into the iist
would be verified by the Minister,
May 1 know whether he has done it?

Sardar Swaran Singh: Yes, Sir. It
is for this reason that the matter has
been somewhat delayed and instead
of the undertaking that I ave on that
occasion that the list would be pub-
lished in January, now it will be
published in April.

Shri B. 5. Murthy: With reference to
clause (b) of the answer, may I know
whether any complaints have been
made and if so, what aciion has been
taken?

Sardar Swaran Singh: [t iz a very
general guestion. Any numbar of
complaints might have been mzde. I
cannot be expected to give as to what
happened with regard to each com-
plaint unless he could specify some of
those complaints,
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GANDAK VALLEY PROJECT

*890, Shri B. N. Roy: Will the Min~
ister of Irrigation and Power be
pleased to state:

(a) whether the Gandak Valley
Project will be started in the next
financial year; and

(b) whether the question of giving
special grants for this project to the
State Governments concerned by the
Central Government is under consi=
deration ?

The Depuly Minister of Irrigatiom
and Power (Shri Hathi): (a) The pro-
i,elct is not included in the Five Year

an.

(b) Does not arise.

Pandit D. N. Tiwary: May I know
whether it is a fact that the Govern-
ment of India insisted that Bihar
Government should include any of the-
two projects, the Gandak Valiey Pruject
or the Kosi Project in the Five Year
Plan?

Shri Hathi: It was a question of
necessity. They were asked to prefer
which of the two should be inciud =d.

_ Shri B. N. Roy: May I know whelher
it is a fact that this proiect needs.
less capital in comparison with ciher
important projects as Bhakra-INangal,
Damodar, ete.?

Mr, Deputy-Speaker: Is the hon.
Member saying that it ought to be
inrluded?

Pandit D. N. Tiwary: Is Government
aware that this scheme is the cheapest.
of all the schemes in India?

Shri Hathi: May be.

CommoDITIES OF TRADE BETWEEN INDIA AND
NEPAL

#8902, Shri H. S, Prasad: (a) Will
the Minigter of Commerce and Indas-
try be pleased to state what are the
commodities that come to the Indiar
Union from Nepal?

(b) What are the commodities that
Wepal imports from the Indian Union?

The Minister of Commerce (Shri
Karmarkar): (a) and (b). A state-
ment is laid on the Table of the House.
[See Appendix VI, annexure No. 19.J

HanpLOOM INDUSTRY

*894. Prof, D. C. Sharma: Will the
Mirister of Commerce and Industry be
pleased to state:

fa) the amount naid to the Punjab
Government from the Hand-loom Fund:
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for the development of hand-loom in-
dustry; and

(b) the number of representatives
from the Punjab State on the All-India
Handloom Board?

The Minister of Commerce and
Endusiry (Shri T, T. Erishnamachari):
{a) No payments were made to the
Punjab Government for this purpose.
I might add that an amount of
Rs. 39.555 was sanctioned from ‘the
Handloom Development Fund for
payment to the Punjab Government
in 1949/50 but the amount was not
paid presumably because mno claim
was made by the State Government
concerned.

(b) There are no members from
the Punjab on the present All-India
Handloom Board.

Prof. D. C. Sharma: May I know
how the members of the Handloom
Board are recruited? Are they nomi-
nees of the States or the nominees
of the Central Government?

Shri T, T. Krishnamachari: They are
nominees recruited by the Central
Government. They are recruited for
their knowiedge of the handlocm
industry.

Prof. D. C. Sharma: May I know if
any representation has been received
by the hon.  Mimister from the All
India Spinners Association at Adam-
pur in Jullundur district, {or any
grant?

Shri T. T. Krishnamachari: I would
like to have notice.

Shri B. S, Murthy: May I know
whether any representatives of the
recognised Associations of Handloom
weavers have been cocpted in the
Board

Shri T. T. Krishnamachari: The
Non-official Members in the Board are
very well-known workers in the fleld
of handloom industry.

Shri R, K. Chaudhury: Does Punjab
happen to be the only State, or has
Assam the same fate as Punjab in
the matter of non-grant of any funds
for the handloom industry?

Shri T. T. Krishnamachari: If the
hon. Member could kindly put a ques-
tion in regard to Assam, I shall
answer.

Mr. Deputy-Speaker: The question
relates only to Punjab.

Shri R. K. Chaudhury: I wanted to
know whether Punjab is the only State
where no funds have been given to
the handloom industry. ;
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Mr. Deputy-Speaker: Mr. Velayu-
dhan.

Shri Velayudhan: May I know whe-
ther the Handloom Board has decided
to send any delegation to South East
Asian countries for exploring the
possibilities of selling handloom cloth
there?

Shri T. T. Krishnamachari: I would
like to have notice.

Mr. Deputy-Speaker: That does not
arise,

Shri Nambiar: May I knqw whether
eny amount was paid to the handloom
weavers or their associations in the
Madras State?

Mr, Deputy-Speaker: A  separate
question may be put to the hon.
Minister.

Prof. D. C. Sharma: May I know
what action the Central Government
took when the Punjab Government
did not ask for.the funds allotted?

Shri T. T. Krishnamachari: It is
rather difficult. The Government
make an allocation. If the purpose
for which an allocation is made is not
carried out, the State Government
does not ask for the allocation. Pre-
sumably, in this case. the Punjab
Government did mnot go in for the
work for which they asked allocation.

BUDGET PROVISION FOR SALT WORKS

%895, Shri K. C. Sodhia: (a) Will the
Minister of Production be pleased to
state how the amount budgeted under
head ‘Capital Outlay on Salt Works'
is going to be spent during 1953-54?

(b) What amount. if any. is going to
be spent out of it on improving the
quality of salt?

The Minister of Production (Shri
K. C. Reddy): (a) A provision of 8s. 8
lakhs has been made for the‘'develoo-
ment of existing salt works. A tenta-
tive list of the works on which this
amount is proposed to be spent, is
laid on the Table of the House. [See
Appendix VI, annexure No. 20.]

In addition a token provision of
Rs. 1 lakh has been made for the
development of the Mandi Rock Salt
Mines.

(b) The improvement of the quality
of salt does not depend upon any
single factor. It is. therefore, not
possible to say how much will sxactly
be spent exclusively on improving
the guality of salt,
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Shri K. C. Sodhia: Has any Salt
Rewgrch Station been established this
year? .
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[The Minister of Education and
Natural Resources and Scientific
Research (Maulana Azad): This ques-
tion relates to Natural Resources and
Scientific Research. A Salt Research

Institute iz being opened in Kathiawar,
but it has not yet been completed.]

Shri Joachim Alva: Has any pro-
vision been made to encourage salt
manufacturers to form cent. per cent.
co-operative societies for increasing

roduction, especially in my consti-

ency, North Kanara district?

Shri K, C. Reddy: The hon. Member
knows very well that every encourage-
ment iz given to co-operative societies
for manufacturing salt.

INDIAN INSTITUTE OF ARTS AND INDUSTRY

*89%6. Shri K. C. Sqdhia: (a) Wil
the Minister of Commerce and Indus-

try be pleased to state where the*

Indian Institute of Arts and Industry
is located?

(b) What annual budget has been al-
Jotted to it for the year 19%53-547

(¢) In what arts and industrial
.education does it specialise?

(d) How many scholars are on its
rolls and for what subjects?

(e) What are the qualifications for
admission to the Institute?

The Minist of C ce and
_Industry (Shri T, T. Krishnamachari):
(a) Calcutta,

(b) A provision of Rs. 50,000 has
been made in the Budget Estimates
for 1953-54 for giving a grant-in-aid
to the Institute.

(c) The Institute specialises in the
development of applied art and indus-
trial designs.

(d) and (e). There are no training
facilities in the Institute at the mo-
ment: but the Institute proposes to
start a Commercial Design course
during the next financial year
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_Shri K. C. Sodhia: Is there any pro-
vision for inviting new ' desigas for
small and cottage industries?

Shri T. T. Krishnamachari: I do not
think that there iz any specialisation
in regard to small scale industries.
But, I am not quite sure if some of
the designs that they have put up can-
mt!.l be used for cottage industries as
well,

Shri B. S. Murthy: May I koow
whether the Victoria Technical Insti-
tute in Madras is also giving training
in industrial designs and whether the
Government of India has given any
grants to that institution?

Shri T. T. Krishnamachari: T would
like to have notice.

Shri V. P. Nayar: May I know. Sir,
whether it is proposed to give instrue-
tions in the commercial art of harnes-
sing a truth to a lie which is also
called advertisement?

Mr. Deputy-Speaker: Order, order.

Shrimati Renu Chakravartty: May T
know whether there is any integration
between this Indian Institute 1nd the
department for commercial art in the
Arts School, Calcutta? Is thare any
relation between the two?

Shri T. T. Krishnamachari: At the
moment I do not think there is any
tp_rODOS&l to integrate the two institu-
ions,

Shri K. K. Basu: In what form do
the industrial concerns co-operate
with this organisation?

Shri T. T. Krishnamachari: By nay-
ing money, mainly.

Mr. Deputy-Speaker: The Questions:
are over. There is still time. I will
go a second round. Dr. Ram Subhag
Singh: I am sorry 872 has been with-
drawn Messrs. Hukam Singh, Madhao
Reddi. K. G. Deshmukh, Rishang
Keishing. absent, Mr. Raghubir Singh:
absent,

Shri T. K. Chaudhuri: Will you

please make an exception for this
question?

Sardar A. S, Saigal: All the ITembers
are inferested.

Mr. Deputy-Speaker: The hon. 'iem-
ber when he comes back will be
interested.

Sardar A. S. Saigal: The hon. Minis~
ter may reply.

Shri Nambiar: There is a submis-
sion, Sir.

Sardar A. S. Saigal: Tt is for the
benefit of all the Members.
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Mr. Deputy-Speaker: Let me ask the
hon. Minister if he is agreeing to the
suggestion. The Hous2 seems to be
interested in this,

The Minister of Works, Housing and
Supply (Sardar Swaran Singh):
I have no objection.

New Frats For M. Ps,

*893. Ch. Raghubir Singh: Will the
Minister of Works, Housing and Sup-
ply be pleased to state whether the
accommodation available when the new
flats in North and South Avenues are
constructed will be sufficient for
Members of Parliament?

The Minister of Works, Housing and
Supply (Sardar Swaran Singh):
Yes. Sir. provided hon. Members who
could conveniently do so are agresable
to share accommodation or occupy
suites in Western Court and Constitu-
tion House.

Shri Nambiar: May I know whether
three MPs can conveniently be accom-
modated in one flat in the North
Avenue and South Avenue?

Mr. Deputy-Speaker: What is the
good of asking hypothetical questions?
If they are bachelors, they can do so.

Shri Nambiar: I have got a case,
Sir.

Mr. Depaty-Speaker: These are
matters for the House Committee.
Any other points?

Shri V. P. Nayar: May I know whe-
ther MPs who are now Ministers will
also be asked to share like this, and
if not, why so?

Sardar Swaran Slngh: No, Sir.

Shrimati Tarkeshwari Sinha: Is it
the intention of the Government to
construct court yards in the clder
flats because it is inconvenient for
Members to sit outside or sleep out-
side?

Mr. Deputy-Spealler: Thiz is all
argument,

Shrimati Tarkeshwari Sinha: In the
new houses there are court yards.

Sardar Swaran Singh: We are
constructing court yards Dbehind the
new houses that are under construc-
tion. With regard to the old ones, it
requires examination as to wnether
it is possible in view of the structural
design of the old flats, to add court
yards, If that could be done, I am
prepared to examine it and cater to
the convenience of hon. Members.
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Shri Namdbhari: May I know whe-
ther the basis of allotment of accom-
modation is one flat for each Member
or is it according to the number of
his family members?

Sardar Swaran Singh: It is presum-
ed that hon. Members have got normal
families.

Mr. Deputy-Speaker: Yes: Short
Notice Question.

Shri Joachim Alva: I have gnt one-
question, Sir.

Mr. Depuiy-Speaker: No; I have-
called the Short Notice Question.

Short Notice Question and Answer

LICENCES FOR IMPORT OF DYESTUFFS.

Shri Rajagopala Rao: (a) Will the
Minister of Commerce and Industry
be pleased to state whether it is a foct
that the Joint Chief Controller of
Imports in Bombay has issued. during
February last, an ad hoc licence for
the import of Rs. 50 lakhs worth of
dyes to the Imperial Chemical Indus-
tries Limited?

(b) Is it a fact that similar licences,
either ad hoc or regular, have not .
been given to Indian importers of
ttiﬁ"es., though they had applied for

em:

(¢) Are Government aware that a-
shipment of dyestuffs, meant for the-
Imperial Chemical Industries Limited.
ig due in Bombay this week?

(d) If sa doeg it not mean that
the foreign Company will be in the-
field with goods, at least a month in
advance of its Indian counter-paris,
because it will easilv take a month
more before regular licences are-
issued to Indian impo:

(e) Have Government received any
representation from the Secretary of °
the Association of Indian Importers of -
Dyestuffs, Bombay, in this connection?"

(f) If so, what action is proposed to
be tan has already been taken in the
matter?

The Minister of Commerce and
Industry {Shri T, T, Krishnamachari):
(a) Yes. Sir. Verification of the nuota
certificates of the I.CI was being
made. They had quota certificates
aggregating to Rs. 219 lakhs for the
qualifying period. The I.C.I. had re-
auested that they may be given an ad
hoc licence subiect to adjustment
after verification is completed for the
value of Rs. 50 lakhs. A licence was
issued to them on 30th January. 1583 .
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(b) No, Sir. One hundred and

- eight licences were issued for dyes

from the 13th January till the 27th

February, 1953, by the Joint Chief

Controller of Imports and Expouts.

. Bombay, aggregating to Rs. 105 lakhs.

For the period from 4th March, 1953

- to 14th March. 1953, 27 licences were

issued for an aggregate sum of Rs. i31
Jdakhs.

. (e) and (d). Government have no
~information,

(e) and (f). On the 27th of Febru-
ary, 1953, the Associgtion of Indian
Importers of dyestuffs represented
that certain importers wanted facilities
similar to what was given to the I.C.L.
namely, issue of an ad hoc licence
subject to the overall limit of the
amount of certificates held by them.
Orderg were issued that the licences
might be issued on the 4th of March.

Shri Velayudhan: Can 1 ask a
supplementary?
Mr. Deputy-Speaker: I think it is

- -over. I waited sufficiently.

Shri Velayudhan: There has been
no supplementary. Then why this
question at all?

‘May I know the ad hoc quota now
given to the Imperial Chemical Indus-
tries to be adjusted with their usual
quota?

Shri T. T. Krishnamacharl: [t is
rather an involved process, Up to
June. 1952, dyes were imported under
the O.G.L. Subsequently, a quota was
fixed at 75 per cent. of their imports.
During last year. the I.C.I had im-
ported more than what their original
imports were i.e., Rs. 219 lakhs. They,
‘therefore, wanted a revision of their
guota certificates, and a similar re-
-quest was made by other people who
felt that if their quota certificates were
revised. they will get a better guota.
The process takeg time. The I.C.L
requested that before the actual verifi-
cation was completed they might be
given an ad hoc licence which will be
well under the quota for which they
are entitled. So, a licence for Rs. 50
lakhs was given. A similar request
by other people, when it was brought
to the Chief Controller of Imports,
was also granted. And that is why
between the pericd 4th March and
14th March, Rs. 131 lakhs worth
licences were given.

Shri Joachim Alva: I want to raise
an important Interpellation: the lion’s
share of imports granted to Imperial
“Chemicals against the bitter complaints
of Indian dye and chemical im-
sporters........

19 MARCH 1953

Written Answers 1238

Mr. Deputy-Speaker: After the
answer was read out, I waited for
some time, but still, because there
was no guestion at all put, I allowed
him to put a single question. From
this if we start once again now, it
will take a lot of tima.

WRITTEN ANSWERS TO QUESTIONS
ADVERTISING CONSULTANT’S BRANCH

*876. Sardar Hukam _Singh: (a)
Will the Minister of Information amnd
Broadcasting be pleased to state some
of the principal advertisement cam-
paigns handled by the  Advertising
Consultant’s Branch under the Minis-
try during 19527

(b) What was the income received

during this period by this Branch on ~
account of advertising?

The Minister of Information and
Broadcasting (Dr. Keskar): (a) Among
the principal campaigns handled by
the Advertising Consultant’s Branch
during 1952-53, are Small Savings
Schemes, Income-tax Notifications,
Disposals, Recruitment to Defence
Services and Territorial Army, Tour-
ism, Employees State Insurance,
Safety in Factories and Food and
Agriculture,

(b) The Branch does not receive
any income on account of advertising.

Moving oF (GOVERNMENT PRESS TO
FARIDABAD

+880. Shri Madhao Reddi: Will the
Minister of Works, Housing and
Supply be pleased to state whether
there is any proposal to move the
Governmient of India Press at Simla
to Faridabad?

The Minister of Works, Housing and
gupply (Sardar Swaran Singh): Yes,
ir,

EGYPTIAN COTTON

*884. Shri K. G. Deshmukh: (a)
Will the Minister of Commerce and
Industry be pleased to state whether
it is a fact that the Egyptian Govern-
ment have put restrictions on the sale
of their cotton to India?

(b) If so, what is the nature of
these restrictions?

(c} Is it a fact that the Govern-
ment of Egypt have offered to send
two Indian representatives on the
Cotton Arbitration Board to make a
way out of the deadlock?

The Minister of Commerce and
lndur_'&uy (Shri T. T. Krishnamacharl):
(a) No.

(b) Does not arise,
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(¢) The matter is still under nego-
tiation.

CoMMUNITY ProjecTs 1N  NORTH  EAsT
FRONTIER AGENCY

*g§91. Shri Rishang Keishing: Will
the Minister of Planning be pleased to
state:

(a) the number of development
blorks now located in the North East
Frontier Agency and the amount of
fund allotted for each of them:

(b) the number of villages covered
by each of the developinent blocks;

(c) whether cc-operation from the
logal people has come forth and what
extent of progress has been achieved
so far; and

- (d) the number of development
blocks to be located in tire North East
Frontier Agency during the remaining
three years of the Five Year Plan?

The Deputy Minister of [Irrigation °

and Power (Shri Hathi): (a) One;
Rs. 21.67 lakhs for three years.

(b) 30.
(¢) First part—Yes.
Second part—A  statement s

placed on the Table. [See Appendix
VI. annexure No. 21.]

(d) No decision has yet been taken.

SuppLy of Tractors To U.P.

623, Shri Ganpati Ram:
Minister of Planning be
state:

(a) whether the Governnient of U. P.
have requested the Government of
India to supply more tractors to that
State;

Will the
pleased to

(b) the centres of Com:nunity Pro-
jects where these tractors will be used:

(e} the cost of these tractors given
to the U. P. Government; and

(d) the acreage of uncultivated land
toc be brought under enltivation in
these centres?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) Yes, for
Community Projects.

(b) Mainpuri, Jhansi, Faizabad.
Gorakhpur, Deoria, Azamgarh. Ba'lia
and Ghazipur.

(c) No tractors have been given to
U.P. Government so far.

(d) 1,68,000 acres approximately.
3 PSD.
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The Minister of Commerce =znd

Industry (Shri T. T. Krishnamachari):
(a) and (b). A statement ig laid on

the Table of the House. [See Appen-
dix VI, annexure No. 22.

LiveR EXTRACT PREPARATIONS

625, Dr. Amin: Will the Minister of
Commerce and Industry be pleased
to state:

(a) the total annual
of injectible and oral liver extract
preparations in our country during
the years 1948, 1949, 19530, 1951 and
1952:

(b) the annual indigenous produc-
tion capacity of these products durinz
the above-mentioned period; and

(¢) the quantity and value of eacit
of these products imported during ihe
above period showing the names of
the countries from which they were
imported?

The Minister of Commerce and
Industry (Shri T. T. Krishnamachari)
(a) to (c). A statement is placed on
the Table of the House. [See Appen-
dix VI, annexure No. 23.]

TartrF DUTY ON DRUGS AND CHEMICALS

I626. Dr. Amin: Will the DMinister
of Commerce and Industry be pleased
to state:

(a) whether it is a fact that the
rate of tarif duty on drugs and
chemicals as well as on raw materials
required for the indigenous manufac-
ture of drugs and chemicals is the
same:

(b) what is the reason for the high
cost of production of drugs and
chemicals in India; and

t’p) if the answer to part (a) above
be in the affirmative. whether Govern-
ment propose to reduce the rate of
tariff duty on raw materials required
by the pharmaceutical industry?

The Minister of Commerce and
Industry (Shri T. T. Krishnamachari):
(a) Not always, Sir. There are a num-
ber of raw materials used in the manu- .
facture of chemicals and drugs which

requiremenis
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are assessed to a lower rate of duty
than finished products.

(b) This is generally ascribed to—
(i) Uneconomic size of the plant,

(ii) Dependence on imported inter-
mediates and raw materials,

A Committee has, however, recently
been appointed to undertake a com-
prehensive enquiry into the Pharma-

- ceutical industry.

(c) Government will consider doing
8o if the anomaly 1is in any case
hampering the growth of the local
Industry.

SHARK Livir OIL

627, Dr. Amin: Will the Minister of
Commerce and Industry be pleased to
state:

(a) the actual annual requireament
of Shark Liver Oil in our country
during the years 1950, 1951 and 1952;

{b) the guantity and value of Cod
Liver Oil imported into India either
in bulk or as finished product during
the above period giving the value and
quantity imported from each country;

(c) the names of the pharmaceuti-
cal products containing Cod Liver Oil
allowed to be imported during the
above period giving quantity and
value of such products from each
country separately; and

(d) the quantity and value of Shark
Liver Oil allowed to be exported du-
ring the above period, giving the
names of the countries to which it
was exported?

The Minister of Commeree and
Industry (Shri T. T. Krishnamachari):
(a) to (d). A statement is laid on
the Table of the House. [See Appen-
dix VI, annexure No. 24.]

RETURNING OF JEws TO INDIA

628, Sardar Hukam Singh: (a) Will
the Prime Minister be pleased ‘o
state the number of Jews that sought
permission to return to India during
1952 after having emigrated to Israel
on the foundation of that State?

(b) What number out of (a) has
been given permission to return?

The Prime Minister (Shri Jawaharlal
Nehru): (a) About 170.

(b) About 155.
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ExporT OF COAL

629, Shri A. N. Vidyalankar: Wil
the Minister of Production be pleased
to state:

(a) the total gquantity of export of
coal from India during the years 1950,
1951 and 1952;

(b) the names of the countries to
which coal was exported and the
quantity exported to each of them;

(c) whether certain quantities of
Indian coal have been exported to
Korea;

(d) if so. the gquantity thereof in
the years of 1950, 1951 and 1952 and
its price; and

(e) whether the coal to Korea was
exported to any private .mporting
firms or it was done in compliance to
any military orders?

The Minister of Production (Shri
K. C. Reddy): (a) and (b). A state-
ment giving the information is append-
gTd. 25[38032 Appendix VI, annexure

0. 25.

(¢) and (d). Yes. the following

quantities:—

Year Quantity (in Tons)
1950 . 5.927
1951 e NIL
1952 . 101.296

In 1950, the price charged was 6.30
U. S. Dollars per ton, F. O. B. Calcutta;
and in 1952, 6.96 U. S. Dollarg per
ton. F. O. B. Calcutta.

(e) The.coal was exported to pri-
vate importing firms, .

RecruitmMeNT TO C.P.W.D.

630. Shri M. S. Gurupadaswarav:
Will the Minister of Works, Housing
and Supply be pleased tp lay on the
Table of the House a statement sup-
plying the following information:

(a) the minimum educational and
technical qualifications for all Classes
II and III Techmical Services and
Posts in the Central Public Works
Department for:—

(i) direct recruitment,

(ii) recruitment
and

by promotion,

(iii) recruitment by transfer of
officers of other Central and
State Governments’ Depart-
ments; and



1243 Written Answers

{(b) the procedure for making re-
cruitment for the Services and Posts
referred to in part (a) above?

The Minister of Works, Housing and
Supply (Sardar Swaran Singh): (a)
and (b). The following papers are
laid on the Table of the House: —(1)
A copy each of the Recruitment Rules
for the. Central Engineering Service,
Class II, and the Central Electrical
Engineering Service, Class II. which
contain the required information in
respect of the posts of Assistant Engi-
neer and Assistant Engineer (Electri-
cal), Clasg II, in the Central Public
Works Department; and (2) State-
ments Nos. I to III containing the de-
sired information in respect of other
Class II and Class III technical posts
in that Department. [Copies placed in
the Library, See No. S-19/53.]

IxpusTRIAL HOUSING SCHEME

631, Pandit Munishwar Dati Upa-
dhyay: (a) Will the Minister of
Works, Housing and Supply be pleased
to state what are the amounts granted
to different States for bui'ding houses
for industrial workers for the mnext
financial year?

(b) What is the total allotment for
the entire period of five years?

The Minister of Works, Housing and
Supply (Sardar Swaran Singh): (a)
The State Governments have been
asked to indicate their reguirements
for the next financial year. Alloca-
tions will be made on receipt of this
information from them.

(b) The Five Year Plan has recom-
mended an expenditure of Rs. 2B.5
crores on all housing schemes,
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NorTH EAsT FRONTIER AGENCY

632, Shri Rishang Keishing: Wil
the Prime Minister be pleased to
state:

(a) the names of the Sub-divisions
with their headquarters in the North
East Frontier Agency;

(b) the names of the Tribes in the
North East Frontier Agency with their
respective population;

(c) the language or languages used
as official language or languages in
the North East Frontier Agency; and

(d) whether the Government of
India have arranged any transport
facilities to their officers in the ad-
ministration of the North Zast Fron-
tier Agency?

The Prime Minister (Shri Jawaharlal
Nehru): (a) A statement of names of
the administrative centres in each of
the Districts of the North East Fron-
tier Agency is attached. [See Appen-
dix VI, annexure No. 26.]

(b) A statement of names of the
tribes in the North East Froatier
Agency with the total approximate
population shown District-wise is also
attached. [See Appendix VI, annex-
ure No. 27.]

(c) Assamese is used in fthe areas
where it is understood by the tribal
people. All officers have been directed
to learn and are learning the local
tribal languages of the areas to which
they are posted.

(d) The “Agency Service Corps”
consisting of porters has been exg_mnd-
ed to meet the increased administra-
tive demands. Transport by mules
ig arranged where mule-tracks exist.
Air and surface communications are
also being rapidly developed.
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HOUSE OF THE PEOPLE
Thursdgy, 19th March, 1953

The House met at Two of the Clock.
{MgR. DepPUTY-SPEAKER the Chair)
QUESTIONS AND ANSWERS
(See Part I)

in

3-3 p.M.
MOTION FOR ADJOURNMENT

HARDSHIPS TO THE COCONUT GROWERS OF
THE WESTERN CoAST or INDIA

Mr, Deputy-Speaker: I have re-
ceived notice of an adjournment mo-
tion from Shri N. Sreekantan Nair re-
garding the complete stalemate in the
coconut, copra and coconut oll mar-
kets resulting in serious hardships to
the coconut growers of the entire
Western coast and especlally of
Kerala, as an aftermath of Notifica-
tion No, 13 of the Ministry of Com-
merce and” Industry withdrawing all
customs duties on these products.

I have received notice of a Short
Notice Question which has been ad-
mitted, but as the adjournment mo-
tion is nat covering all the points of
the Short Notice Question, I would
like to know if the hon. Minister has
to say anything,

The Ministey of Commerce and In-
dustry (Shri 'I' T. Krishnmaeharl)
There is some misconception in the
mind of the hon. Member who has
tabled the adjournment motion,
There is no question of customs duties

on copra, coconut and coconut oil
being removed. Under the Tinance
Act or 1952-53, certain surcharges

were leviable on copra and coconut
oil. By an executive order, the sur-
charge on copra and coconut ¢il was
removerdy With the introduction of
the Finance Act, 1953-54, the sur-
charges will become leviable once

549 PSD.
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again ra and coconut oil. on
t e exph'y the Finance Act; 1052-53,

By Notification No, 13 dated 28th
February, 1953, tha exemption from
surcharse on copra and coconut oil is
still malutained. In other words, the
effect of the Notification referred tc
is that the existing rates of duty on
copra and cuconut oil without any
additional surcharge will be main-
tained.

Mr. Deputy-Speaker: In view of
the statement, it is unnecessary to
pursue this matter. It does not re-
quire any consent.

CASE AGAINST SHRI BANARSI
PRASAD SINHA,

Mr, Deputy-Speaker: I have tu in-
form the House that I have received
the following letter from the Judicial
Magistrate, 1st Class, Monghyr:

“To
The Speaker, House of People,

New Delhi.
Monghyr, the 12th March, 1953.
Sir,

The case against Shri Banarsi
Prasad Sinha, Cha District
Board and Member of Parliament
and 9 others came to my file for
disposal on 1-5-52. Shri Banarsi
Prasad Sinha appeared in court vn
summons on 9th June 1952 gnd
was immediately enlarged on bail
in connection with the offences
he stands charged with under
Sections 147, 379, 353 LP.C. and
for forming an unlawful assembly
and obstructing pubic servants
turing their lawful duties.

.1 failed to semnd this informa-
tion earlier as the Notification
No. III/12-1023/51/A 1007 Gov-
ernment of Bihar, Appointment
Department, dated, Patna, the 2nd
February, 1953 'circularised to
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[Mr. Deputy-Speaker]
Departmental Heads in Govern-

ment ard High Court reached my
hands only today.

* I may be excused for this in-
advertent delay.

Yours faithfully,

(Sd.) N. C. Gonguly,
Judicial Magistrate.”

. LEAVE OF ABSENCE

Mr. Deputy-Speaker: I have to in-
form the hon. Members that I have

received the following letter from Dr.
Satyaban Roy:

“The reason for my prolonged
absence from the sittings of the
House is my ill health Soun
after the Election, I was laid up
for two months with high blood
pressure etc, I attended the sit-
tings as soon as I sufficiently re-
covered to go up to Delhi. Un-
fortunately, by the last week of
November, I fell ill again. I am
convalescing now.

I sincerely regret not having
taken any permission from fhe
hon, Speaker and the House,

May I ask you to kindly get
permission of the House for ab-
sence up to the third week of
April?”

[s it the pleasure of the House that
permission be granted to Dr. Satya-
ban Roy for remajning absent from
all meetings of the House up to the
end of the third week of April, 19537

Hon. Members: Yes, yes.
Leave was granted.

PAPER LAID ON THE TABLE

DaMopaR VALLEY CORPORATION BUDGET
EsTIMATES FOR 1953-54

The Deputy Minister of Irrigation
and Power (Shri Hathl): I beg to
lav on the Table a copy of the Da-
modar Valley Corporation Budget
Estimates for 1953-54, in accordance
with sub-section (3) of section 44 of
the Damodar Valley Corpnratiop Act,
1948. [Placed in Library See No. IV.
M 4 (9).]

GENERAL BUDGET—DEMANDS
FOR GRANTS

Mr. Deputy-Speaker: Further dis-
cussion may now proceed on De-
mands for Grants under the control
of the Ministry of Food and Agricul-
ture mloved on the 18th March, 1953.
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Mr. Deputy-Speaker: This was in-
cluded as a result of the conference
among all the leaders of the Parties.
The practice is to call the leaders of
the Parties with respect to this ad-
justment of business; to give more
time to some other Demands, this has
been arranged. I think  hereafter
whenever leaders of Parties are called
and they are parties to such arrange-
ments, they will kindly Intimate
their followers in the House and out-
side top avoid any such inconvenience
in future. I will call some malden
speakers. Shri Kachiroyar. The en-
tire Demands wil! be over by 5 O
Clpock, I propose calling the hon
Minister by 4-15,

The Minister of Agriculture (Dr.
P. S. Deshmukh): I want to speak.

Mr. Deputy-Speaker: Another hon.
Minister wants to speak? When s
the hon. Minister who finally replies
to be called? How long will he take?
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The Minister of Food and Agricul-
ture (Shri Kidwal): He will take 15
minutes.

Dr. P, B, Deshmukh: I want to
speak before that. :

Mr. Deputy-Speaker: Very well
When shall I call him? .

Dr. P, S. Deshmukh: I would like
to speak now if possible.

Mr. Deputy-Speaker;: Now?

Dr, P, 8, Deshmukh: After this
speaker,

Mr. Deputy-Speaker: After this
Member's speech is over, I shal! call
this Minister,

Shri Kachiroysr (Cuddalore): Sir,
1 am very much grateful t{o you for
the chance you gave me, after several
representations and deputations, to
express my views in this House......

Mr. Deputy-Speaker: Order, order.
Hon. Members ought not to be stand-
ing or showing their backs to the
Chair. It is very bad. I would urge
upon all hon. Members, whether in
the front benches or in the rear ben-
ches, inctiding Ministers, not to talk
here. ;| That is my irespectable sub-
mission,

Dr. 8. P, Mookerjee (Calcutta
South—East): There is another per-
son_talking there. .

Mr. Deputy-Speaker: Order, order.
These are easily copied by everybody,
from one side of the House to the
other, 1 find it very difficalt to ask
all the sections of the House not to
talk. whi'e any hon. Member is speak-
ing. Now, Mr, Kachiroyar.

Shri Kachiroyar: Indin is one of
the oldest agricultural countries noted
for careful cultivation. There are
several perennial rivers flowing in our
country, and there is plenty of ar-
able lands fit for cultivation, Besides,
three-fourths of the population of our
country are agriculturists. In spite
of these facts, scarcity of foodgrains
and famine conditions have been the
lot of our people.

Mr. Deputy-Speaker: Order, order.
There is too much of talk inside the
House. The hon. Member may come
to one of these front benches. Why
should he always confine himsely to
being a backbencher?

Shri Kachiroyar: Failure of mon-
soon and increase in population can,
to some extent, be said to be the
causes for this scarcity of foodgrains.
Every year, Government are import-

19 MARCH 1053

Demands for Grants 2350

ing large quantities . of fuodgrains
from outside, Besides, the Grow
More Food Campaign was launched to
increase production of foodgrains,
and now: we are having the Five-Year
Plan also which professes to make pur
cotintry self-sufficient in food at the
end of the stipulated period. We are
now in the second year of the Plan.
But what has been the result? Every-
where, there is scarcity, and people
are starving, especially the rural popu-
lation. The G.M.F. campaigan was In-
tended mainly fur invreused food
production, but it did not prove to be
a success, According to the findings
of 'the Krishnamachari Enquiry Qom-
mittee, it has not achieved the resultss
expected of it fully, on account of the
following two major reasons:

“l. In the first place, its scope.
as conceived, was too narrow and
restricted;

2. It has not roused widespread
enthusiasm and become in any
sense a national movement, Its
objectives—supplying food at rea-
sonable prices to the urban popu-
'ation and eliminating imports in
order to save fureign currency— .
have no appeal to the many mil-
lions of small farmers in the coun-
tryside.”

This clearly indicates the wrong ap-
proach to the problem, by the Govern-
ment. Evidently, the Government
which professes itself to be the care-
taker of the huge rural population
which consists mainly of poor
labourers and smal! farmers, are keen
in filling the bellies of the tax-eaters
at the cost of the taxpayers. This is
not the policy which should be
pursued by any Government. The
G.M.F. Enquiry Committez report has
put it as follows:

“No plan can have any chance
of success. unless the millions of
sma'l farmers in the country gc-
cept its objectives, share 1" its
making, regard it as their own and
are prepared to make the sacri-
flces necessary for implementing
it."

Coming to the policy of food con-
trol, it was adopted by our Govern-
ment to facilitate equitable distribu-
tion of foodgraing at fair and reason-
able prices tv all. But this also has
not met with any success. The ob-
ject of the control policy wasg fair and
just procurement on the gne hand,
and equitable distribution, on the
other, of quality foodgrains in ade-
quate quantitieg to al' sections of the
people and to protect the interest of
the consumers, Thisg objective has
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not been realised to the extent ex-
pected, owing to mismanagement and
maladministration, As the House is
fully aware, on account of the con-
trols; neither the producers of food-
grains nor the consumers were bene-
fited, but only the middlemen and
the corrupt officials,

In the matter of procurement, the
officials concerned have not displayed
any principle or commonsense, Zamin-
dars and big landlords were let off
_with a small levy while the procure-
ment. in the case of small farmers
was very severe and intensive. The
poor farmers were really harassed
by the purchasing officers. What
stocks they had was squeezed by the
purchasing officers, without even
leaving with them the minimum re-
quirements needed for the rest of
the year. In some cases, even the
seeds were carried away. The poor
farmers were at the mercy of the offl-
cvials who had no knowledge of rural
life and cu'tivation. While the big
landlords were selling their grains at
higher prices in blackmarket, these
poor farmers were denied the oppor-
tunity of even getting a fair price
for their produce, which would enable
them to meet their cultivation ex-
penses properly. So, out of sheer
disgust, these small farmers have
been forced to give up food crops
and take to commercial crops. This
naturally has led to a fall in {food
produrction,

[PanpiTr THAKUR DAs BHARGAVA in the
Chair]

In the case of distribution also,
the work was not handled properly.
The quantities that were available
in the country were not fairly distri-
buted according to the needs of the
community, The reason for this, I
submit, was because the work of
procurement and distribution was,
without any proper check, entrusted
to the hands of irresponsible, fan-
tastic, absurd and corrupt officials.
So, vn the whole the policy of con-
trol was also a thorough failure.

The policy in relation to agricu'-
ture was also not the proper one. In
our country. agriculture is more wvr
less in the hands of impoverished, il-
literate. ignorant and noor persons.
But they are not lacking in experi-
ence, intelligence or practical know-
ledge of cultivation. Hence when
po'icies are formuluted. and re-
searches are done for the improve-
ment of agriculture, the poor agricul-
turists and their needs should al-
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ways be kept in view  Without en-
listing their whole-hearted co-opera-
tion, any scheme is kound to (fail
But as they are poor, every facility
should be provided to them, by way
nf finance, implements, manures.
seeds, - fertilisers, medicines for pre-
venting crop diseases etc. Merely
sending circulars and asking peop'e
to do this or that will not suffice.
The Government should address it-
self to the real problems facing the
puor agriculturist, the poor small cul-
tivator, how he is going to spend
more energy and how he is going to
afford more fhrtilisers so that his
output may be augmented.

The Government shou'd also :ee
that the thing is carried out and it
is actually put into practice and is
executed. The Government should
take particular steps to see that the
money, implements and manure that
are sanctioned to the agriculturists
really reach their hands in time as
they, being illiterate, have to cross
many hurdles before getting them.

Then there is disparity in the pos-
session of lands. This is great
problem and Government should take
urgent steps to redistribute lands so
that every tiller of the land mets a
small portion of it for his own ugse.
Then only a sort of feeling can be
created in him that he should do agri-

. culture in his own interest and in the

interest of the nation as a whole.

The co-operative movement will,
to a certuin extent, improve the cou-
dition of the agriculturists Hence
the Government should see that in
each village or in groups of villages
at least one multi-purpose co-operative
society is started in which all the
farmers are represented and it is
catering to the needs of the farmers
in respect of credit, supplies aud
other assistance needed by them in-
cluding marketing of their produce

In the case of Irrlgation, the Gnwv-
ernment should take necessary and
immediate steps, Multi-purpose a-d
big prujects are, no doubt, essential,
but small projects are even more es-
sential for our existgence at the pre-
sent moment of scarcity of foodgraiuc.
Major schemes are long range ones
and could yield results only after
ten or twenty years and they cost a
lot of money. If minor irrigation
works are taken up, we would have
immediate results and they will not
cost much, These schemes could be
carried through by village talent
without :ny big engineering advice ss
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these people have been d similar
work, Hence, as far as possible, pre-
ference should be given to minor ir-
rigation works, such as repairing of
existing tanks. wells, channels and
copstruction of new wells and minor
schemes of flow irrigation which in-
volve comparatively less expenditure.
The Guvernment should take up a
comprehensive programme of tank im-
provement, digging wells and repair-
ing irrigation channels in South India
where no river valley schemes were
possible and where famine conditions
prevail in all parts of Madras State.

I come now to the condition of
labourers, The condition of the poor
peasants and agricultural labourers
should be ameliorated. While the
welfare of labourers of all other in-
dustries in the country are looked
after and necessary ameliorative steps
are taken, the condition of the poor
peasants and agricu'tural labourers
alone is not paid any heed to and is
growing from bad to worse every day.
Most of this class of labourers belong
to backward communities and
Scheduled Castes and live in rural
parts. Therefore, necessary legisla-
tion should be enacted to provide them
with fairly reasonable wages and
house sites wherever necessary.
Generally, rural parts are under-doc-
tored whi'e the urban areas are "Vver-
doctored. If the country is to be-
come prosperous, the condition of the
villagers should be improved and
more facjlities afforded:- tp enable
them to lead a healthy life. If the
opening of permanent dispensaries is
not{ feasible in the present situation
of dearth nt doctors, at least the ques-
tion of starting mobile dispensaries
may be considerd, and this will, to a
rertain extent, afford medical relief
to the rural population, especially the
labourers,

- The question of providing educa-
tional facilities to the children of poor
peasants and labourers should also
be taken serious notice of as the
grant of scholarships under the Back-
ward Classes and Scheduled Caster
Scholarships scheme is not sufficient.
Besides this., supplemeniaty occupa-
tion also should be found for the poor
labourers so that they get fu'l em-
ploymen: and augment their income
thereby. Such supplemenfiry “occu-
pation can be provided by cottage in-
dustries.

Dr, P, S, Deshmukh: The whole of
yesierday was taken up by hes
on the Ministry of Food and cul-
ture, and as many as 15 hon. Mem-
bers of this House took part in the
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debate. I am ha?py to say that a
very large majority of them—as many
as nine—delivered very appreciative
speeches in a sober tone and langu-
age, on the whole, making a number
of constructive suggestions. There
were four speeches which contained
more curses than blessings and de-
picted a picture of utmost gloom and
misery. There were two  speeches
which would not come in either of
these categories. They were indiffe-
rent from the point of view of cons-
tructive suggestions, but on the whole,
so far as criticism was concerned.
shared the virtues of the smaller
group of hon. Members who spoke
from the Opposition Benches,

It is not possible to cover all the
points,—although I am prepared for
it,—that had been raised. All that
I can do is to choose the principal
ones and during the time at my dis-
posal to reply top them as best as I
can. My friend who spoke first yes-
terday, Sardar Lal Singh—I do not
know if it was in the very beginning
that he lost his trend of thought wor
what—most of his speech was conflned
to asking questions. It was natural
for my co'league to point out that if
everything was so gloomy and so bad.
what share of responsibility was his.
because unlike us who occupy thege
Benches now and agaln and for
periods which are very uncertain. he
happened to be throughout his whole
life a part and parcel of Government.
And if the Governments are so bad.
if the agriculturists’ situation is so
rotten, if the Ministries of Agricul-
ture and Departments of Agriculture
cannot do anything at all, what did he
do during the course of his whole life
when he was occupying the post of
Director of Agriculture etc.?

Sardar Lal Singh (Ferozepur-
Ludhiana): I converted a defleit pro-
vince into a surplus one. That was
my achicvement in the Punjab and
I am very proud of it.

Shri Kidwai: We
record.

nave rut that

Ur, P. S, Deshmukh: [ am merely
justifying the question my colleague
asked, as to what he had done during
the time whe: ho was responsible for
agricultural policy in the country,

In the course of his speech. he pre-
bablv did not have the vpportunity of
telling uvs his constructive ideag be-
cause for want of time it is likely
it might have been cut short; but he
did make some contradictory suggea-
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tions and contradictary ciriticisms.
On the one hand, he ag an agricul-
turist complained that the agricul-
turists were not getting proper prices.
On the vther hand, in the same breath
he complained that the prices were
high. Similarly he complained that
agricultural education was unsfTs-
factory and that the new graduates
had no practical education; they were
too theoretical. At the same time, he
complained that we were not giving
sufficient employment to these people.
It the education given to them was
not of the adequate type and if they
could not be made into proper and
useful graduates, where is the point
in appointing these inefficient people?
It will merely make matters worse.
Similarly, he complained that the
Government had not done anything.
But when certain guod things were
done, as have been mentioned in a
small report given to each Member of
the House 5o that they may digest
it very easily and should not be re-
quired to spend much time,—the main
outline of the achievements—I do not
think my Sardar friend had much
time to glance at this he was not

prepared to give us the credit for it. -

Whenever we have achieved some-
thing, he thought the credit lay else-
where. For instance, he had tn ad-
mit that the cotton production had
made considerable progress, almost
to our satisfaction; in jute we have
reached the target set by us and in
sugar we had actually gone beyond
the target I would like to add to
these severa! other achievements. We
have made considerable progress in
making manures, fertilisers ete. avail-
able to the people. Probably my
friend may not like fertilisers and
other friends may like it still less
but. at_any rate. so far as compost
is concerned. so far as increased use
of urine and night-soil is concerned,
a0 far as_better seed is concerned,
au lar as making iron_and steel avail-
apie to the agricullurist {§ concerned,
so tar as the achlevement of the
much-abugsed Central Tractor Or-
ganisation is concerned. we have
achieved much. In fhe 'ast year
the Tractor Organisation has com-
pleted seven lakhs of acres and we
have reclaimed as much as 235 lakhs
of acres in that one vear. 1900 acres
were ploughed "and “harrowed. There
Is also a Central Government Farm
which has_ been established In
Jammu. which will, in time to come,
in a couple of years or so. reclaim
about ten to twelve thuusand acres
of land. He, natural'y. did not have
any time to refer top these things
which xtand tp the credit of the
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Ministry and even if credit was due
he was very reluctant to give it

So far as his interest in fruit-
growing and fruit preserving is con-
cerned, I am fully in agreement
witht him, I know he is personally
interested in horticulture. He has
taken very keen interest and I am
thankful to him for all the ipterest
he shows. I want to encourage him
and I want to supplement his efforts
so far as protecting the interests of
fruit-growers and fruit-preservers are
concerned, On the one hand, we
nave deficiencies of food and if we
could increase the supplies of fruit,
even to that extent, the strain on
foodgraing might diminish. On the
other hand. we do not conflne our
activities merely to growing more -
food and fruit. Ag is apparent, both
cotton and jute are equally impor-
tant. The Government have to steer
clear of two opposing views  There
is one view which alleges and urges
that every possible acre of land must
be brought under foodgrains, At the
same time, we have to cater for a
very important industry of ours, the
textile industry, provide them with
the cotton they need and the jute
industry, provide them with the jute
they need. It was for this reason
integrated
programme of production was
evolved and we are happy to say that
on the whole we have achieved con-
siderable success.

Shri Amjad Al (Goalpara-Garo
Hills): May I ask what about the
short-staple cotton grown in Garo
Hil's of Assam?

Dr. P. S. Deshmukh: I cannot
glve any reply so far as the parti-
cular State fraom where my friend
comes is concerned. But we are in-
creasing the export of short-staple
cotton to the utmost possible extent
so that short-staple cotton growers
may get as high prices as possible
and I think this has succeeded to a
considerable extent, In fact, there
used to be a hdavy duty on the ex-
port of short-staple cotton which was
first reduced and it has now baen
completely abolished. 1 think there
is a complaint from Madhya Pradesh
that this concession has not been
given to their short-staple cotton,
vt.vhat we have given to Bengal cot-
ons.

Shri Amjad Ali: What about the
education to be given to the growing
public so that the short-staple
growers of Garo Hills. Assam may be
able to get better price?
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Dr. P. S, Deshmukh: So far as
the activity for the improvement and
the growing of better cotton, the Cen-
tral Cotton Committee and the State
Governments both take active inter-
est, so far as it may be possible,
intensify these measures, I can as-
sure my hon. friend that I am very
much interested in fhe cotton
growers, and, as such, I will see that
befter cotton growing is not neglect-
ed and this receives adequate atten-
tion,

Then there are the usual complaints
that the researches in our laborat-
worieg do not reach the cultivators and
so on. .In these cases also, I thought
Sardar Lal Siigh—kfows “what the
Government is doing. I do not think
there is any other Member in the
House who is in more closer " touch
with the activities of the Ministrv of
Agriculture than Sardar LAl Singh.

Shri  Bamsal (Jhajjar-Rewarl):
That is why he'1s so igriorant.

Dr. P. S. Deshmukh: So, I was a
bit' disappointed and surprised that
my friend should have made the kind
of speech he did. Of course, even if
he could not make his constructive
:suggestions here, he knows with what
attention I regard not only his sug-
gestions but also of any Member of
the Huuse and that I will do my
best to put them into practice.

There are a few questions to which
1 think I may reply. questions which
also figured in the speech of iny
friend Sardar Lal Singh. Naturally
every person who wants to consider
the position of the agriculturist in
the country is anxivus that his re-
turn should be adequate, Ther_e is
nobody who believes in this desirable
thing more than I do because, I, for
one, have always held and still hold
~—in spite of the fact that I am »
Minister—that “the benefit that the
agriculturist will derive is the foun-
tain-head of all wealth in the coun-
try. If the agriculturists are happy
-and prospervus, every other interest
in the 'and will prosper. If he is
‘miserable, if he is poor and it Iis
resources dwindle down, then every
other .interest whether it is the medi-
cal practitioner or the lawyer, or the
money-lender, whether it 1s the in-
dustrialist or anybody in the whole
of India, his interests are not likely
to prosper, So, from that point of
view, at any rate from the time 1
have taken charge of this Ministry
and even before me, because I think
my chief Rafl Saheb shares my views
so far as this principle is ouacerned
~—] can assure this House that no-
body would be more glad to see that
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the agriculturist gets the proper rve-
turn and he is encouraged to do bet-
ter agriculture. We are also aware
of many factors which counteract
against this desirable aim and we
have also to take into account other
difficulties. I am sure, the hon.
Members of this House are also
aware that in trying to give higher
prides for the agricultural commodi-
ties, it is not altogether an easy
task, especially because we have to
import from foreign countries food-
grains, at least so far as rice is con-
cerned, at very high prices. On the
one hand, we have lots of people who
are suffering from scarcities, who are
suffering for want of rainfall and
there have been ng crops grown. So.
it is our responsibility to feed these
people, to give them food at as cheap
rates as possiblee Our hands are
therefore tied in certain respects in
making it in making foodgrains as
altogether uncontrolled articles so
far as higher prices to the agricul-
turist are concerned, We have t
balance the advantages between th%
producer and the consumer and then
fix or interfere with the prices or
decide upon our price policy. But,
on the whole, for several years
past, the Guvernment has not neg-
lected the prices so far as all agri-
cultural commodities are concerned,
The Government keeps a very close
watch on the prices of agricultural
produce and measures have been
taken from time to time to mitigate
the hardships to the consumers or
the pruducers, according to the exi-
gencies of the situation.

So far as wheat, jowar and baira.
raw cotton and sugar-cane were con-
cerned, there were some ceiling and
floor prices fixed. We have still
some ceiling and floor prices 5o far
as cotton is concerned, We also have
a price fixation so far as sugar-cane
prices are concerned. but while fix-
ing these prices or interfering with
those prices, we always take into
acoount ‘the main aim, namely, to
give to the agriculturist the highest
possible price and, at the same
time, not to put the consumer entire-
ly at the mercy of the producer. I
do not wish to go into any further
details of the price policy of Gov-
ernment. I think most of these facts
are fairly well known t, hon. Mem-
bers and the unly thing I peed say
is that Guvernment does vigw with
considerable concern thn  prices
that the agriculturists get ang it
shall always our endeavour, un-
less it is detrimental fto some other
vital interests In the country to try
to give to the agriculturists the high-
est possible prices.
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Mere fixation of prices, or an-
nouncement of prices, is by itself no
remedy. There are other factors
alsp. For instance, from the™ cotton
growers this year there was a demand
for the raising of the fluor prices. We
were unable to. convince the Com-
merce and Industrly Ministry about
it, but we saw to it that the cotton
prices remained at a certain level by
taking other subsidiary steps, by re-
commending io the Railway Ministry
to assist in lifting of the quotas, by
asking the Commerce and Industry
Ministry to make the millsg lift their
own cotton quotas, so that the pres-
sure on the hands of the merchants
would be lessened and the prices
would have an easy flow. So far as
the price pulicy of_Government is con-
cerned, I think the House should be
fully satisfled that we dp not regard
it as an unimportant matter and from
time to time we review the action
and always try to see that the agri-
cwelturists have greater interest in
larger production.

In regard to famine, I need not re-
fer to it at very great length. We
come in only so far as any assistance
that is asked for by the State Govern-
ments is concerned. Actually It is the
responsibility of the States them-
se'ves. But it will I think be realised
that the Central Government has never
been slow sop far as affording relief
to the State Governments is concern-
ed. Of course, the relief can take
only certain definite channels. It is
regulated by certain deflnite policies
and understandings and wherever a
State Governmen!{ makes any repre-
sentation or wants any. assistance we
have always tried to do vur best,

Generally speaking we give relief
so far as States are concerned in
three ways. We give grants to the
extent of 50 per cent. of the expendi-
ture incurred on gratuitous relief; we
give loans tv the extent of 50 per cent.
of the expenditure on approved re-
lief works—as far as possib'e we in-
sist on such relief works being those
included in the Five Year Plan: and
by meeting 50 per cent, of the loss in-
curred in issuing subsidised rations to
displaced persons.

Hon, Members referred to many
areas which are suffering from scarci-
ty. It is the usual “accusation of the
Members from the Opposition that we
are complacent. The hon. the Prime
Minister has answered this charge of
complacency so far as the whole Gov-
ernment is concerned., So far as we
are concerned, I might say that this
charge of complacency is utterly

~
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wrong. Whether it refers to the scar-
city areas, or the , suffering of the
people, whether it refers to greater
agricultural production, or whether it
refers to the return that the agricul--
turist gets, we are never complacent..
We know our responsibility; we know
the hardship of the people and the trou-
bles they have to face, I would there-
fore like to controvert the charge that
We are in respect of any particular
item of our policy complacent, that we-
feel that everything is going on well
and we need not do anything more.,

So far as famine is concerned. I
do not think our Ministry or the Cen-
tral Government can be charged that
the?r have been reluctant to give re-
115 iwherever relief was due and ask-
ed for.
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Dr, P, 8. Deshmukh: So far as
Madras is concerned, I have not got
the actual figures before me, but I
do not think we have turned down any
reasonable’ demand from them I am
sure 1t runs into croreg and not mer«
ly lakhs, With all the Members of
the Rayalaseema so vocal, asking so
many questions and repeatedly put-
ting forward the case of Rayalaseema,
}t iis unlikely that it would go by de-
ault.

In regard to our price policy. one
of the common criticisms is that there
is ng co-ordination between the Fuod
and Agricultural Ministry and the
Commerce and Industry Ministry. I
do not know what exactly was the
situation some time back, but I can
assure the House that there is at the
present moment the fullest possible
co-ordination so far as the fixation of
prices as well as imports of commodi-
ties is concerned between the Food
and Agricultural Ministry and the
Commerce and Industry ,Ministry,

Among the speeches which were of
a constructive nature, I must offer my

heartfelt congratu'ations to a very
young Member of this House Mr.
Sankarapandian. He made a very

fine speech, full of suggestions and
full of facts. I believe it was one of
the first speeches that he made in the
House and I think he deserves our
congratulations. He was perhaps
under the impression that we have cut
down the grants to the Indian Coun-
cil of Agricultural Research from
about Rs. 60 lakhs to Rs. 25 lakhs. I
may assure him that there has not
been any reduction. In fact all the
~.schemes that came to us from the
Council which were found not to be
mere dup'ications have all been ac-
cepted and this sum of Rs, 25 lakhs
does not represent the total expendi-
_ture that is goi to be incurred.
There are certain items of expendi-
ture which are excluded from these
calculations and the total is not going
to be so small as Rs. 25 lakhs, 1 can,
therefore, assure him that there has
not been undue economy or undue in-
terference in what was proposed by
the ICAR and what the Government
have sanctioned. They will be
given adequate funds for all
the research schemes that are
put forward by them and I do not
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think there is nuny idea of cutting

down the provision for those schemes..
Chaudhuri on the-

My friend Mr.
one hand wanted us to give an in-
centive to the producers by giving
them larger prices and, on the other,
he is one of those who are very keen
on persuading the Government to
give subsidies, If we increase the
prices on the one hand and make it

difficult for the poorer people to buy:

cheaper grains, the case for subsidy
would be stronger.

agriculturists as will result in haro-

ships and suffering to the rest of the:

community,

I also like the speeches made by-

Sardar Akarpuri and Col. Zaidli and
all the persons who appreciated not
only what the Ministry of Agriculture

and Food had done but who also nar--

rated how in the country and in the
community project areas there was
'such considerable - enthusiasm so far

as the plans of Government were con- -

cerned. It is therefore not correct to

say, as.has been said by the Members:

of the Opposition that all our schemes
are merely paper schemes and that
there is no enthusiasm amongst the
people.

Shri R. K. Chaudhury (Gauhati):

So it is not pos--
sible to give such high prices to the:

2 62~

Sir, is any kind of drink allowed in .

this House? Is the hon. Min'<te-
having plain water?

Dr. P. 8. Deshmukh:
very plain water.
Shri Kidwai: You can taste it.

Dr. P, S. Deshmukh: I got a parch-
ed mouth and therefore I took it.

It 8 wvery

Sir, I am sorry that not many peo-
ple have said much about ithe move
for growing more rice. That is, [ am
sure, due to the fact that all the hon.
Memberg of the House appreciate

. what is being done.

There was one point raised so far
concerned,
Some people are unnecessarily angry
because it is called Japanese method.
I can assyre them that our patriotism
so far as Indian names and Indian
thingg are concerned is no less than
theirs, It merely happened

Shri P, N. Rajabhoj rose—

Dr. P. S, Deshmukh:
certain features...

Mr. Chairman: The hon. Minister
is not giving way. It is not the ques-
tion hour.

Dr. P, 8, Deshmukh: There were
certain features in the method of that
agriculture which appealed to us and
which have been examined by the

There were
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-experts and have been found to be
beneficial. -

I will come to the more important
point, so far as the giving of credit
to the agriculturists is concerned, and
I would also answer the charge ag to
how we are going to meet the increas-
ed expenditure so far as rice growing
or paddy cultivation according to the
Japanese method is concerned. That
was the point made by Mr. Kanungo.
He thought every cultivator would re-
quire a sum of Rs, 150 more than he
used to spent on every acre of land
if he wanted to grow paddy accord-
ing to the Japanese method, His
figure is slightly exaggerated. Ac-
cording to my calculation the addi-
tional cost comes to about Rs. 144-8-0.
Now. there is, as a result of recourse
to this system a saving of about Rs.
twelve so far as the seed is concerned.
So, that reduces the extra cost only to
about Rs. 132. Everybody knows that
we are going to give the chemical
fertilizer. ammonium sulphate., on a
‘taccavi basis, for which an agricul-
‘tdrist will not be expected to make
payment till he actually reaps the
harvest. And the cost of this. alone
with the other things which we are

providing to him such as seed and so.

on, would come to nearabout Rs. 90
or 95. So. the additional amount that
a cultivator who wants to do paddy
cultivation according to the Japanese
method has to spend would be only
about Rs. 35. I am sure every gond
cultivator who ig keen on better culti-
vation would be able to find these
thirtv-five rupees per acre. So the
criticism that might have been pos-
sible under the normal circumstances
weould have been justified if the Gov-
ernment was not aware so far as the
#difficulties of the agriculturist to find
finance were concerned. But we have
taken care that this additional amount
of expenditure would not be a burden
upon him and he would not be re-
quired to find every pie of it, A
substantlial portion of it would be
given to nim by way of an advance.

Many hon. Members also complained
about the deficiency of finance so far
ag agriculturists are concerned. I
have got the figures which will show
that as comoared with 1938-39 or even
with 1947-48, with the assistance of
the State Government and whatever
Jloans and grants and subsidies that
the Centre gives, the amount avail-

able to the cultlvator, although not .

adeguate—and it mav not be adeonate
for some time to come—ig many times
more than it has ever been given to
him. It will also be seen that so far
a: thic matter is concerned the Plan-
.ning Commission has also many sug-
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gestions to make; the Planning Com-
mission has shown considerable cun-
cern and we are alsp cunscious of the
fact that agriculturists do require
seasona! finapce.

My friend from Bengal complained
that there was a lot of land lying
waste. I personally thought that West
Bengal's cultivable land was fully oc-
cupied. I have got some figures, and
although cultivable land is avallable
everywhere, there are also the Gov-
ernment measures which are trying to
reclaim as much land as possible.

Lastly I would like to reply to the
repeated comments which were first
advanced by my friend Mr. Nayar in
the course of the debate on the
general budget and were repeated by
my friend Mr. Eswara Reddy yester-
day. They want to base their argu-
ments, so far as falling production is
concerned, on merely one crop or set
of crops and refer it to a few years.
What I stated in the Council of States
was based on examination of the pro-
duction for the last thirty-six years.
It is of course admitted by everybody
that during the  course of last year
there have been many areas where
the crops have not been cultivated and
cropg have been bad. So, it is not our
point that so far as this particular
vear is concerned there has not.been
any reduction. But I stick to what
I stated in the Council of States, and
1 specified the years to which those
fieures relate. They refer to 1948-49
and 1948-50. I never said anything
about 14¥50-51. and I do not know how
my friend can quote any figures. No

‘figures are available - so far as this

period is concerned, so far. But it is
obvious that the areas might have
gone down. So, so far as that point
is concerned, with regard to their con-
tention and mine, I stick to what I
have stated. And whatever I have
stated is correct and is borne out by
expert investigation.

Shri P. N. Rajabhoj: On a point of
information.

w1 gw w1 7 aqq fov w2 @
fear g 3% s § fafreex wdaw
T %5 T vE ag 9 AT G &

Uniform policy for providing waste
cultivable land to landless members of
the Scheduled Castes community
throughout India.

Dr, P. S. Deshmukh: A good deal
of land has been given to Scheduled
caste people and wherever the results
would not be so disappointing as in
Bhopal we would certainly try and
give them to the Scheduled Castes.
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Shri Chivaria (Mohindergarh): No-
thing hag been said about rainfed
dry areas.

Dr, P, S. Deshmukh: This question
has been discussed in the meeting of
the I.C.A.R. They are ‘aking every
argument advanced by my friend into
consideration. It is wrong for my
hon. friend to suggest that we have
not done anything so far as dry farm-
ing is concerned. As a matter of fact
the whole of the Ministry of Agricul-
ture and all the Departments in the
land are concerned with this dry
farming. What are all the manurial
experiments, provision of better seed.
bunding, conservation of land and so
on meant for? All these things are
directed towards improving dry farm-
ing. There is more than one centre
for soil conservation. All these efforts
are intended to benefit dry farming.

4 P.M.

Shri G. H. Deshpande (Nasik—Cen-
tral): Sir, I am perfectly aware of the
fact that there is very little time at
my disposal and so I assure you that
I will not take much of your time.
When the debate on the present cut
motiong started from the Opposition,
my hon. friend, Sardar Lal Singh start-
ed in an attacking mood. He spoke
with an amount of bitterness. I am
sorry to find cut & change over the
hon. Member since this year. Last
year, I was glad to listen to some of
his constructive speeches but during
the last two speeches that he deliver-
ed in this House, I found that he was
quite in a different mood. Last time
when he wag championing the cause
of the feudal lords of Pepsu he spoke
with great agitation and emotion and
the same agitation and emotion were
there in him when he tried to attack
this Government so far as the food
and agriculture policy is concerned.
He maintaing that much good work
was done under him. It might have
been. I have no personal knowledge
of it nor have I any desire to enter
into that question but I would like to
tell the hon. Member through you, Sir,
that better things are done in every
rrovince, in every State than what he
claims to have done in his own. I am
rather surprised to find out how the
good work that is being done in diff-
erent States has escaped hig atten-
tion. I do not want to pursue the

‘atler any further,

I want specially to bring to the
notice of this House the needs from
my constituency and of Maharashtra in
Bombay State, of the people who are
suffering from scarcity conditions.
Thig House must be aware that dur-
ing the session before the last, we had
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raised half an hour's discussion on this
point and tried to attract the atten-
tion of the Memberg- of this House
and the Government of India to the
needs of our famine-stricken people.
So far as the immediate needs of these
peopie zre concerned, everything pos-
sible is being done. The nature of the
calamity is so widespread that in spite
of all human efforts some hardships
will remain. All that is possible is be-
ing done by my hon. friend Mr. Hirey,
who happeng to be the Minister con-
cerned in these affairs. I am sorry to
say an hon. Member from Kolhapur,
while speaking on the budget, indulg-
ed in very strong criticism against the
Revenue Minister of Bombay State.
No lesg a person than Shri Rao Saheb
Patwardhan who is a critic of the
Congress policieg for the present has
paid a high tribute to the way in which
the famine conditions are handled by
the Revenue Minister in Bombay
State. The hon. Member from Kolha=-
pur said that the hon. Minister was
wanting in talents. I would like to
tell the hon. Member who so often
visits places where ‘manly drinks’ (to
use his own words), are served in
an illegal manner that he nes-
haps had less time to wvisit the rural
areas and it was not possible for him
to appreciate. the way in which the
faming relief is being handled by the
hon. Revenue Minister.

Shri B. 8. Murthy (Eluruy): On a
of order., Can an hon. Member accuse
another Member about the drinks he
takeg outside the House?

Shri G. H. Deshpande: I am not as
all trying to refer to anything outside
the House. I am concerned myself
about what he said in this House. [
would like to say this for the infor-
mation of the hon. Member who tried
to raise a point of order,

L]

So far as the famine-stricken people
in my district and in Maharashtra are
concerned. last time, when we placed
our grievances before this House, the
Government of India very promptly
appointed a Commission known as
Ramamurthy Commission. I am very
thankful to the Government for .their
prompt action. This Commission,
after having been appointed, came and
visited the different districts that are
affected with scarcity in Maharashtra.
They vpaid a visit to my district also.
T had discussions with the hon. Mem-
hers of the Commission and I have
submitted to them a constructive note
wherein I have made valuable sugges-
tions as to what ought to be done in
the way of giving relief of a perma-
nent nature to the famine-stricken
people from my district. Now I learn
from the press that the Ramamurthy

Commission have submitted their re-
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but we do not know what has
append to it. So far as the omoay
State ig concerned, it is placed in a
culiar position. Anybody who will
ave a cursory glance at the reports
and statistics that have been provided
to us will ind that Bombay has a
very large portlion of eity population
compared with any other State.

There is another tactor which ought

10 be taken into consideration while -

dealing with Bombay State, It has
very little irrigation facilities. The
country as a whole has very little
irrigation facilities but e the
State of Bombay has very little irri-
gation facilities. The huge propor-
ion of the city population and at the
same time the very little irrigatipn
facilities add to its difficulties.

Then the region from which I come,
ie. Maharashtra, is a hilly tract where
the general rainfall is very low and
many times that also fails. There are
tracts in which at least thrice in ten
years there arge famine conditions.
Look at Ahmednagar District. Look
at Sholapur District. Have a_glance
ar some portiong of the Poona Distrizt
which are in the grip of famine as
practically no irrigation facilities are
there. Both the Khandesh Districts
are having very difficult conditions.
The same story applies to my district,
especially that part of my district
which is adjoining Ahmednagar. With
s view to give permanent relief to the
present famine-stricken people in my
district and in my region. 1 would sug-
gest that the Government of India
should take immediate steps to 1In-
clude some major schemeg of irriga-
tiecn in Bombay State, particularly in
Maharashtra, I would suggest that
the Girna Project should be under-
taken for the two Khandesh districts.
1 would suggest that the completion of
the Gangapur Project with all itg ex-
tensions suggested by the people and
representatives from my district should
immediately be undertaken for my
distriet. Further. I would also like
suggest that the Kukri Project for
Ahmednager and Sholapur should be
immediately undertaken. So alsc the
needs of Poona are not less urgent.
The Vir Dam as well as the Kharak-
vasala Dam ought to be undertaken
very soon. My information is all these
-schemes have been surveyed properly
and if some one of them has not been
surveyed properly, it should be survey-
ad immediately. and all these schemer
should be included iE the Five Year
Plan. You might have seen that in
the Five Year Plan they have said
that in every region, there wmust
be something which will attract
the imagination of the population
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create enthiusiasim
among the population. Look ai
the provision that is made tor my
regiou. i ao no¢ wamt to speak against.
anybody, but if you will see the pro-
vision made for my region aad for
the twelve districts of Maharashtra in.
Bombay State, you will find that very
little provision is made ‘ig. thig. Plan.
so far as irrigation facilities are con-
?gzned whuéhhis our main need. My

ion mus ave a riori in the
Bombay State for irrli’gatio::y Laf:'i.li‘;e
ties. Something is being done. The
State Government might have some
difficulties, I have no complaint
against the State Government. They
might have undertaken the present
plans after mature consideration and
justification of their own. What I
would like to suggest ig that the Gov~
ernment of India should consider this
point more sympathetically and I am
sure they will find that something
more is needed for this region in Boin-
bay State. I appeal with all sincerity
to the Ministers of the Government
of India, especially the Finance Minis-
ter, to find out some way by which
it will be possible to have more_ irri-

and which will

. gation projects in this famine-stricken

region in Bombay State.

Having said this I would like to s
one or two things regarding tg
general progress that is being made
by this Department. Controls have
been relaxed. No doubt there are
many people who hold a very diff-
#rent view bul as one moving amongst
masses, I had found that there is com-
plete satisfaction with the way in
which the controls have been relaxed.
Not only that. The public also want
that steps should be taken In fur-
therance of the policy that has al-
ready been pursued.

We are doing much so far as
manures and fertilisers are concerned.
There are committees of experts and
huge sums are spent. 1 have no ob-
jection to that. But. I would like to
attract the attention of the Govern-
ment of India and the officers con-

cerned to the huge wastage of the
best manure, night-soil. uch of it
is wasted. This is a ve rich

manure. There are some efforts In
the cities for having compost manure:
but very little is done In the rural
areas. The cities are growing. Even
in the cities there are very few houses
that have got all the amenities, that
have got latrines. Public latrines are
also inadequate. Much useful stuff
is wasted. I would like to attract
the attention of the Government of
iIndia to this problem and request



2369 General Budget—

ibem to have a scheme by which this
useful stuff may be utilised for manur-
ing our fields.

_ Shri Abdus Sattar (Kalna-Katwa):
I like to begin with congratulations
to the hon. Food Minister for the new
policy which he has boldly and
courageously fntroduced. It is not
three months yet the new policy has
been introduced in West Bengal and
1 may say, within this very short time,
it hag broken the bones of the smug-
glers, Prices are going down day by
day. My hon. friend from West
Bengal- said that the levy system is
.a hardship to the people. This is not
a fact, I say. I come from a district
which is surplus and where the levy
system has been introduced. The hon.
Jady Member Shrimati Sucheta Kri-
palani while criticising the levy sys-
tem in the course of the Debate on
the President’s Address, named the
districts of Burdwan and Midnapore.
where she had gone. Burdwan is my
home districk. 1 was present when
she went there. Whom did she
meet? It was the rich agriculturists,
and hoarders who would like to
benefit from high prices. The ques-
tion is this. What-is the percentage
of the persons who come under this
levy system? I say it is only 5'46 per
cent. Before the new food policy was
introduced, all the agriculturists, big
and small, came under procurement.
‘Then, whoever had a surplus had to
pay some portion of jt to the Govern-
ment godowns, Now, people havine
30 bigas or less are exempted from
any levy and people are allowed to
move their foodgrains from one dis-
trict to another, West Bengal has
been divided into two zones: one:
{alcutta city and its suburbs; second-
ly. the rest of West Bengal. The
‘Calcutta zone has been cordoned off.
Agriculturists are allowed to take
their foodgrains frorm one district to
another, The result of lifting the
restriction on movement of food-
grains has been very happy. I come
from a district which has on its
border the Nadia district, a deflcit
distriet. In my sub-divisional town
Kalna, last pear, the price of rice
wag Rs. 35 to 40 a maund. Today,
you will be happy to hear that the
price is Rs. 16 to 17 a maund. This
is the case throughout West Bengal
Vou will be glad to hear that the
State Government of West Bengal has
reduced the price of rice in the fair
price shops at the rate of Rs. 7/8/- a
maund or Rs. 0/3/- a seer. The new
food policy has been hailed by the
people. Just a few days ago. I re-
ceived a letter from a poet of Burd-
wan district. He is a non-party man.
He has written to me that there was
sn attempt to make an agitation aver
the levy system, but for want of
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popular support, it has failed miser-
ably. To my mind, this is a policy
of gradual decontrol. I am one of
those who want that controls should
be lifted. of course, gradually. This
new policy has been introduced as
an experiment. I say, it is not vet
three nionths now; this new policy
has proved to be a success. I agree
with the statement of the Food Minis-
ter of West Bengal made in the State
Legislative Assembly that thig policy
hag become a success.

I am an agriculturist, I am not here
only representing the cause of agricul-
turists. The Grow More Food Cam-
paign hag been condemned here and
there. It may not have achieved the
desired result; but it is not an ab-
solute failure. It has made the peo-
ple grow-more-fcod minded, Every-
body is thinking how to grow more.
Many new areas of land have been
brought under cultivation by official
and non-official agencies. I come
from the happy region which is under
the Damodar Valley Project. Manure
is necessary; better seed is necessary.
But irrigation facilities are the most
important things which are neces-
sary. The regions which are outside
the canal area have to depend on mna-

tural rainfall and they suffer very

often. With great hopes they culti-
vate paddy; but for want of one
shower. the whole crop withers away.
1 am glad to say that the River Vallzy
Project is making a good progress.
Before I came here, had been to
Durgapur  where barrage is being
constructed. In three or four years
Burdwan and some other districts of
West Bengal will be irrigated and as
a result, more paddy will be grown.
This year, the Mayurakshi project
has irrigated about two lakh bigas of
land. There one cultivator, a Bhahmin
of course, has produced 33 maunds of
paddy per biga by a new method,
using compost manure, by using
green manure. I am glad to see that
our Agriculture Department is mak-
ing an attempt to introduce the
method which is known as the
Japanese method. I am not going to
quarrel about the name. It may
be a Japanese method or it may be
a Russian one: I have no objection
It is very heartening to know that
our Agriculture Department is mak-
ing an honest attempt to make our
agriculturists modern minded so that
they can learn new methods of grow-
ing more Crops.

I do not want to take any more of
the time of the House. 1 would only
like to congratulate the hon. Food
Minister for his tone of optimism. We
are tired of hearing the talk of
defi~lencies: we are tired of shoutings
of famine. Thig tone Is encourag'ng.
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It is a blow to the hoarders and smug-
glers who would like to thrive to the
disadvantage of the people. I am
glad that our Food Minister has given
a new slogan, that we are nearing
self-sufficiency. With these words, 1
support the Grants and oppose all the
cut motions.

Shri Bansal: On a point of infor-
mation, Sir. I have two questions to
ask, if I may, regarding...

Mr. Chairman: From whom?

SlShrl Bansal: From the Minister,
r.

Mr. Chairman: This is not the oc-
casion for asking questions.

Shri Bamsal: I thought that the
Minister was going ‘o reply.

Mr. Chairman: The Minister has
replied. His reply is finished, and
another Member hag spoken after
him. The questions should have been
put as soon as the hon. Minister had
finished.

Shri Bansal: When the other
Minister speaks...

Mr. Chairman: After he has spolen
then the question may be put.

wft s wwo ey (Fre arefrqe—
qF 7 foor afeq ——afgn aftww ) -
Farafa o, 97 § 98 ¥ Hfw o4
! oI AT £ fF 9RE &3 &
gray § qAT 4T 3T agrar, S fge
AR AT ¥ qTY FgAT 7¥AT § i
T FCN IS IF T )

ot sre Trw et (et sromTg-
9 3 foor afemr—ofmw ) : ag
e & farors a1

ot areo qe feg . T ¥ oft
T FT TV FEA G OEAT | FAR
2y & 9maw A7 FH aY goae w9 &
Y € | wrAdrg JA ot F 58 W
qz® &g a1 f & 7 421 7, srae dar
O | 3fFT AR W & wray § sy
qear # fr fow @ 7 ¢ dar @Y &,
:agim:l‘ffﬁﬂﬁ'd’fi qMMES
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- & fod w9 ¥ ®7 ¥19 gTW HT )

oft foaaf: @A SEE

st ®rCo Qo fag: ot 7Y g€
& foraf: e B aA T

oft wree Qe fag: ST T W
-7 wsar |
wg & A9 ¥ qrer @ F wrEew
H HgAr Srgar g

T ath oy 99 f| & fog aua
caex & fr oafuw ¥ afuw &=
qar & @Y a6 oq =T T
feamr & 1 w1 gF WX
& A o fw A fwm W
W W w9 A A wre Gl
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@ fF 99 T fram } ofosw fean
2o dar @9 feur & 1 wEw
¥ A QA FH A AW ;A TG
WY UF a3 T Al & o

Y gz Aifa & @ aw W

fre oot & agi ol & ok ag Y
AT w1 ¢, Y 9w A F e
12T glar gaY g N 9T uF ww@r
w EH FTHT IAH U T O FQ
& fe fearal #t aes s 74 )
a7 e am@] ST ARTEUAWE |

st foawf : fre ai & fod aw
e A s E

&t sree gao fag : St =, e
qTS & °ET O F@ & fod € o
N i ama g

oft feawf : o 78

o ®1to QAo Tag @ @ wEw
#F qF A Ay oft % ag 3@
W ST TEAT ATEAT § N I A9
AT FAAA 7 {0 fammaT (Y HI HY
9| 31 faw ael & wey § 77
wg a1 {6, ‘faw a1el & fod aw g
At 1 g T W @
I99 wafy §, I @Y wodft & ooy
ot goufa § SR A w1 &
# o @ Fw R qg wE fE
Y FEEAT ST F T ol # AR
e & A ThE Ay aTE e 2T
T F¥ X FAT B AW wL | AW
framt v afas ¥ afus 728 £ )
framl Y ST AT | 3] AN
Toar g wTgd | ag gy § fr e
IA%t g 2 € oy ag auA fou

¥ A qiw JAT ¥ GE | wh
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fordt arror farama dame & S e 9w ot aee qwe Frardt (B
= T T T T gy AR —zfrrdewng ) @ T W,
R W e W W awen fGod &

TEC Y AT T T AT A AT & agT oYY § IJEE T
#Y & T o e & F g w A g € fF gt wra et wgiaa @

AR T AW FT AT agE SfeT qgr
T AT 9 & @) fad smawr @y gar
g @1 39 A% @y 7 gl w99 Ay
fed a3 § dfFw 97 el ) §®
=g 7l fegqr st syt faex foar
WTAT &, J@Ard | AR A AT,
far feamar amar &1 & &Y F=aw
g & smawr far aga sfes freoar
2 8fFT smar F gaeT w1 Y @ )

ot foxw§ :  fmwr far

ot oTCo QAo Ty : T TF T
afrsr & smowr oy war &1 I
¥ waew wade & fafred ¥ 0

o= ¥ A8 Aoy a7 s & R ag
N a1y oft & Imefiarg & AHC A &
W ATF AT We KL | AT
feqg & | w@fed X8 Iy af
st & fF aw whw o
o™ FL | AT REEFT § d3wT
I W A YT AW | W v
* o7 gud A7 wwar 7 3w wy dor
21 IAAT R ATIH! AIAT FH T
¥ fog dur § e g e o
owar &1 @ne T wh gk g
AR ATA T 93 qTeY AT w7 &
e @& AT e 1w qrel
AT FT TS TG FQE

¥ waT Fw W & war §
gafeR & R afew gux aroer Ty

JAT AT |
549 PSD

QT A AT &7 g FE AT A
3% A ¥ TF W § T T wAT E
fr a8 wver o= @ o=l @ @
 wrft | T awen ¥ faww §
g fadedy aiféal # avw & aga
O FET TR | AT AT g e
W 7 A e v &1 A s
¢ f& mahiz @ w A & fawe § w9
T fear 1 ST oy wEm O §
wifs Iy frarour A g =
¥ aTH a1t & SfeT ITHY g7 wTAAT
ifgd fF e & foedly ofdar ot
& ag wrdhim denfa & smar< g E
TR I wuTy Adr d Sfe ag Wi
wenfr & amperc €, gk aw feg
wgreATE FATa T anfx oy ofr § a7
w% Ay depfe & sqE ww w9
§1 R ey T
T W depfa fRal A o,
sAferar 7 ofr, fFF o, vy F
@ AR wwr 7 dr) e o
gagn & s g depfr 4R
e ardifvaw i | @i
ageEmaR a8 Wiy a@ofy &
T Tt { < e e ) W g
weyfres WTedi A o A #F & v
#r g€ ¢ 1 v A avEt fior wiw
g I s sy &1 Sfew
& a9 wgm wger § fE owarefw
sepfy o ¥ far & agy I aff
¥ oy | 7 ot wgfee dw @
9T Wi w1 wgfrer s & egfrew
¥fr ¢ @ A ardr ofw A ¥y

/
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[sft wreo wHo faardY]
w @1 § Ffew AW 7 I HS
FRIFH framidazfam g o=
gy 2fed fr ag =9 & fe & arad)
o wTe ¥ frde € fr gt s
wré At wrdw e a| @R W
o depfa ® FF e = @
a7 9%d § | ¥ Pefefaew & w7 78
T GHAT | T ¥ A *Y qEET
# gt arféal &1 gam W anfed
AL ZH ATA A= AT FWET FY [
gl T 9 § &Y g6 W 4 I
TE FAHA | A KT AT B QA
&6 & o0 g7 O 7 aE) o o
Fmafgd | N amarag g fe
FATR 3 # @Y g 9 qe H gaATE
¥ w0 g oY € | xwfed g aw 7w
W # & g w0 a9 aw gy
g TS A A HY FTIAwAT gAY
&Y oA | gAY AL R Ag WA
tF R @ s ¥ foa
W A 9 ¥ Jfuw agfoad s fearai
N ¥ wfgd | wR fAm W
wgfoad fadlt &Y ag wamer SerEm
T awT | e gwg I e
! Sgr 7 faoar, swd 7 fredy,
Y 9T AT A IEHT FT7 AGY v
fremid ds d iR d )
7% & @9 7ER feam & aET ¥
AT a3 AT e AT A | AR
9 e 1  Ra T 6
qATH A R AT A H qfG g qFAT & |

qT AR QT @ @ wTew aw
¥ feal % sy § wg & amt
far Y #Y @ FEaT 39,39,33,¥3% )
I &} wg fram o g ¥ oW o
§ I dEm g RVt 1
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frar A opfi ¥ weaeT g Y W
& 39,583,090 o ag fFam oY o
& T @2 Y g § I gen

EIRACAIETUNE i N ¢

fom® o &= & § ¥ o T
W A € R ag gEd A e
T I¥ I HerE qeTd A e wA
g o S i #r amrer o @
g wrfesm & et & forad ar o &1
wied &1 ¥,¥¢,00,/3¢ frami &t
I &R FHT JFdw &7 T
Y & wwar § 6w ad o o
AT g A wEA E | ww A
AT ST AT & ST I A AT
g feam foaeY @ & & amowy
L&} FAET gg v fee
QX T A 7T 3% iR § 1 77 R
T g § fF oY g & MiET 9¥ e

- frd gu & o gurdt o o Y 23 )

R 7 qT N & wfod @S vy
T AR 9 3T AfEd AR T
wTEET @ T A wifed A Ty
sfaw If7 *1 37 frami o 2 faar
s wifgd o ae fawgs ofir
TE ) A gEA # Fof o Tk o
N FW 1 o THC ¥ ¢y aveqr
Wz ¥ es & awct &1 wafed
AT FOw g o) g sAOw oy
TR 7yt Iuw, AEd 5E AW @
X o 5 s A w@ & Iy
TOET T AE QT aefral & gra
O & gt @ Sdur s & & Iy wF
fearg

A I wWEl § wgi f @
A os TN § wiw wE g
A I Wl W @ & fou aely
¥ ok $37 ITTAT AT |
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FTF o ¥ farsg R & A
9y @ wrgAT FIAT I g | faew
R 7 I,¥33 a0 Aw & ofa@r
¢ fom® & v0tY T dle w1 §,
Y §q g ST F avg g e
aga o Afw azdt § wife agi 7>
AT FT SAHAT 97 A B2 B
ZHY § qg T qeT FAOT 91, wEiod
T I FY & R 7 atw g, 2t faard
w1 afar 7 € | wfea s wg
AR Ty F g Toar @@ § 9§ IR
T & W Ty foer ww A
qff & d9 gu & s faeg
wy ) fawrd & feq wifmm
av g & & srfag F1 faeer 2w weeT
asar g R @d & q¥W Wi
¥ T & g wger ¢ fF o awg
99 FIA IIAI § IW H AT A
)

Shri Kidwai: Dr. Panjabrao Desh-
mukh has already replied not oaly to
the criticism that has been made in
this House, but he also anticipated
some criticism on points which were
not raised in this House and hag re-
plied to them. I have nothing to do
today except to deal with the speeches
of one or two Members and then to
place before this House my estimate
of the food position as it is.

First, I will deal with my f{riend,
Sardar Lal Singh. I am afraid he is
not here. He vehemently denounced
everything that Government was do-
ing. Now, he was a responsible
officer in this Agriculture Ministry.
He hag been Adviser to the Govern-
ment of India for preservation of
fruit and he wss for yearg Director of
JAgriculture in Punjab. I naturally
tried to look into his records to see
how I should do to be worthy to he
his colleague here and to do what he
has been trying to do. and left un-
accomplished. because he resigred to
enter politics.

Sardar Lal Singh: Thcre was no
auestion of resigning. I actually re-
tired at the age of 35. And second-
ly, even though I was asked by ihe
Punjab Government to continue and
I got offers of employment from
several other sources, ye! I preferred
to enter public life in order to be
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able to contribute something towards
rural development.

Shri Kidwai: Therefore, on account
of his yesterday's contribution,
I thought I thould look into the re-
cords and see what worderfur things
he was trying to do and what prevent-
ed him from doing them. e was
Adviser in the Ministry of Food here.
There wag a complaint from all over
the country that all the sugar that was
being allotted to fruit preservers was
being sold in the black market.

Sardar La] Singh: I challenge that
statement, It is a mean stalement.

Shri V. G. Deshpande (Guna): I
think he should be called upoa to
withdraw this personal remark.

Sardar Lal Singh: It Is unworthy
of the Minister to talk like {hut,

Mr. Chalrman: Order order. 1kere
is no cause for excitement. Let the
hon. Member hear the whole of his
speech and then if there is anything
personal, the hon. Member can cer-
tainly say what he has to say. So
far as the speech of the Minister is
concerned, let him patiently hear it.

Shri G. S. Singh (Bharatpur-Sawal
Madhopur): On a point of order, Sir.

Mr, Chairman: - er, order.

Shri G. 8. Singh: 1Is it open to a
Minister to bring up Llhe rsonal
files of another individual in {his
House?

Shri Kidwai: There 15 no question
of flles,

Mr. Chairman: There is no point
of order. He is only stating facts as
he knowg them. .

Shri G. P, Sinha (Palamau-cum-
Hazaribagh cum Ranchi): On a point
¢f information, Sir. is it proper for
two Members of the House to speak
at one and the samec time?

Shri Kidwai: I have not got the ner-
sonal file. I said that when the hon.
Member was working as Adviser and
trying to do all that should be done to
develop this fruit preservation indus-
try, there was a cry throughout the
country that all the sugar that was be-
ing allotted for fruit preservation was
going into black market. There were
cases in almost every State, and then
a Delhl paper had the hardihood to

rint it. Then somebody brought a de-
amation suit. but nothing was heard
later on about it.

Now, my friend went back to Pun-
jab as Director of Agriculture and was
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[Shri Kidwai]
interested in the fruit preservation in-
dustry, and he recommended a firm, I
have got a file before me. He recom-
mended a firm as an old firm doing
fruit preservation work and recom-
mended the allotment of some sugar.

Sardar Lal Singh: I challenge that
statement again, Sir. I say this is
absolutely wrong and dishonest and this
has been proved in the court. That is
all wrong. Let him prove these,

Siri V. G. Deshpande: On a point
of order, Sir. Is it relevant Sir?

Mr. Chairman: Order, order. The
hon. Member has himself challenged
that statement and he has asked the
hon. Minister to prove it. There is no
need for another hon. Member to be-
come a lawyer for him and advocate
his cause. He is careful enou and
will take care of himself. I do not
see why other Members should rise up
and bring this question before the
Chair.

Shri V. G. Deshpande: I am not
espousing his cause, Sir. My point of
order is this: should the time of this
House be taken up on the record of a
Member and what he did etc.? Is the
hon. Minister em to go into the
action of his su ates in the......

Mr. Chairman: Order, order. The
hon. Member should resume his seat.
This is not fair. When the Chair is
speaking, the hon. Member should re-
sume his seat. He still goes on persist-
ing. The hon. Member's conduct is cer-
tainly open to objection. The hon. Mi-
nister will continue his-speech and if
there is anything wrong, I will allow
the hon. Sardar Lal Singh to challenge
all those statements and say what he
has to say.

Shri Kidwai: T have the flle before
me. It is about an application......

Shri S. V. Ramaswamy (Salem): The
hon. Member, Sardar Lal Singh, said
10 the Minister that he was ‘dishpnest
I submit, Sir, it is not parliamentary.

Mr. Chairman: Order, order. Sardar
Lal Singh did not say that the hon
Minister was dishonest, He only attri-
buted to him that his representation of
facts was dishonest. Personal dis-
honesty is different from attributed dis-
honest condugt.

8hri Kidwal: I do no object to it.
Why worry?

Shri Algu Rai Shastrl: It is & very
mild word.
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Mr. Chairman: Order, order. I do
not understand other hon. Members
taking exception to what is taking
place. When the hon. Minister was
speaking and the hon, Member was
replying, they have been mutually ban-
dyidg words. The hon. Minister does
not object to it. Only when personal
dishonesty is attributed, can exception
be taken.

Shri Kidwai: 1 do not object to it.
Well, Sir, T have got an application be-
fore me from one firm in Punjab ask-
ing for an allotment of sugar for fruit
preservation on the plea that they have
been a very bld organisation doing this
work. The then Director of Agricul-
ture there recommended very strongly
saying that he knew this firm and that
he was sure that the sugar would not
he misused. Then the people here
somehow got suspicious and they found
that there was no firm of that name.
Therefore, it is nothing wrong with our
policy......

Sardar Lal Singh: I want to say it
here again, Sir ......

Mr. Chairman: Order, order.

Shri Kidwal: There was
claim.........

another

Mr. Chalrman: Under these circum-
stances, when every fact which is al-
leged by the hon. Minister is being
challenged by the hon. Member, I
would request the hon. Minister to take
another line of argument and not to
proceed with personal matters at all.

Shri Kidwal: T do not proceed with
personal matters, Sir. I am simply
saying that while the Government
wants to carry out its policies they are
not being carried out because there is
always some hindrance here pr there.

On a question being puf, Sardar Lal
Singh sald that when he was the Di-
rector of Agriculture in Punjab the
production went up. Then I called for
the figures. I thought I would intro-
duce those measures throughout the
country. But this is the result that I
have got. In 1947, the year he was
appointed, the production was 555 lbs.
per acre. And in the year he left, it
was 541 lbs, I do not find any in-
crease.

Sardar Lal Siagh: Let me mention
that I took over........

Mr. Chalrman: Order, order. If the
hon. Member want to challenge the
statement I will give him an opportu-
nity. It is a question of fact. Only
with respect to this matter, ! will give
him an opportunity.
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Sardar Lal Singh: Sir, I am sorry I
must.........

Mr. Chairman: I have just said I
will afford the hon. Member an oppor-
tunity to reply so far as this question
is concerned. Let him wait.

Shri Kidwai: Then, Sir, I have to
deal with one other speech, the speech
of my friend Mr. Chaudhuri from the
Communist benches. Yesterday he
talked of starvation deaths.

Sardar Lal Singh: Sir, he is passing
to another question. I have to get an

opportunity.

Mr. Chairman: Order, order. Let
thé hon. Member hold his soul
patience. I have told him many times
that I will give him an opportunity.
Let the Minister finish.

Shri R. K, Glllndlllug: Why then did
the hon. Minister yield giving him an
opportunity?

Shri Kidwal; Because I want to give
him an opportunity. I want to refer
to the speech of my friend Mr. Chau-
dhuri—I do not exactly know whether
he is a Communist or a Revolutionary

Socialist......

Shri T. K. ChaudRuri (Berhampore):
I am not a Communist; I am Revolu-
tionary Socialist. At any rate I am
not a ‘Rafian’, Sir.

Shri Kidwai: I am sorry for ~ you
that you are not a ‘Raflan’. He talked
of starvation deaths. He said that
the situation in one year has deterio-
rated. Then 4 looked into his last
year’s speech. Last year also he re-
peated the same words. He talked of
starvation deaths in Bengal and he
talked of high prices, He said that the
price was nowhere near Rs. 32} which
the Minister quoted but the prices
ranged—in Bengal—from Rs. 40 to
Rs. 50 per maund. Therefore, the situ-
ation was very bad. Now, he says
situation has deteriorated, it is worse
this year. Why? He has quoted that
the prices have gone down to Rs. 17}.
He expressed that the prices have
come down from Rs. 40—50 to Rs. 17/8,
but still he thinks that the Minister is
coﬂplacent, the situation is worsening.

Shri T. K. Chaudhuri: Then I quot-
ed prices for June; Rs. 174 in Febru-
ary-March is a sufficiently high price.

Shri Kidwai: He said that the peo-
ple have lost their purchasing power.
Therefore the off-take had gone down.
1 looked into the off-take figures. Here
are the off-take figures, In 1950 the
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off-take from Government shops in
Bengal was 865,000 tons. In 1951, the
off-take from Government shops was
955,000 tons. It has gone up, although
the prices had gone up, according to
him, to Rs. 50. Now, this year, in
1952, the off-take has been 10,15,000
tons. The off-take has also gone up-
He says that the people are poor and
because prices have come down from
Rs. 50 to Rs, 17/8-, therefore they are
not able to purchase.

Sari T. K, Chaudhuri: May I know,
Sir, what is the authority for these sta-
tistics?

Shri Kidwai: The authority is the
off-take from our godowns, from our
ration shops—and the records are open
:?, the hon. Member. He can look into

em.

An Hon, Member: What is your
authority?

Another Hon. Member: Imagination.
[MR. DEPUTY-SPEAKER in the Chair]

Shri Kidwai: This is the position in
Calcutta, a rationed area where no-
thing is coming from outside,—in cities
like Calcutta and Bombay. 1 have got
the figures for these cities for the last
two years November, December and
January. Now the rice off-take in Cal-
cutta in November, 1951 was 204
thousand tons; in November, 1952 it
was 20:8 thousand tons. In Decem-
ber, 1951 it was 214 thousand tons and
in 1952 it was 212 thousand tons. In
January, 1852 it wag 21:4 thousand
tons and in January, 1953 it & 25:99
thousand tons. Therefore, in Bengal, in
Calcutta, which is a cordoned city,
where nothing 1s supposed to come
from places outside, instead of going
down it has gone up. Similarly, look-
ing at Bombay, we also find that the
off-take has also gone up and not gone
down.

There was some complaint from
some Members of the opposite benches
that the withdrawal of the subsidy will
create hardship. I wonder if these
friends have been following the cur-
rent events. Why should there be a
subsidy? Last year, the State Gov-
ernments were supplied wheat at
Rs. 20/8 per maund. Therefore we
paid a subsidy of rupees two
to bring down the price to
Rs. 18-8-. This year we are
supplying wheat &t Rs. 17-8- and
that is not only at the port towns but
also in the internal areas. Therefore
there could be no question of any sub-
sidy. The subsidy has not been with-
drawn at the expense of the consumer.
The consumer will be better off this
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[Shri Kidwai}

year than he had been last year,
betcause-the supply will be at cheaper
rates.

Shri T. K. Chaudhari; Sir. on a
point of information, I want to ask
one question. He said that the off-
take has increased. But I find in the
Report which was distributed. to us, in
para 47, page 15, after certain features
of the food situation are described, it is
remarked, ‘this was reflected in the
fall of the off-take from ration shops’.
Are we to understand from the state-
ment with regard to off-takes just made
by the hon. Minister that this refer-
ence in the report to a ‘fall' in the off-
takes was incorrect?

5 p.M.

Shri Kidwai: It is a correct state-
ment: it simply requires a little under-
standing. The hon. Member will ap-
preciate that it is for that reason that
I gave quotation of prices prevailing in
areas where no grains could come from
outside. On the other hand there are
places like Kanpur, Lucknow and
Madhya Pradesh, where besides the ra-
tion shops there are open market shops.

Shri T. K. Chaudhuri: You have not
mentioned Calcutta at all here.

Shri Kidwai: It is a general state-
ment.

Shri T. K. Chaudhuri: Sp also, mine
was a general statement.

Shri Kidwai: This illustration shows
that where only Government shops are
available, the off-take has not gone
down, but on the other hand {t has
gone up.

Dr. S. P. Mookerjee: Does the hon.
Minister want his Budget to be passed,
five o'clock had been fixed as the
time. :

Mr. Deputy-Speaker: I am’ afraid it
is five o'clock and the hon. Minister
cannot proceed any further.

Sardar Lal Singh: I have got to make
a statement. I was told by the Chair
that after the hon. Minister had finish-
ed his speech, I would be given an op-
portunity.

edShrl Kidwai: But I have not flnish-

Pandit Thakur Das Bhargava (Gur-
gaon): Some allegations were made by
the hon. Minister to which exception
was taken by Sardar Lal Singh. I told
him that I would give him an opportu-
nity to clarity his position.
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Shri Kidwai: I did not make any
allegations against the hon. Member, 1
simply stated certain facts.

Mr. Deputy-Speaker: The hon. Mem-
ber came to me this morning also.
L]

Dr. S. P. Mookerjee: The so-called
allegations were made just now.

Mr. Deputy-Speaker: I will apply
the ‘Guillotine’. The opportunity fora
personal explanation will never be lost.
If the Chair had promised it I shall
give him some time. Let not the ‘Guil-
lotine’ hour be over. I shall now put
to the House all the cut motions that
have been moved to Demands Nos. 43,
44, 45, 46, 47 and 125.

The cut motions were negatived.

Mr. Deputy-Speaker: . The question

“That the respeclive sums not
exceeding the amounts shown in
the third column of the Order
Paper in respect of Demands Nos.
43, 44, 45, 46, 47, 123, 124 and .125
be granted to the President to
complete the sums necessary to de-
fray the charges which will come
in course of payment during the
year ending the 31st day of March,
1954, in respect of the correspond-
ing heads of demands entered in
the second column thereof.”

The motion was adopted.

[The motions for Bemands for
Grants which were adopted by the
g%u;e are reproduced below.—Ed. of

DeEManp No. 43—MiInNIsTRY ofF Foor
AND AGRICULTURE

“That a sum not exceeding
Rs. 42,91,000 be granted to the
President to complete the sum
President to complete the sum
which will come in course of pay-
ment during the year ending the
31st day of March, 1954, in res
of ‘Ministry of Food and Agricul-
ture'.”

DeEMmanD No. 44—FOREST

“That a sum not exceeding
Rs. 30,84,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
3{13} day o& March, 1954. In respect
o .
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DeMaND No. 45—AGRICULTURE

“That a sum not exceeding
Rs. 3,37,54,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1854, in respect
ol *Agriculture’.”

46—CIiviL VETERINARY
SERVICES

Demanp No.

“That a sum not exceeding
Rs, 33,86,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1854, in res-
pect of ‘Civil Veterinary .

DemMaNy No. 47—MISCELLANEOUS DE-
"PARTMENT AND EXPENDITURE UNDER THE
MINISTRY OF FoOD AND AGRICULTURE

“That a sum not exceeding
Rs. 67,26,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the wvear ending the
31st day of March, 1954, in respect
of ‘Miscellaneous Department and
Expenditure under the Ministry of
Food and Agriculture'.”

Demanp No. 123—Caprtar OUTLAY ON
FoRESTS

“That a sum not exceeding
Rs. 21,27,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1954, in res-
pect of ‘Capital Outlay on Forests’.”

DEMAND No. 124—PURCHASING oF Foob-
GRAINS

“That a sum not exceeding
Rs. 1,04,96,00,000 be granted to
the President to complete the sum
necessary to defray the charges
‘which will come in course of pay-
ment during the year ending the
‘31st day of March, 1954, in respect
of ‘Purchases of Foodgrains'.”

DeEMAND No. 125—OTHER CapITAL OUT-
LAY OF THE MINISTRY OF FOOD AND AGRI-
CULTURE

“That a sum not exceeding.
Rs. 18,21,76,000 be granted to
the President to complete the sum
necessary to defray the charges
which will come in course of pay-
‘ment during the year ending the

31st day of March, 1954, in res-

19 MARCH 1953

‘has preferred to

Demands for Grants 2390

pect of ‘Other Capital QOutlay of the
Ministry of Food and Agriculture’.”

Mr. Deputy-Speaker: [ sha!l now al-
low an opportunity to the hon. Member,
Sardar Lal Singh.

Sardar Lal '‘Singh: My submission is
only this. I would not have minded
it in the least. (Interruptions.) The
Chairman gave me an assurance that
I would be given an opportunity to re-
ply after the hon. Minister had finish-
ed. It is very unfair that I should not
be allowed to proceed.

An Hon. Member: But the Minister

’ has not finished his speech.

Mr. Deputy-Speaker: I shall have
copies of Rules of Procedurg circulated
to hon. Members once again. When I
have actually applied the guillotine
what is the meaning of the hon. Mem-
ber saying that the hon. Minister has
not finished. The usual practice is for
the Minister to circulate a memoran-
dum regarding the various other points
which he wanted to explain to the

House.

Sardar Lal Singh: First of all my
regret is this. I had yesterday put
about twelve questions, to which I ex-
pected a reply from the hon. Minister.

Pandit Thakur Das Bhargava: The
only peint on which I allowed the hon.
Member an opportunity to speak wa.
in respect of a statement made by the
hon. Minister that while he (Sardar Lal
Singh) was Director of Agriculture in
Punjab production fell from 535 lbs.
per acre to 541 lbs. per acre. The hon.

* Member challenged that statement

and I promised to give him an oppor-
tunity to clarify his position.

Sardar Lal Singh: There was an-
other allegation also, it is only fair that
I should be given an opportunity to
explain.

Mr, Deputy-Speaker: The hon.
Member came to me this morning. If
he has any explanation to make re-
garding the particular point referred to
by the Chairman, I shall allow him.

Sardar Lal Singh: T have only to say
that I had expected a reply to the
questions I had put him yesterday. In-
stead of doing that the hon. Mjnister
enter into personal
matters. I have already stated that
when I took over charge in Punjab as
Director of Agriculture, Punjab was

a deficit province.........

Mz, Depnty-ﬂpuker: This is all irre-
levant. The hon. Member is an eldu'!r
Member of the House. I once

appeal tohhntoconﬁaetotlwpolm
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[Mr. Deputy-Speaker]
on which he was promised an oppor-
tunity to explain his position. If he is
not able to do that, I will proceed to
the next business,

Sardar Lal Singh: Sir, when I took
over charge, Punjab wag a deficit pro-
vince; when I Jeft it, it was a surplus
province. This fact was apprecia by
the Punjab Government, so much so
that the Punjab Cabinet actually pass-
ed a resolution congratulating me on
this. Thirdly, in the Punjab Assembly
which was sitting at that time, all poli-
tical parties—the Congress, constituting
the Government, the non-Congress, con-
sisting of Akalis, Socialists, Commu-
nists, etc., all paid the highest -
ble tribute and in fact 1 got the thanks
of the whole House for the work that
I had done. :

Mr. Deputy-Speaker: The House will
now take up Demands for Grants of
the Ministry of Education. As I have
been stating with respect to other De-
mands, cut motions may be handed
over to the Secretary within fifteen
minutes. I need not wait for the hand-
ing over of the cut motions. As soon
as they come they will be treated as
having been moved. Discussion will
go on.

Demanp No. 17—MiNisTRY oF Ebuca-
TION

Mr. Deputy-Speaker: Motion is:

“That a sum not exceeding
Rs. 30,41,000 be granted to the
President to complete the sum
necessary to defray the
which will come in course of pg;
ment during the year ending
31st day of March, 1054, in res-
pect of ‘Ministry of Education'.”

Dimanp No. 18—ARCHAEOLOGY
Mr. Deputy-Speaker: Motion is:

he ]
“That a sum not exceeding
Rs. 40,59,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1954, In res-
pect of ‘Archaeology’.”

Demanp No. 19—OTHER SciENTIFIC DE-
PARTMENTS

Mr. Deputy-Speaker: Motion is:

“That a sum not exceeding
Rs. 1,75.83.000 be granted to
the President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1854, in res-
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pect of ‘Other Scientific Depart-
ments'.”

Demanp No. 20—EpucATIiON
Mr, Deputy-Speaker: Motion is:

'_"l‘hat a sum not exceeding
Rs. 4,47,39,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1954, in res-
pect of ‘Education’.”

DeMAND No. 21—MISCELLANEOUS Dr-
PARTMENTS AND EXPENDITURE UNDER THE
MINISTRY OF EDUCATION

Mr. Deputy-Speaker: Motion Is:

“That a sum not exceeding
Rs, 27,71,000 be granted to the
President to complete the sum
necessary fo defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1954, in fres-
pect of ‘Miscellaneous Departments
and Expenditure under the Minis-
try of Education’.”

DeMAND No. 115—CariTaL Outray oOF
THE MINISTRY OF EDUCATION

Mr, Deputy-Speaker: Motion is:

“That a sum not exceeding
Rs. 5.50.000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1954, in respect
of ‘Capital Qutlay of the Ministry
of Education".”

Shri T. 8. A. Caettiar (Tiruppur):
Education is perhaps the most import-
ant subject for any nation. It has
been said that education is a subject
for the States and so the Government
of Indla has very little scope in that
matter. But may I tell you, Sir, that
while it is certainly a State subject,
and advisedly so, the Government of
India has a great part in shaping the
policles in education. Basic educa-

tion, secondary education,
university education, in all
these aspects, the Government of

India can and do to a large extent
shape the policy of the State Govern-
ments. This Ministry has a great
deal to do with the spreading of our
cultural values. Provision has been
made for the establishment of a Cul-
tural Academy; provision has been
made for scholarships for college
students; provision has been made mso
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‘that we can help with funds for books
and other things in foreign countries
where our people live and flourish.
This portfolio has been managed with
some imagination. Still there is such
a lot to be done. I would particular-
ly offer my congratulation for the
provision of Rs. 198 lakhs for basic and
social education. But it has not been
made clear what part of it is to be
spent on basic education and what
part is to be spent on social educa-
tion. Neither has it been made clear
what part of it is to be spent by the
States and what part is to be spent
by the Centre.

While talking of basic education I
would like to mention this. Basic
education implies a philosophy of life;
it implies an attitude towards educa-
tion. Basic education should not stop
with the elementary stages. In fact
the principles underlying basic educa-
tion, that is education through cons-
tructive activities and constructive
work, and as the Prime Minister in
his own poetic way said, the philoso-
phy of work, must be spread. That
is the essential basis of basic educa-
tion and this must be spread not only
through the elementary stages but
also through the secondary and high
school stages. The Government have
recently appointed a Secondary Edu-
cation Commission. It was not made
sufficiently clear, and from the very
membership it was not clear, whether
the Government lilkes to extend this
principle of basic education to second-
ary education. And I would like to
make this observation, that if basic
education—the principle of imparting
education through constructive work
—is good enough for the primary
stages, it is even better suited for the
secondary and college stages. And
Government must make it a policy to
see that it is done.

One word about the Secondary
Education Commission. We have had
a very distinguished Commission under
Sir S. Radhakrishnan, and that is on
University Education. But unfortun-
ately, the very people who were
signatories to this report, without any
dissenting minute, these very people
in their own Universities did not ac-
cept whatever was recommended by
them as Members of that Commission
while they signed the report of that
Commission If that is to be the
attitude of people, if that is to be
tolerated, and if we are not to per-
suade people to act up to the re-
commendations of a great Commission
the utility of these Commissions is
very little indeed. I would suggest
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that if we determine that these
things are good enough—and I am
sure the State Governments will co-
operate with us in these matters—we
must also persuade the Universities
to co-operate with us in these very
essential matters.

Now. in education we have two
objectives. India has a great leeway
to make in education. One is the
extension of education on a mass
scale. The other Is to maintain a
higher standard of efficiency, or rather
to create a higher standard of effici-
ehcy’ in  education, With regard to
extension of education on a mass scale
we have a tremendous duty to per-
form. In the Constitution a clause
has been put in that within ten years
of the passing of the Constitution
there must be compulsory elementary
education upto the age of fourteen
years. What way we have made,
whether we have made any sincere

_ that direction—in co~
operation with the States, certainly—
whether we have made any organised
plan in that direction is something
we have to ask ourselves. Perhaps
not much has been done. Perhaps
much more remains to be done. Taking
my own Province about which 1 know
better, only about 50 per cent. of
school-going children ‘are provided
with education even upto the Sth
standard. Out of this only 35 per cent.
reach up to the 5th standard; 65 per
cent, are casualties, with the result
that even in regard to the complete
5th standard the number is only 35
per cent, of the 50 per cent. If we
are to provide education for all the
school-going children—we are spend-
ing Rs. seven or eight crores today on
this—the expenditure would be more
than double. And if we are to pro-
vide it upto the fourteenth Year, in
Madras alone we will require Rs. 32
crores for this compulsory education
upto _the_ fourteenth  year. The
question is how we are going to find
the‘ funds. Are we going to make
article 45 of the Constitution a mere
dead-letter, a mere plous wish which
is not to be followed in actual prac-
tice? pr are we going to make an
immediate and earnest effort in that
direction? That is the question to
gl;ic?nw% tthi: Fﬁ?ase as well as the

rnment of Indi
thonmaimet , have to address

In this matter it is easy to say it
is impossible. It is easy to say we
cannot find the requisite funds. It is
also easy to say that we do not have
the resources of men or money. I
suggest that we must take to some
unorthodox methods so that something
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[Shri T. S. A. Chettlar]

-which has to be done, will be done.
We must approach it with a zeal and
.a determination so that things can be
begun and so that things can be
achieved. And the suggestions which
I am going to make in this connection
are something constructive which I
hope will be considered. There are
two ways. One is that of Trivandrum.
I had the fortune to visit the Travan-
«ore State, which has perhaps the
highest literacy in India—70 to 75 per
cent. One of the methods they have
followed is this. When I had the
honour of being the Minister of
Education in Madras I went there to
inspect and I wanted t{o find out what
their method of education was. I
found that they gave three and a half
hours’' education for every child so
that the energies of the teachers were
fresh, and so that with a little
strengthening of the teachers’ cadre
they could attend to two shifts of
children in the same day. Many of
the buildings were utilised for two

.shifts, and many of the teachers
were utilised for two  shifts.
‘While the number of hours

for the teachers did not exceed five
hours, which is normally prescribed,
by limiting the instruction to three
.and a half hours a shift system was
introduced with the result that they
got the maximum out of the build-
ings. out. of the equipment, and out
:of their teachers. There are people
who may say that this means deteri-
oration. But let us have something;
let us not think about ideals which
will not give us anything. Let us
have something which will make" us
.do things and which will make wus
achieve things. There is another way
in which it can be done. and it is
this. Basic education, if properly
.organised, as it is done in Bihar to-
.day till the Rth standard. contributes
.a large measure towards the upkeep
.of the school. It has been found by
statistics—I have no time to quote
them here—but it can be easily given.
Till the 5th standard the production
:is not very much. but after the 5th
standard, if Government take the res-
ponsibility of marketing the goods
produced by the children—the friends
from Bihar may know it we can give
statistics—the production of the
-children contributes towards the up-
‘keep of the school and the teachers in
a good measure. That is: one way,
where it is feasible and convenient,
where there is a proper atmosphere
-and devotion to basic education,

There is one vther way which I am
fond of saylng, which has been said
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by many people, but only which has
not been practised. I am one of those
who believe that from the people who
have been educated at the cost of the
State we can very well demand one
year's service in the cause of educa-
tlonw—from  graduates, under-gradu-
ates, matriculates. We can give then
six weeks' tralning in the holidays,
so that they may not be merely raw
men dealing with children. All these.
methods may not be considered by
people in the West as proper. They
are very unorthodox methods. But a
situation like this does demand a
solution in , unorthodox ways. Or
else we can never solve the problem
and will only have to despair.

Considering the growth of popula-
tion,—I am very unhappy to state that
in my own Province 12} per cent. is
the increase of population. But the
increase in elementary education is
barely 18 per cent. Considering the
increase of population, the increase of
percentage in elementary education is
small—we can as well call it—nil,
because as compared to the growth of
the popula'ion it is not very much
indeed. So I believe that our
Education Department must be
up and doing, must be vigo-
missionary
zeal so that these things will not be
pious hopes but will be things done.

Now, I will come to another prob-
lem and this is a matter which has
been disturbing the minds of many
people. I was recently talking to a
few Members of the Public Service
Commission in the Centre as well as
in the Provinces. I was recenfly talkung
to a Vice-Chancellor. Most of them
were of the opinion that the standard
of teaching in the colleges has deteri-
orated. That is a problem which you
have to face because in the {future,
our sciences. our engineering, almost
everything in every department of life
depends on the efficiency with which
our young men will be able 10 come
out of these colleges. What i{s the
reason for this inefficiency? The
medium of instruction till the second-
ary school stage is the mother tongue,
must be the regional language. It
has been found that the knowledge
content of the 1prlmumt boys in the
secondary schools is much higher than
the kngw]edgef content of the previous
generation of the hoys who were
taught through English. When they
80.tn colleges, immediately the medium
of instruction changes over to English
with the result that most people do
not understand what they are study-
ing. The result is inefficiency which
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is natural. We cannot be illogical in
this matter. The way of _improvlng
the efficiency in colleges will be to
make as soon as possible the regional
language as the mediunx of instruction.
This cannot be done lightly. This
should not be done lightly. Books
must be produced of a high standard

so that people may understand and
follow. This will take time. This
will take labour. This will take

tremendous effort but that must be
faced. We are postponing the evil
day if we do not face the problem
now. There are people who cannot
live without old ways of talking, peo-
ple who . have been accustomed to
English. They, who are the leaders
of education today cannot bring them-
selves to accept these facts. They
cannot But in the interest of efflci-
ency the regional language must be
the medium of instruction. I say that
if you want to improve efficiency, if
vou want to improve the efficiency of
our colleges, if you want efficiency in
ihe “knowledge content” of boys, we
must make the regional language the
medium of instruction. This does not
mean that English will not have a

- place in our schools. English con-
tinues to be the source of higher
knowledge. We cannot afford to give

" language.

it up but that should be for under-
standing only. It should not be the
medium of ipstruction. English
should be maintained as a language.
It must be studied as a language. 1
do not think in future, for many years
to come, even in a quarter of a cen-
tury, we will be able to dispense with
English. In High Schools and in col-
leges, English should be taught as a
That must be done. Every-
thing possible should also be done to
make the regional languages the
medium of Instruction in colleges. So,
we have got a two-fold problem. One
is the expansion of education in every
department, namely, in the element-
ary stages, in the secondary school
stages and the college stages. Even
in Delhi, people are not getting admis-
sion for their children even in elemen-
tary schools. They find it very diffi-
cult. One of the masters told me that
even a high officer in the Government
of India .found it very difficult to get
his son admitted in one of the ele-
mentary schools. Today the number
of people going for education in the
schools are so many and the equip-
ment that should be given to them is
also not so much. The result is that
we have a lowering of standards. It
is absolutely necessary that we must
address ourselves to these two-fold
problems.
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One word more. I would appeal
that the Government should be seized
of this opportunity for service. It is
easy to say that it is a State subject,
It is easy to say that we can give
only suggestions and that we cannot
do anything more. It is easy fo say
that we do not have money. That is
everywhere, kere, in the Provinces as
well as in the States but it is diffi-
cult to face the problem and do it.
The diftficult thing must be done. I
am sure and I hope and pray that the
difficult thing. given imagination,
given strength of will and given zeal,
‘can be done.

Shri K. S. Rao (Eluru—Reserved—
Sch, Castes): (Interruptions).

Mr. Deputy-Speaker:. The hon.
Member is speaking in Telugu. He is
not able to express himself in Hindi
or English. Hon. Members should not
quarrel with a person who can speak
his mother tongue very well.

R @ (fgor gegrar—afeaw):
AT |

*Shri K. S. Rao: [ rise to speak in
respect of the cut motions mover on
the various aspects of the Education
Budget. Allow me to thank you. Sir,
for permitting me to speak in my
mother tongue. Telugu as I do not
know either English or Hindi.

It is a well known fact that our
country is extremely backward In
education. The British Imperialists
instead of imparting education for the
betterment of our people, conflned it
to such limitations as to manufacture
onply clerks who would be useful only
to carry on their administration. The
purpose of their education was meant
only for this slavish drudgecy. Though
it is being told that we have got in-
dependence now, not even the slight-
est changes have been made in the
systemr of education. Just llke the
other programmes of the Government
*the educational system too, instead of
being useful to the people has created
a mess of the whole affair.

The Government has to bear in
mind one important fact, that is. un-
less the primary necessities of the
people. such as food and cloth are
solved, cultural and health programe
mes cannot be implemented successful-
ly. So for the sake of educational
and health development in the coun-
try, it is 6f utmost importance that
the Government has to speed up its
plans to satisfy the primary necessi-
ties of the pevople.

*Fnglish translation of the speech in Telegu.
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The Government has to bring radi-
cal changes in the system of educa-
tion so as to bring it within the ap-
proach of the people. But the Gov-
ernment has not been able to take
forward the technical, scientific and

professional education which had
been deliberately put under check by
the Britishers. e unemployment

problem facing the students who re-
ceived higher education in these
courses and the good-for-nothing lives
that some of them are leading as clerks
or agents of merchants are some of
the glaring proofs which go to show
the negligent outlook of the Govern-
ment in this direction. When there
is so much demand for technical En-
gineers and Scientists for industrial
and agricultural development of the
country, the Government, instead of
developing these courses, introduces a
new system called basic educatlon to
teach routine and outworn handicrafts
and directs the education into wrong
channels. This basic education has
yet to be reformed so as to make it
useful in the day-fo-day life of the
people. But my main contention is
that the education should be helpful
for the development of our people on
modern lines. But the Government
has completely failed In éither creat-
ing high standard scientists and techni-
cians who will be of utmost use in
the reconstruction of our country or
imparting such kind of education as
to be helpful in the practical life of
the people.

Even in the Five Year Plan only
social and basic education is talked
of. but no importance is given to
Scientific and Technological education.

As regards primary education, In-
stead of being extended widely, it is
being narrowed. When thousands of
boys are coming forward for studies
neither they are accommodated nor
new schools built. Even in the citles
which are said to have good education- .
al facilities, the boys are unable to
get admission and thus stop their
studies. For instance, Delhi press re-
ports that in urban area of Delhi it-
sely there are 37,000 boys who are
unable to get admisslons. As regards
villages, you find an innumerable
number where not a single school 1s
located. The Planning Commission
report itself reveals the bad condition
of existing state of education in this
way. 40 per cent. of those boys be-
tween the age of six and eleven, ten
per cent. of those aged between eleven
and seventeen and nine out of 1000
who are aged between 17 and 23 are
alone having existing facilities.
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The condition of teachers, who are
the foundation of all extensive equ-
cation plans, is unbearably miserable.
Firstly, there are not sufficient number
of teachers. Even the existing
teachers are not paid wages adequate
enough,to meet their primary neces-
sities. .In these famine days too, in
some parts of the counfry, only pal-
try amount of 25 rupees is paid.
W%;ile the High School teachers' sala-
ries are not as much as the Bus
drivers receive, the salaries of ele-
mentary school teachers do not even
keep pace with that of sweepers and
chaprasis. Unable to get on with this
horrible life, teachers in many pro-
vinces are forced to resort to strikes
and fasts. But the Government In-
stead of meeting their just and
reasonable demands is suppressing
them with all the force of their iron
hand. Unless and until the economic
conditions of teachers are bettered,
there can be nn hope of development
of education in this country.

As our country is very backward in
education, it is quite essential that
free and compulsory education ghould
be implemented without any delay.
But, if we scan at the steps being
taken by the Government, it is quite
clear that there are no signs of imple-
menting free and compulsory educa-
tion. According to the estimates of’
the Ways and Means Committee, in-
corporated in the Five Year Plan,
Rs. 400 crores should be spent con=-
currently for this purpose and
200 crores for training up the teachers
and Rs. 272 crores for buildings etc.
Then only free and compulsory educa-
tion can be implemented. ut, the
irony of it is that only Rs. 39 crores by
the Centre and Rs. 117 crores by the
States are to be spent during the Plan
period for education. In the next
year's budget, only Rs, 7.21,93,000 out
of Rs. 444 crores are allotted to educa-
tion. At this rate, this Government
cannot and will not implement the
provisions of the Constitution regard-
ing free and compulsory education
within ten years and it can never
provide free education to all children
between six and fourteen years of
age even after 50 years.

The present secondary and univer-
sity education is very costly and is not
within the reach of the common man.
It is also not preparing the students
to eke out their livelihood indepen-
dently. At this stage technical and
technological education which help to
develop industries and agriculture
should be imparted on a wider and
larger scale. But the Chairman of
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the Secondary Education Board, Dr.
A. Lakshmanaswamy Mudaliar is of
the opinion that the technical educa-
tion which helps to develop big indus-
tries should not and need not be im-
parted at this stage. I think this is
a very wrong and dangerous view. It
is very important to train up students
in technology for the development of
our Industry and_Agriculture.

1t is only when the pupils are taught
in their own mother tongue in the
regipnal language, education will
spread and develop rapidly. But,
the Congress Government has not
quite recognised this baslc factor. As
for example the Congress Govern-
ment has failed to create linguistic
States though it has been in power
for the last six years; and it has not
given an opportunity to the Univer-
sities to develop regional languages.
For example, Urdu is the medium of
instruction in the Osmania University
and it blocked the spread of education
in that area because its regional
languages are Telugu, Marathi and
Kannada. To make matters still
‘worse this Government is contemplat-
ing to take over that University and
introduce Hindi gquite against the will of

the people. The people there
are strongly Tﬁg)testmg against
this action. i is the only

University for the whole qQf
that area and the languages .of the
people of that area have got to be
developed through this University.
‘Therefore, the Centre cannot and
should not make it a Hindi University
and the people will never allow it to
slip through their fingers.

In Andhra State there are two
crore people and they have only one
University. This too is not run effici-
ently for want of adequate grants from
the Centre. Neither it is being given
fair and equal treatment by the
Madras Government. Therefore it s
incumbent on the Centre to give that
University grants very liberally and
thus help to develop it.

The Congress Governments are
trumpeting that bhey are doing a lot
to the amelioration of the
Scheduled  Castes and Scheduled
Tribes; but in practice it is
a big cypher. Day by day the
condition of these people is becoming
more miserable. The Centre is not at
all taking responsibility for their
education. The State Governments
are taking very nominal steps in this
respect. This is not going to solve
their mighty problem of illiteracy and
backwardnegs. Therefore the Centre
also has got to shoulder the respon-
sibility for the education of the
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Scheduled Castes and Scheduled
Tribes. If at all the Centre is doing
anything for the uplift of Harijans,
it is only in the field of education. It
is giving scholarships to a very small
number of students studying in col-
leges. It is very insignificant when
compared to the magnitude of the pro-
blem. Therefore, the Centre must
give sufficient amounts of stipends
and scholarships to all the students
studying in High Schools and Colle-
ges, whether they live in hostels or
hotels. This Government must also
take steps to introduce and imple-

' ment free and compulsory education

for Scheduled Castes and Scheduled
Tribes at least to begin with.

Mr. Deputy-Speaker: Order. order.
Let there be no talk across the Ben-
ches. If hon. Members want to talk
they can certainly go to the lobby and
talk. I find it very Iinconvenient to
call hon, Members here. Hon. Mem-
bers whether sitting in the front Ben-
ches or rear Benches ought not to
carry on any conversation here. I
cannot go on repeating this. I am
exceedingly sorry that this 1is repea-
tedly happening on the floor of the
House. Nobody is able to hear. The
hon. Member must conclude :now.

*Shri K, 8. Rao: The chjldren of
these classes must be provided with
free boading facilities too. Immediate
and energetic steps should be taken
for adult education. '
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FTTE | AT AT W O o A §
fr g o aTeAd F e w7 WA

ww g g8 from @y 0
fog ®ow@ s s ew

¥ g T @R g g 2 dne e
awg ¥ femm, sme oY fam WY &%
v & fod e g et ) TRy
o ¥ qg 2w § fr o qiw awt &
ST XX { EATT A AT ATE g favAr
& ot F o e o fY o v g
WY og¥ 7gt 9T Ay @ A IR
wrd fomr & samc O go of fiear

*English translation of the speech in Telugu.
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[t e

7 fret ¥ four gom i @ =
T qiw a5l § ST gAH! IATT FAT
arfey oY, a3 T 3@ 7 74 fre @Y
g 3 O Fgr o wwar § FF aga
¥ &5 #R qewed we w AR
9 aga ¥ faafag) ) faferer #%
fear &, oty avw | =g faver, faer
AR § Y AU FFOT F) IT A FTEH |
wWiea g3y qgot aed gg ¢ fr
faem swa A gd &Y o, a9 afEww
¥4 2, 37 faanfuat &1 o &= AR
FTfeet ¥ qgd € a1 wrox famfor
g1 gy, st afx sfox frmfo S
g®1T & oy onar & ot freeg awfed
R araRgea d Jwe=fa
g | Sar R o o9ee §
fis confrr & s FET T E R AR
T % anfaw feafq diF #3, a1 snfaw
fafs s aqs fs @ sTdmww 5
gaR ag faad <) fs = e wifoai
# 93d § 7% gt 9T A+ F fayerr
T IAH I T I AL FA AT qrAed
B, ITH AL ATASFIT Y, TAT AV EH
¥g q¥i f% gk Aw A afus feafy
g1 WA wIWIAaa & e
faardf #rfesit § 937 &, 9% I
IA® AT AT AT FQ § A TIHTTC A
a4t H7r & a7y afcors sreet 7 -
* TWHE | T TS TAE & AR G
farem wAY 7 gd FAwar a1 fe @A
qrE I SR § AT W IT I A
w1 AR & Sfwa qrkz A dar A &,
wafed g ga ANF IFE | § g
wrgar g e 3 & Iaeft araeawar Adf
# foreeft f ¥ ama 7 2o o oY dar
TTETT T T oA fovar & st qv @
W WY @, I g A9l § ageaT @
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71 & a1 7 ST I9 gATt T Iwan
e d wfost 3w W ¥
T ZW A & o e farew &7 sae
Sregw, 9 & 5 dto To 7w e A
s R & At 99 fandf &
Fifodl ¥ free Fxam § a9 ag I
ATAA SEFTT ¥ R AT 2@ ¢ |
I wiE fior 79 feard Y 5 ag
FoFl T A #F 7 ife S A
wE e 0 7Y ard o fF sw oAy
QEesl a7 g% fed ag a9
CHEP T | I I HIE AT
7% fow &1 =R 99d faardf e
7 FeqqA fean @Y, s e @i
ar oy wgy 4 ¥ ag afaw ¥ afaw
% T AT F FET GO FT AF Iy
fe 97 &1 w97 ®L1 ow ghi F
Za |t A Afed 5 agr 99 ¥ 07
faenfuaY #Y 2xfrrs faar & ardft &,
forw ¥ ag gfafedt ¥ free w3 909
O g @ gr & | ST qUN AW H
g faarst a7 &% |

S wimT @ fod & s
e 74T § F oI a9 & 9T 7w o

' ¥ &Y wfaw feafr ® % F7

Tq AT A1 | F WA s
W oft ¥ wgm fF g o dar far 0T
T F @ § A% TZT FH § AW IW FA
w1 W g w8 s F A
fw@mé afx sfam = & o
FIH § =141 7, 3% ¥ dar @ fear
g &t Fafsse aafad fF gad framdt
fafga &t ot wmae a AT
@EeHEr 77 X J91 W A Afaw
fafa WY SF s EFT 1 W R
farar & = 97 ¥ 7@ fex Frwioy
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#Y, T K, farsean Y qEwEsar §

WH a9 & g9 ¥ F q@
A R@ar § AR ag ag € fF
N T 9@ W g, W g
wr A oW §, = faegs T
g1 wifs #w Igy 7 fF
faardt 37 o #Y @ o & I
AT §1 9 99 | 9 fod g I8
g ff oY 7 faurdi o3 g ag
FRAG A FoF a7 W4 | gNL TG
A F Frar g 5 oo &1 N
qr3q W AE A WA AW
g A el gwrd e
gHE @@ gATQ W SrdA gewfa
& 9% T 8 F=ur mx A TeAr
g | A AT AW W HIWR FY AT
qiT I & T4 §, & T awvl § =,
wifoat sk gfafafeqt & fm
qe®l &1 maw AT A,
forg & frendf =¥ orqt & ot gemfer
#, AT TRAT }, AW AT W
2T A gad, wwlod & wfr
ST & AR farary fawmer & ag e s
Fagwfemd Neagwd! @
sgravag wrare fe ¥=w  awEre
T gFY IR W A fer & wfa
A€l g1 ag A% E, N T W & AT
&, I ®7 e e farer fawm §,
qg W AR F4 T @ &, I wwg
FEER &1 N farr g Se M QE
THR ¥ 4 9T GAGAT A00ZF | )
T § ag ar fawdt & asw a1 s
AT TG N qraC FTIF &,
afz agi ¥ AT AT A A IS A%
¥ s v qwqr T 1 wied
gare faer &t off #1 aix oY 97 w7
farwmr & 99 ® sl & fre fawm
% qar fdfw woT wifgd formdr e
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3w aTg & gl & IR FYAA A5
a% | T gArR A Y faverr sorredy gl
AT 2T A O 7T &F F F A
g % | wam dR) i sgm fw
it ot fesm g & s @
g g fosge @ & @ am
# f& o9 g7 gaT 2wl &7 dww & av
agi faem 37 & arg 2 fafeed 3
A & a2, #9ifF a8 qAwy §
7 a% gAr 2 dfas gfie & g adf
ZITT a9 % A AT AT HT ATAEY A
ifera ad T a4 | @ fod & auwar
g f& faer Frarr st vt ot w1 ag
T8 q@ar Arfgd | Trztaz afr g®
T st wy ar gfvafafea w &
fie @ fesar arcT F @ WY
g, 99 g W g AW, d9ee {
aF A I & g¥ ¥ 9gS gg @A
qifgd fF oF 9™ ¥ =T IT W
frosz &y & w19t % ey g arAd
9 37 w1 fafeedr & st £ sy
Tl ¥ & & a7 oft 37 A fewpm
fear sma 1 @ & ag @y fv ag ot
W o fw FT oFgET I
wT Fh agt /79 § arq q 0 gn
ot T a8 |

qEYET FTELHE, GLE IR AR
&oai WA fow 1 FE Qy w AT
¥ Wy surer ' 9 & o feraa T g
afen A F srw T &1 wTET
%1 wrfgd fF 37 ® 3= v & o
IT W FAT I3 & foF ag o TN
AHT T | YW S OWE @ AwAd
Ry & fod wee ar T A
afs & fod e WY mar ¢ & wrdar
we e @ W § &9 AR g
arg fow & oY froht w@ o arehY
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[ &)

anfaat & ¥ srew &1 farfera vl e
anfgarelt T # i ofeEre
T A §T IR ¥ qAGE qF |
afg &7 g Ao w7 cqT @@ am@T
Y gw g G f gardy fareqt g4 WA
Fdw g

WA § & ey Arar fg
& fawg & it §7 wgar w@gar §
wferar 4 fefy Y T wrar sifaa frar
2R ag wEr & 5y ad & s
TZ A T A U AT HT &I U H7A¥ |
AT ¥ 39T quw P A, T
&7 2@ ¢ v ooyl § @Y %9 %9
FHw f@dlt & w93 s g vy
o g wx & frw & i An Aw
FT araT Fav g qgt 5= v Qo w9
F T § 1 W AG G T G G
e pmiimderadqr g v &
f& « Sl amar A & ok g
F IR 1 a8 Arw § fr arh
AT X & T @ Ad, P WY AT
gt et §, 5@ Y fava A W W@
or Fwe &, TR fegeEm & @
AT FY 9gS g wr=y Y ey Aradr
wifed, w@ & arg g Arar fgdr A
frer wifed, fe ow & A WiE A
faex wmar SR W A S § Oy
& wgar fs siaoh wr e, o
o fam AT g, 3@ HgrO FWTQ
T § g tqftw gfar §
W% g ToqE Al omw @
A AMGH K = a@ ¥ AW
FhT, IN FW A ¥ AW ae
A 39 A I7 I | woorer sqrar g,
AT EA, TR AX B FACT AL
fedt 7 TR ¥ FTOT AT A AT
% @ qet tw A A g @
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fr fegears & st oft srda w1 Tow
21 w@foa § ag fgw s&m &
fomw s simdefr e ol &,
I A F OF F AT TR, TR
Iq & arg § ;o A qAg AT @
A Tz wra fg Y & 39w @ fr=mr
Ffa AraeaF § gAT TALT A AR
T aai I ¥ e & w7 AR AT A
v 8 3 # ey f fey it fem,
fradagagsrad feferanaddn
Y AT, IT X roT T Ay AT &
T ¢y a6t & % 97 g a@ @
FIT OF WL ¥ 9F WA FG A
Ty HausR@aa o g
s A e ofg @ R
# faer #fr off ¥ s 37 & fnrr
¥ gg wrdar s g & foq
fag & wfy s &= o farar € orf
gEd, Mg @ FaT R T A 9w
af fy Ao aror &@er @ar  av
Gt AT g ¢ e Y at g
¢, 9 facqe v avararcor &Y ama &,
afer oa A Froft Ao & fod
T &Y T § &Y (AT I F S
e qT FT a7 X | A A gEL
AW HEATAE T Ay & A
a8 gwwd € f ag s O dag Al
g afr <foemm #t oifearie & o
T v wY e forr wofr oY w o
7 wfgd e ag ¢ faar # saer X
A =Y Y forar = s % Jaar
&Y arvet g, fored e ¢y awt & g
o a6t ¥ gl W T Ao &
T 9 TEAT R

™ T § §Iv, TSN WERA,
d o # gqarg A g e oamg A
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AW @ frey o o AR W F
T g A fear § )
Prof. D. C. Sharma (Hoshiarpur):

I am a teacher of very unsophisticat-
ed intelligence, if teachers have intel-
ligence, and I must say that I have
read through, not only the summary
of the report which was circulated by
the Ministry, but the full report of
the Ministry; and, without being accu-
sed of partisanship or any other sin,
I must say that the report shows a re-
cord of very substantlal achievement
in every fleld of education. While I
was reading that report, I feit that our
Ministry of Education was bhuilding a
house in which there were many man-
sions, And all these mansions were
being built very patiently and I should
say lovingly by a mnaster architect in
the fleld of education. I was read-
ing the other day a speech rnade in a
Parliament on the subject of educa-
tion—I would not name the country,
because you know there are certain
countries whjch_are redrags to one
section of the House or the other—
when the educational budget was be-
ing discussed. This is what a Mem-
ber of that Parliament said:

“Real importance is not given to
education in our national life and
pitiful offerings are made by po-
liticians upon its altar. Educa-
tion is the ‘Cinderella’ of Govern-
ment. When economies are to
be made, it is the first to feel
them. When new ministers are
to be appointed, the ministry of
edu-aticnisthe Arst tobe offcred
or it is occupied by a passen-
ger who uses it as a stepping-stone
to higher things.”

When I read it in the coniext of
my own country. I felt that these
things do not apply to our country.
Education has occupied a place of real
importance in our country. I I were
to enumerate the activities which our
Ministry of Education has undertaken,
I think it would take me very long.
But I must say that it is a misnomer
to call it only the Ministry of Educa-
tion. The very proper title for it
would be the Migpistry of Education,
the Ministry of Culture and the Minis-
try of Foreign Cultural Relations.

An hon, friend of mine just now
sald that Hindi was not having proper
attention, but I think if any one goes
through the report of the Ministry, he
will find that a great deal of useful
work 13 being done in the field of
Hindi work which is of an abiding
nature. work which is of a basic

548 PSD
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nature, and I should say, work which is
What I
mean to say is that our Ministry is
serving the real needs of the people,
and is also playing a very important
and vital role in our life, which covers
almost the whole fleld of education,
from the basic education stage to the
fleld of research. I am not going to
refer to the intermediate stage of edu-
cation, namely secondary educatien, to
which some references have already
been made. It is giving us a natio-
nal lbrary. It is doing valuable
work in the fleld of technology, and
we are going to have a national mu-
seum. It is interested in the educa-
tion of the handicapped. On reading
through this report, I just asked my-
self the question, ‘Which feld .f edu-
cation is there which our Ministry is
not tackling?’ With my limited experi-
ence and limited knowledge, I ce&n
say that there is no field of education
which s vital to the needs of our
country, that is nol being tackled and
dealt with properly and fittingly by
our Ministry qf Education.

So far as the IMinisters are concern-
ed, I do not want to say anything, hut
I can say that our country is proucd
that it has a Minister of international
reputation, a Minister of light and
learning and culture, to preside over
th‘:‘ destinlie:hf:fkme Ministry of Edu-
cation. ink any country woul
be proud of this Minister, 4 .

Now, I shall pass on to touch upnn
a few small things. After all, I am a
Punjabi; as a Punjabi, I cannot forget
my own State. If I forget, you know
the consequences will be very dire. (In-
terruption). I shall come from the smal-
ler to the bigger and I think that that
is a much better thing to do than to
come from the bigger to the smaller.

Mr. Deputy-Speaker: The hon. Mem-
bar will lose his minute. if he is an-
swering these interruptions. He may
kindly go on.

Prof, D. C. Sharma: First of all, I
would say that our Punjab University
is a University which be called,
it I may use that expression, a ‘Dis-
Placed’ University, or a University of
Displaced Persons, I must say that
an initial capital of Rs. ten lakhs
given by our hon. Minister, wag res-
ponsible for keeping our Jniversity
going. I know from my personal
knowledge that the Ministry of Edu-
cation has been taking a greaf Jeal of
interest in the Punjab University, but
I must also admit that our tioubles
are not yet over. Our diMculties ure
not yet overcome. We are facing so
many problems, and I am sure we
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cannot solve these problems without
the help of the Ministry of Education.
I would request the hon. Minister to

ve the Punjab University at least

e Department, of Geology. A depart-
ment has been given to the Agra Uni-
versity, and I feel it should be given
to our University also, for the simple
reason that the Punjab University ser-
ves the needs of the Punjab, Himuachal
Pradesh, and PEPSU. Such a de-
partment would be a very useful
thing. I remember having read in a
book that the wealth of {he earth
lles beneath the earth. I think if we
were given a department of Geology
we would be able to tackle some of
the basic problems facing the coun-

try.

I must say that the system of over-
seas scholarships has done a great deal
of good, For instance, I find in iny
own Punjab University College, that
there are many scholars from Africa.
I can assure you that they have
widened our 'mind and horizon, as we
also widen their minds and horizon, I
think it is a very valuable schcme that
has been sponsored by our Ministry.

1 cannot forget the admirable part .

played by our hon. Minister uf Edu-
cation, when there was a strike by the

District Board Union teachers in our

State., It was his mediation that
made possible the solution of that pro-
blem. There are strikes in other
States also—I deprecate that teachers
should resort 1o strikes to get their
grievances redressed—and I would re-
Juest the hon. Minister to apply his
powers of mediation to the situation
which has developed in some States
even now. I am sure that he will be
able to succeed in his efforts, as he

has done in our own State, With- .

out his intervention, the whole educa-
tional life of the State would have
been disrupted.

At the same time. I would likke to
say that the Ministry of Education
should take some interest in the
Punjab University Camp College. I say
this for the simple reason that the
Punjab University Camp College is a
pioneer institution, which is the only
one of its kind in the whole of India,
and I think it has shown a new way
by which people who want to improve
their qualifications or their educational
standards can do so. see L0
reason why this kind of educaticnal
institution should not become a wmodel
for the other States also. [ feel
that this Camp College should be given
a permanent status, and & permanent
home; it should also be made part of
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the educational set-up of our country.
That is a college which is meant for
the education of adults and grown-ups
who are employed.

My hon. friend who spoke earlier has
already said that we are pledged to give
free and compulsory educationto our
citizens, up to a ~ertain stage, under the
Constitution. 1 see no reason why
we should not honour that pledge, It
was said that that pledge should be
fulfilled in a period of ten years. I
think that that should be done. Im
my opinion, the problem of free and
compulsory edurcation should he put
on the same footing as the question
of food. It should also be dealt with
in the same way by the Central Gov-
ernment. I know that finances would
come in our way, but I must also say
that the All India Educational Conter-
ence passed a resolution in which it
was said that we should conscript the
services of young persons and make
use of them for teaching our child-
ren. We must give a graduated
scale of pay depending upon the num-
ber of years the teacher has taught
the students.

I would also request the Ministry of
Education to tackle the problent of
the low scales of salaries of teachers.
I think there is a good deal of trouble
about that. When I compare the
salaries of the teachers ig the Delhi
State, with the salaries given in the
other States, I feel slightly unhappy.
I think the teachers in the Delhi State
are very well pald. I do not mean
that they should not be treated so
well, but I want that the scales of pay
which are available to teachers in the
Delhi State should be made available
to teachers in the Punjab and other
States in India. I think in this con-
nection, South India is the worst af-
fected. though there are other States,
where the pay scales are very low. I
would request that the scales of pay
of teachers of all grades, primary, se-
condary, college and university. should
be examined. and I think it should be
made possible for the teacher to get
a living wage.

6 p.M.
I will now talk about the tiuantita-
r. You

tive aspect. Two minutes, S
seldom give me a chance.

Mr, Deputy-Speaker: I ring the bell
two minutes in advance.

' Prof. P. C. Sharma: So four minu-
es,
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Now so far as the quantitative as-
wect is concerned., primary education
1s the most fundamental .need of aur

«country. And I think if it is left .to
‘be done by small men und small
mminds, it would never be done. I

would, therefore, say that this should
be tackled om am all-nation -scaie. So
dar as the quantitative aspect of edu-
«ation ig concerned 1 agree with my
friend that there should be an improve-
ment in the content of education
But 1 will alsy say that something
must be dome to .oveflmul the -system
of ‘'examinafien. Un ‘this connection,
T would say that the written test
:should be played Hown. We atlach
too much importance to the written
‘test, and this written test is, I should
say, responsible for producing educa-
‘ted people who are not educated in
ithe real sense of the word. The writ-
‘ten test would have its place, but
there should be (other also :ap-
mlied.

The -second :point ‘I want to urge is
this,. As my friend over there said.
‘1 do not .use the word ‘religious’ edu-
wcation because that would be a bug-
bear to some; I do not use the word
“ethicdl’ education. and I do not use
the word ‘citizenship’ education, be-
«<cause that also may not be palatable
‘to some. 1 would say that in this
«country we need what I may call
“character” education. By ‘character’
reducation I mean what Pericies said
in one of his speeches to his Athenian
wwitizens:

“Fix your eyes on the greatness

of Athens as you have it before
‘you day by day™

I would say that the kind of eduoca-
tion that we should impart to our
students shoiild be such that they
:should Aix their eyes on the preatness
2of India as they have it before them
«lay by day. [They should fall in love
with- India.

“And when you feel her great,
‘remember that this greatness was
won by men with courage, with
knowledge of their duty and with
.a sense of honour im action, wlgo,
if they failed 'in any ordeal, dis-
dained to deprive the city of their
:services, but smerifired their hves
as the best eflerings on her be-
halt.”

What I mean by ‘character’ educa-
tion is that our students should feel n
pride in thelr vountry. They should
remember those people who made this
«country and they should imbibe their
«<ourage, their sense of duty and sense
of honour. This is what [ mean by
“character’ education.
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These are the few suggestions that I
have made and before I sit down I
will say one word. While reading
through the report of the Ministry I
remembered what somebody hud said
—Education is the science which deals
with the world as it is capable of be-
coming. I think our policy of edu-
cation shows to us that we are nwv-
ing in the right direction and it shows
the capabilities of a better world that
is in store for us. I am sure that it

" is 4n store for us all,

Shri Barrow (Nominated—Anglo-
Indians): The hon. Member who has
just spoken referred to a quotation in
which the Education Ministry was
characterised as a ‘Cinderella’ Minis-
try and I began to wonder why it was
characterised as a ‘Cinderella’ Minis-
try. He did say that the finances al-
lotted to the Education Ministry were
always less than those allotted to other
Ministries, but I have also hegun to
wonder with the very meagre atten-
dance here in the Tlouse and the short
space of time that has bcen allotted
for the discussion on this very im-
poriant Ministry, if these are nout alge
factors which make one call the Edu-
cation Ministry a ‘Cinderella’ Minis-
try. I was wondering if the tine may
not come when the Finance Minis-
ter will find that the slipper of increas=
ed finance wur At the Cinderella of
Education and I hope, at that time,
the shoe will not pinch.

I feel that if deficit financing is to
he resorted to it should be done for
the Education Ministry—it is here
that it will repay the richest dividends.
The Sargent Report. almost now cer-
tainly consigned. I suppose. to the ar-
chives of the Education Ministry, hes
at least, given us some words of wis-
dom. I gquote, Sir:

“If you wish to plan for one
year, plan* wheat; if you wish to
plan for ten yecars. plant i-zes; if
you wish to plan for 100 years
plant men.”

If we wish to plant men, we must
have more finance for Education. Even
more $0 now with our present outlook,
—nur industrialised outlook, cur com-
merclalised outlook, I tnink the
warning which Goldsmith gave very
many years ago is very apt:

“J11 fares the land to hastening
ills a prey,

Where wealth accumulates and men

y.”

Buf instead of indulging in these
Ufopian dreams, let us come down to
basic realities. We have here in the
budget 198 lakhs and as the Minks-
try's report says—'“grants are beh‘
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».Jade to State Governments for the
establishment or development of vari-
ous institutions according to an ap-
proved and integrated pattern in each
State”. Butas my hon. friend, Mr. Avi-
nashilingam Chettiar has said, there is
no explanation given as to how this
money is going o be used and what
schemes there are, nor do we find
any basjc principles which underlie
the disbursement of this rioney. I
looked through the Chapter in the
Five Year Plan on Education and I
searched there for principles which
were going to be the guiding light for
the use of this money, and I am afraid
1 looked in vain. ] would humbly
submit to the Education Minister that
in using this money, the basic princi-
ple should be equalisation of educa-
tional opportunity.

In order to illustrate this principle
1 would refer to the Finance Commis-
sion’s Report. On pages 103 and 104
they have shpwn the application of
this principle. They have not stated
it clearly, or explicitly but they
have shown the application of it. The
report says—"“We find that quite a
few States have to make considerable
advance from the present position if
they are to attain the average pusition
in the country”—this is with respect
to primary education. Therefore, they
have allotted a certain amount of
money to each of eight States in or-
der to enable them to reach such
average position. And 1 would ask
the Education Minister in considering
the disbursement of this amount, 188
lakhs, that this principle, the ejualisa-
lion of educational opportunity, should
«orm the basis of distribution.

And hereif Imay, 1 will digress a
little—1 was rather worried to read
in this Finance Commission’s report a
phrase—I am taking the phrase out
of its context withou' distorling its
meaning—the phrase refers to the
“conversion of ordinary primary
schools inpo basic schools”. 1 have
been a teacher—in a humble way —for
the last 25 years and whilst I must
endorse the educationa! philosophy
underlying basic education, I feel that
I must enter a protest against what 1s

becoming a sort of educational
slogan, that everything  educa-
tional must be converted into

basic education. Basic  educa-
tlon has come to mean ‘craft-centred’
education and if this idea begins to
underlie educational policy, I feel that
educational practice is bound to suffer,
Edacation basically must always be
‘¢hild centred’ and the activities of the
ehild must form the basis from whiek
all education proceeds.
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An Hom, Member: Yea.

Shri Barrow: There should be’
schools of all kinds and of all types tor
suit the different types of children—:
and ‘this brings me back to the point,.
at which I digressed,

I would ask the Education Minister
to see how these variaus types of
schools, basic, grammar schools, mo-
dern schools, technical schools—how
all these can be spread over the coun-
try, And the first claim here, I feel,
is that of rural education: We must
try and get these schools into the rural
areas—that, I helleve, is the first_of
the priorities which will emanate from.
this principle of equalisation of edu-
cational opportunity.. The second, as:
has been referred to by my hon.
friend, who has just spoken, is, educa-
tion of the handicapped. I am afraid
I could not read into the report of the
Ministry with the same degree, shall I
say, of optimism which he does. I
think that the education of the handi-
capped—I have got a list over here,
not an exhaustive list—will have to-
deal with the blind, the deaf, the
mentally defective, the crippled, the:
epileptic, the maladjusted, the parti--
ally deaf and the partially blind. The

- problem is very great.—I should say

the problems are legion. I feel that
the handicapped have a special claim:
on Society. They have a right to get.
adequate and proper education which:
will help them to become useful citi-
zens, so that they canm make their owm
humble contribution to the enrichment
of the life of the community.

I have not the time to go into the:
details of all these classes of handicap-
ped people, but I would like to refer:
to the schools for the blind. There-
are two million blind or partially
blind people in this country and we:
have barely 50 schools. The cost of
educating the blind child is very much
higher than the cost of educating a
normal child. A Primer for a blind’
child, which is in Braille, costs Rs.
four; in the fiftlr standard, it cosis Rs.
ten; there can only be one teacher for
ten blind children. but in the case of
normal children, one teacher for 40
children is sufficlent, and yet the
grants to these blind schools are on
practically the same basis as grants
that are made to normal schools. If
time penmits, I will deal later with
the question of Bharati Braille.

Mr. Deputy-Speaker: Two minufes.
Shri Barrew: Sir, this is the first

time that I have been given a chance
to speak this sessiom,

L]
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Mr. Deputy-Speaker: Hon. Members
‘will sed that normally the period Is
from 3 to 7 but it has been cut down
‘to 5 to 7. By rationing 50 per cent.
of the time I am allowing to the Mem-
.bers.

Shri Barrow: With regard to these
‘blind children I hope that the. words
«0of Cardinal Newman will strike a
chord in the heart of the Education
Minister—

“Lead thou me on.

I do not ask to see, the distant

scene,
One step enough for me.”

I want to refer to the quality of
“teachers,—I can only refer to it very
-very: briefly. 1 do believe that if we
.are to have any form of good educa-
tion, then we must have good teachers.
At the cost of inconsistency, I would
.say, let us scrap all further develop-
ment in education till we can bring
the conditions of service of the tea-
chers up to standards which are neces-
-sary to secure good teachers. Unedu-
cated people are a danger to society,
‘but half-educated persons are a grea-
ter menace—let us not produce half-
«educated citizens. Bernard Shaw has
rightly said: 'Fverybody nowadays
knows the x yz of everything-but no-
"body knows the abe of anything'. If
we are to have good citizens we rnust
.have good teachers—I quote from
Mathew Arnold because he puts it bet-
rter than I ever can—

“Rigorous teachers seized my
youth.

And purged its faith and trim-
med its fire.

Showed me the high, white star
of Truth,

There bade me gaze and there
aspire.”

If our children are to see the white
.star. of Truth if our children are to
'know the Truth that conquers all, let
us have rigorous teachers, let us have
worthy teachers.

I go to the question of the Secon-
«dary Education Commission. I believe
‘the recommendations of this Commis-
sion will be of greater value than thnse
of any other Provincial or State Com-
.mission but I want to know how the
recommendations of this Commission
are going to be implemented. Already
in Uttar Pradesh and Mysore we have
-Commissions which have made their
recommendations. I know that the
Education- Minister has called confer-
ences of Hindi and English teachers
‘but I would ask him again, how are all
these reapmmenglations going to be
.implemented?

Mr, Deputy-ipeaker: I do not think
‘they have reported yet,
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Shri; w: And so to the langu-
age pr m in education—and, unless
that Gordian Knot can be cut by the
Central Ministry, we are going to have
continued deterioration in our educa-
tional standards. I. as Secretary of
the Inter-State Board of Anglo-Indian
Education, get repbrts from the Union
Public Service Commission and they
constantly and consistently complain
that the standards of education are de-
teriorating. I say that the standards
are deteriorating because there is no
proper and consistent language policy.

Sir, with your indulgence I will come
to the question of linguistic minori-
ties. In Mysore, the Secondary Edu-
cation Committee made a recommenda-
tion that instruction should be in the
regional language. They went on to
recommend that Anglo-Indian schools
should be given a short space of time
in which to change over. I think that
Commission was not aware of article
30 of the Constitution, in the Chapter
on Fundamental Rights, which guaran-
tees to every minority, whether based
on language or religion, the right to
administer educational institutions of
its choice. I would plead with the
Edycation Minister to safeguard -the
rights of linguistic minorities in
the States.

Sir, one word on Bharati Braille,
When the language yuesticn was being
thrashed out in the Constituent As-
sembly, certain people suggested that
the Roman script should - be adopted.
Rightly or wrongly, it was rejected.
Contrast this with the position of
Braille—In 1848, tne Central Govern-
ment prescribed a Uniform Code for
Braille based on the Sanskrit script.
Two years afterwards, for some reason
or other, they changed it to Braille
based op an International script. I will
have no complaint whatever, if good
consequences are to result, but what is
the position? We have just one
Braille Press in India, producing one
or two primers in Hindi only, In the
Budget Rs. 8000 has been provided for
transcribing books into the Bharati
Braille, I do not know if the Educa-
tion Ministry has used the word ‘tran-
scribing’ deliberately, but it is not
“transcribing.” it Is “transliteraiing”.
It is not a mere question of copying
from one book into another, it is the
question of changing words into un
entirely new script.

oft vere wyw (39T ) o
JUTeqw  wEYEw, gATC gg ¥ feww
FAMS T AN § R F S aw @
Srelt ATAT ATAT 4i, Tg TATG w7 Fawy
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Mr, Deputy-Speaker: Shri B. D.
Shastri.

Shri A. P, Sinha (Muzaffarpur East):
How long will the debate continue,

Sir?

Mr. Deputy-Speaker: Ten minutes
more, And then, the hon. Minister will
reply tomorrow.

*
Shri A. P. Sinha: Not today?

Mr. Deputy-Speaker: With this, I will
close the debate. and he will continue
tomorrow. After he finishes, I will
place those cut motions that have been
moved formally before the Housze
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¥ 77 fagr o 9@ & W% freer
AT FCH T YA AW F AVT WA
FTEFAE | Ug o A € 5 wiw

oTEE W oM & 1§ Fow A gk

FdY A f AT A IF TeT ¥ fraifaa
fear g 3fwT & qg sg fr &1 aar
 fe o i aga W YT w®
forey o 1 ALY g g1

ferear % areay @ W w9 F ) OE AT
wrafaw farar, gady areafae foe s
ey sfremr farear 1 ot @ s
ferar &7 gray § gwTe Afawa § g
wg1 7t £ fw 79 ad ® wmafaw fe
BHTT &9 # oAt qOt rfermre s )
afew oz Ao sl F a7 i €
e gfaar M e g & arew
¥ ag W7 19 ®7 F 9@ B¢ o @
#1  onft anfr frdze & oY ey sedrem
BT U1 IR AT WOR & % qfv
7 g faerem gwz Y ot fr o@ @ &
srafaw forr somn qui ew & oAy ag
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frara waew § | vEwT wAEY O
& f sfawrs & o1 s e o 2
AR AT HTACT AHT AT Y @
A T AE 7T AT T 2 &

" Rie A P Fww § amd

ALX [ AT 7 UF g @ 91 A7
IET gEG =Y Fuer fr 7 fEar
a1 | 3E¥ afew oEe 9T ST
A fear mar a1 S gEwT owwfoiE

WY fRRT AT @ 9evy F 99 oY

faandt Bamaw & fwe ag wow a8
s o gt aré e aw 4y fover &
qrgar Y AT I AT g9 8T
Y I A § ST A Far oft w7
%Y G T T Arfow f IAH T
ot ) iy off 7 3 9| Ao w1 ogwdw
fear 1 s o Afaw o &
W& H A1 AT FW HY A A% A
wg ¥ #1997 foegea & &9 F
fom org 1 &F fFar a9 AR
¥ oy § S T A w N E

gady v & wreafas forem & arv
& Y &fe ) Gaere ¥ arad | ATETT
A §9 (k43 A uw Afwed Gudue
feramreams sdme fagea fear
q7 §RX IERy AR 9T g e
* o 'y oY fr quiET & f saa
fede & o2 #1§ (w81 FTwW FO0 |
sfew & o § ot Iwa ® 9 T
et oY § 99Y gg oy AEY &7 v
avdt fr g e o ¥ & f gw a7 Y
TRATIT F1 IaFT &1 & A1 To1
ot & 7y wofa sm@ 1 arfw faen
T FETT A F g1 A S F foren
W | Uw A A 0¥ Wred @
% forgld et e #1 A@vey oft
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A AE 2 | UF AT IEE s s
Y 7aw gfrafadt & @i wfeet
# WY g% ary &) fadsh fgwe faedr
T g wrw ol gardy e A o
&7 T & 98 faefua ) ug & a9
ag fefrai &t < & aAfr o o
SH 1 TF § A 6 S0 F TWIw
&1 ar o o g7 oot Afisd d-
o # wr¢ fary I=ur &9 J@r T
feamdy Y fr formd g w1 s
gt | T qaT aw fedar faed gw
foer & wfy s s o
q FIT qHA |

Tradr dra ¢ ghiafad ogea &
& | IRAT F 4T & fam gur
AT o a1 frgrA A &)
et 9713 7 o1 7w gArafady & wg-
o &4 wdt oA QY qgw T femmw
7 & a® WA & mAT 91 W@
Aaa 4 f§ & Fm fawy o
AT BAT FT @R Tenl &7 aF,
dqrer drer AT g7 famm w1 owm
TR A E AT A 9 st qafi-
Z¥2 9fz a7 A% 17 a7 gAY yaATAT
FTAF | TR I 99 [ gAR AT AT
Aar gamafafedi & saade=) & @
& 1 I% IqURA F AT AT g
ST 9% F99 ¢ f& adwr formr
wgfa & gardi @ sfy 4% & = &
¥t ag fazafaare 71 %71 foar qafa &
HEEAT F7A F | IR T 719 §
& Tor farear o= | 1€ ST qfvomy
AEY fagemr 1 g A1 T A w1 A 2
97 FEAE T K14 €T IAFT FIE 49T
TE femrdy g1 | IETT TA AT AT F
f aw s ot soeft gt & fora
¥t wqET Iy ag vAT 7Y ff v famrdt
fedt uw faug &1 oFv g9 faay
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ATGAT FIKT F7, AE A FUIET ®
fawa #1, wmg 7oA aver w7 fawa 2
aarer wrer wr faww @Y oY o
fawm & o9 3z 71 fd at ok
g% fagaar oma &1

W g T ag & fv 39 gw
e Qe #7 SUTRT  SWTC HY |
oe Wfgd fr gn T TEeT dar
w1 surar Entfaas dar w< | Ay
® W F7 37 A KT AT IEAE |
Sfew gw 2w & fr ag dar & &
aF &t 0¥ Swit ¥ fev saw aga ww
g1 qq A AT FHET FE I 9 B
IHE! AT OF FeAFELr T A vy
g1 37 qder 3 oft fes AT fee Y
#1é fawrfea a7t g1 394 = g™t
Toifafar & woft frar o &1 g
awg ) Hews & W frar owmT & o
A T qfews & WA w wA F
Fammmgfe gF o A A AT T
STHI ¥ sqrET WA @ fed ama
arsr form fra &1 gy J%7 & IAw
ZRITAT FT R E | AT AT gEIL
Fifoat & Mo wo AT GHo To T
7% fawoq # TFT4 #1 a9 § ITH
wferes qv @48 77 FWT 73T £
ag arwa & fF gnA gaar ofoaw &4
o7 g 497 @ wv% g ferar org
# fesy gt A7%TT & a9 qaT qred
A ifsageamr N T AH | AY
i S omeT weqfver ot § afae
AARAE | WL FEAFT AIOT G R
fs g femmardl faonft afar F o<
afos st dar wex £ ¢

w7 gEdt 17 4 fgely & ammT 55
wgar g § 1 fely & waw andy
% BT 7 wgr | e ad sEAw
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[’ffﬁog"omﬁ}]h
7 oft gAoSr TuTEFTI 7 AR B
9Ty #r geuAT 4 A1 IHHT T HAT
2w 7 g 2, ;ifw Wi 7 ow fawna
e 7 f& aera 7 o499 oF
gRZ €17 §, 39 &1 fGoge T A
T afgad 1 gd adl, W wwar
ot 7 ofr adf =Ere F wrger fzar ar
W7 IEAIG A AUSAT FT geeEdY
T G FET | TA 4T W @
fF ax dfeam fqatn 1 q94 qraw
W 4 fEag g Er AT
oy | "fgur g aw oA fe=lr Wy
UEAGT FqEar  afyq o7 29 &9
3¢ ¢ oK dfae & fasrros w@ex
T ®g aFa, a1 dad F1 g
T AR FEA Fgl AT Ifa@ @
wwar & |

&t ®o ¥Yo wrewy : Wy TIOT ST
A 91 wgr fF SiU wTeT £ FLEEAT
1 g7Tr &, a1 ag Far fg=r
fatw g 7

st ato wYo mrewt : fFdt &
fadra adf ar #av 2 7 sAd w7 guw
& fg=dY & faxiw 7, feedr & fagde
g1 AN AT F1 gAY §T A
RS & Y ¥\ % A ¢ fF SfaeT £
T &) Y A%aT % qg HaA
TR ®) FHT KT T 78 |

qw g weew - oag AT 2

sft wWro dto weAy : ag av &,
T aTEE o197 SR KT FITH Ay fHT
T oy

# q% Fg4 W1 770 3 i fgedy wrar
o1 WY, Tgw e WA £ g
wvT AY 2w, qxg, Ay ¥ ogS qael
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qasr wraT 4T, 394 feegre arfga®
& «FA FA T F1 § A Arw
uRe To HATT A fgfr wrar &
wdr g1 fgdr wer, Ay F gw A
AT 7g nF HEpT WA W )
HEHA WIS 7 ¥ 9T #Y T2 v &
AR T AT 9 g wie
fr fasg &1 fFe) et § o o
arfeer & ¥ wfer agt § 1w gF
T gAr wfgd B s oA
Wmﬁ?nﬁﬂééﬁtmq
g aATEERT WINTOTE | T gATL A
F1 77 FEFA W7 FEA F A7 fpear
wfad afwwrs & qf & | gq7 A
& T 1 W T f gaT 3T &y fpart
W0 {17 GfgArd areamw 7 gATd |
# s 2, ¥faw wwT gw o+ g amAr
AEAAAM A TG qFIE ) AR
T T AGTA T [ qF THAT KT qATTAT
feafa s ofF, ag feel & fodt 78 29
AT gAAT avge W, HewA, faa fra
quwA AT, qA AT, g g, fEe ofr
g AW WMT € | AT WINT GEFa
FT1 qgimaATET W g 1 A1 faw sww
WIT FT Jvew =y & a7 o 37
F1 W FAXT K2 AT AR ok gw A8
AMAT AE FET AF ITIqEA 1

oy €ra o aw F1 wEAY 3 A
18 & (% §e%T 1 1 FF7aq< g
® vl WG | W qEF §F 0F-
FOT aF AT GEFA KT AT FEOSHA
T ATE AT IN F ATH HTLAR FT AT
wiq g1, ArfF ST e 7 6y g
O arat & foq I@z< ® @
TaF

o4 g7 UF AW AT FAT AT ATES
givEw § qw A g A &
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dwa? gomm % foer & wwfa w1
»YT 37 Yy ) 7AW FA 2 F I
Fome & forear 1 wafy g anfzd Ay
T 9z A 2 0F g A )
W W & WA N’f’(ﬂ'ﬁ’f‘m
sfrgm wr Y ®F, T N &
IHM 97, AN F1 9T, Ifeqm@ &I,
a1 79 @ § fr fergema aey o
fae & frAmT sz ar)  ferar daw
freft et oty @ firet e fordi
a%  ®fga @ v 1 foen afE
Tfeg o q&q 6 | T FTA
¥ q¥ a9 7 ) OF TRy AT {9

Iqreaw ARew 0 Wi W)
s @ & I gave 14 minu-

tes already to the hon. Member. | have
given only ten minutes to other hon.
Members. I think the hon. Member
must conclude.

oft ¥to wto mrest : T WM T

Mr. Deputy-Speaker: Order, order.
The hon. Member must {ake his seat.
Rajabhoj—you cannot finish him to-
day.

Now, intimation has been given by
the Members to Secretary in respect
of eighteen cut motions and the hon,
Members may now move them.

Free and Compulsory primary educa-
tion

Shri P. N. Rajabhoj: I beg to move:

“That the demand under the
head ‘Ministry of Education’ be
reduced by Rs. 100.”

Refusal of Supplies

Shri Kelappan (Ponnani:) [ beg to
move: o
“That the demand under the
head 'Ministry of Education' be
reduced to Re. 1.”

Free and compulgsory primary educa-
tion

Shri N, Sreekantan Nair (Quilon cum
Mavelikkara): I beg to move:

“That the demand wunder the
head ‘Ministry ol Education’ be re-
duced by Rs. 100.”
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Uniform and increased pay scales for
all teachers

Shri K. 8, Rao: I beg to move:

“That the demand under the
head ‘Ministry of Education’ be re-
duced by Rs. 100"

Failure to award diplomas to the

‘candidates who passed in the diploma

examination in Commerce and .busi-
ness administration in 1948 conducted

‘by All India Board for Technical

studies

Shri Nambiar (Mayuram): I beg to
move: )

“That the demand under the
head 'Ministry of Education’ be re-
duced by Rs. 100"

Free and .compulsory education to
children of scheduled castes and sche-
duled tribes.

Shri Nanadas (Ongole—Reserved—
Sch, Castes): I beg to move:

“That the demand under the
head ‘Ministry of Education’ be re-
Preservation of old historical monu-

duced by Rs. 100.,”

ments and forts in Maharashtra

Shri P. N. Rajabhoj: Sir, I beg to
move:

“That the demand under the
head ‘Archaeology’ be reduced by
Rs. 100."

(i) Priorities in Basic and Sociul
Education.

(ii) Scope of Secondary Education
Commission,

(iii) Inadequate  provision for
transcribing bogks in Bharati Braille

Shri Barrow: I bcg to move:

(i) “That the demand under the
head 'Education’ be reduced by
Rs. 100"

(ii)“That the demand under the
head 'Education’ be reduced
by Rs, 100.”

(iii) “That the demand under the
head ‘Education’ -be reduced
by Ras. 100.”
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(i) Inadequate  scholarships to
Scheduled Caste students
going abroad for foreign

education.

(ii) Plight of the teachers.

Shri P. N. Rajabhoj: I beg to move:

(i) “That the demand under the
head ‘Education” bhe reduced
by Rs. 100." :

(il) “That the demand under the
head ‘Education’ be reduced
by Rs. 100.”

(i) Compulsory primary education
throughout India

(ii) Inadequate financiul help to
Scheduled Caste students

(iii) Plight of the teachers

Shri Veeraswamy (Mayuram—Re-
served—Sch, Castes): I beg to move:

(i) “That the demand under the
head ‘Education’ be reduced
by Rs. 100.”

(ii) “That the demand under the
head ‘Education' be reduced by
Rs. 100.”

(iii) “That the demand under the
head ‘Education’ be reduced
by Rs. 100."

Policy in regard to education of the
scheduled tribes and distribution of
stipends and scholarships
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Shri Ramachandra Reddi (Nellore):
I beg to move:

“That the demand under the
:1339_ ‘Education’ be reduced by Ra.

Ia_mdgbuate provigion for scholar-
ships ‘for Scheduled Castes, Scheduled
Tribes and other backward classes

Shri Nanadas: 1 beg to move:

“That the demand under the
head ‘Education’ be reduced by Rs.

100 ,

Educational policy and inadequate
stipends to the Scheduled Caste and
Scheduled Tribe students going

abroad for foreign education

Dr. Jatav-Yir (Bharatpur-Sawai
Madhopur—Reserved—Sch, Castes): I
heg to move:

“That the demand under the
hel:d ‘Education’ be reduced by Ras.
100.”

A\

Mr. Deputy-Speaker: All these cut
motions are to be trealed as having
been moved.

The House will now stand adjourned
till two p.M. tomorrow.

The House then adjourned till Two
of the Clock on Friday, tl@ 20th
arch, 1953.



Demand No. 47—Miscellaneous Departments and Expenditure under the Minis-
try of Food and Agriculture [Cols. 2348—2389]

Demand No.
Demand No.

Demand No.
ture [Cols.

Demand No.
Demand No.
Demand No.

123—Capital Qutlay on Forests [Cols. 2348—2389)
124—Purchases of Foodgrains [Cols. 2348—2389)

125—Other Capital Outlay of the Ministry of Food and Agricul-
2348—2389)

17—Ministry of Education [Cols. 2391—2456]
18—Archaeology [Cols. 2391—2456)
19—Other Scientific Departments [Cols. 2391—2456)

Demand No. 20~—Education [Cols. 2392—2456]

Demand No. 21—Miscellaneous Departments and Expenditure under the Minis-
try of Education [Cols. 2392—2456)

Demand No.

2456)

115—Capital Outlay of the Ministry of Education [Cols. 2392—



